x21 General Budpet,
1976-T7—~Cenl, Disc.

122% hee.

SUPPLEMENTARY DEMANDS FOR
QRANTS (TAMIL NADU), 1975-76

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRI-
MATI SUSHILA ROHATGI): 1 beg
#o present a statement showing Sup-
plementary Demands for Grants in
respect of the State of Tamil Nadu
Hor the year 1975-76.

12.63 hrs,

‘GENERAL BUDGET, 1976-77—GENE-~-
RAL DISCUSSION—Contd,

MR. SPEAKER: 1Before I call
‘Shri Mulki Raj Saini, I would like to
inform the House that there are a
large number of Members who want
1o speak; so, I would request hon
Members to confine themselves to
seven or eight minutes,

THE MINISTER OF FINANCE
(SHRI C, SUBRAMANIAM): May I
know whether the speeches of the
Members will finish today? 1 would
request even if they have to sit late,
they may finish their speeches today
so that I may reply tomorrow at 12
O'Clock

MR SPEAKER- Is the House wil-
ling to sit for half-an-hour more”

THE MINISTER OF WORKS AND
HOUSING AND PARLIAMENTARY
AFFAIRS (SHRI K RAGHU RA-
MAIAH)* This may please be decid-
ed at the end of the day after seeing
how many speakers are there at that
tumk, I wilf consult the leaders of the
Opposition The Minister will speak
tomorrow.
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MR. SPEAKER: Shri Virendra Ager-
wal. He has got 28 Minutes; he may

try to confine his remarks within that
time,
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S8HR! VIRENDRA AGARWAL (Mo~
radabad): Hon.-Speaker, Sir, Mr. Sub-
ramaniam’s budget has been aptly des.
cribed as much ado about nothing.
This pre.election budget has produced
the least excitement The senior offi-
cialg of the Union Mistry of Finance
4ried bard to create some controversy
but they have also failed to do so.
‘What is itg psychological analysis? We
have reached a saturation point in our
national history when people by and
large do not expect much from this
Government because of its low credi-
bility. The political atmosphere is so
suffocating that it is full of frustra-
tion, disappointment and annoyance.
People are greatly scared to express
their opinion even on economic issues
‘Why? It 1s largely because of naked
and brutal police raj imposed through
emergency. People do not feel happy
because they were expecting much
higher fiscal rehef. They are not un
happy either because they have not felt
hard-hit. The only question which has
been asked today 1s whether the
Union Budget will Thelp the prices
shoot up or not and if so from when.
The man on tbe street 1s least bothered
whether it would create growth cli-
mate or not Pre-budget hopes and
expectations have been largely belied

We do have a comfortable financial
situation For the first time mn tweo
decades, prices are remarkably stable,
farm output has reached a new pneak,
shortage of power, transport, steel, coal
ang raw materials have disappeared.
the country’'s foreign exchange reser-
ves are comfortahle and the Govern-
ment’s revenues are buoyant. The
Finance Minister had an excellent
opportunity to go still further fo uro.
vide fiscal relief and concessions for
reviving the economy. He has made
genuine efforts but he has not gone far
enough to cut much ice on the econo.
mic front It is unfortunate that the
Prime Mmister’s thinking has not been
carried to its logical conclusions. Vast
sweeping powers granted to the bureau-~
cracy constitute a major hurdle.
There are serious reservations on the
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Union Budget in respect of the follow-

ing six points,

First, the price inflation has been
eftectively curbed. But price stab.lity
may be the major casualty in 1976-77.
Why 1s it s0? The tax Lability placed
on the nation by the Umon Govern-
ment amounts to Rs. 307 crores—includ-
ing Rs, 800 crores on account of hike
in Rallway freight plus Rs. 140.0 crores
on account of postal rates, Indirect
taxation are always passed on to the
consumer. The Finance Ministry has
evolved a new strategy of differentiat-
ing between the budget deficit and defi-
cit financing. The budget gap which
was RS. 247 0 crores 1n 1974-75 shot up
to Rs. 490.0 crores 1n 1975-76 and in
1976-77 this figure has been kept
at Rs. 3200 crores. Defiaait fin-
ancing—another item which was
Rs. 971.0 crores 1n 19874-75, and 1t was
Rs 4380 crores in 1975.76. The level
of deficit financing which we have had
in 1974.75 and 1975-76—we can very
well believe how much deficit financ-
ing we would have in 1976-71.

Thirdly, the Government has shifted
1t~ habil ty of food procurement and
fertihser distribution from its own
funds to the banking account. It has
made a tremendous impact on the
nation’s financial position  but still
money supply has shot up from
Rs 11,322.0 crores In 1974-75 to
Rs. 12,400 crores in  1875-76—an in-
crease of 11.5 per cent. The real gques-
tion I would like to  ask the Finance
Minister 1s What is likely to be the
extent of money supply in 1975.7€
after having taken all the three aspects
into account—one is budgetary deficit,
secong is deficit financing and the third
is the plan outlay as envisaged in the
budget? At the moment atter having
examined the total economic situa-
tion I for one was expecting tax free
surplus budget. This budget is wholly
inflationary in content as well as in

meaning.
Secondly, the major achievemert of

the Union Budget today is that the plat
outlay has been raised from Rs 810D
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crores in 1975.76 to Rs. 7852.0 crores
in 1976-77, an increase of 31.6 per cent.
Or you can say that it is 1752.0 crores.
It is really unprecedented in the his.
tory of the planning economy. This
has been done and rightly Jdone to re-
flate the economy. But my auestion js
how it is going to be financed and how
it. would ultimately be  utilised.
These are the two questions which will
ultimately determine the future of the
economy in 1976-77. It is not financ-
ed by public savings, Let us be very
clear about that, because the revenue
receipts have shot up from Rs. 8022
crores to Rs. 8178 crores. It is financ-
ed entirely by foreign aid amounting
to Rs. 1341 crores, market bLorrowing
of Rs. 535 crores and the budget deficit
of Rs, 320 crores. You know the un-
certainty 1n respect of foreign aid. So.
whether we would be able to raise the
resources to step up the plan outlay
by 31.6 per cent remains uncertain, It
is not merely a question of allocation
of resources but immediate production.
Ultimately it boils down to the question
of utilisation of resources. What 1s
our history m this regard” We know
that this amount of Rs. 7852 crores will
be spent on priority sectors, te.. de-
velopment of power, fertilisers. etc.,
which are, no doubt. basic to the de-
velopment of agriculture, but these are
all long gestation projects. You will
not get the results from them n
1976-77. The resources get into circu-
lation but they will take three or four
years. for actual production. Actually,
the real question is what vou are
going to achieve in terms of production
in 1976-77. My submission is, public re-
sourceg have been largely squandered
on unproductive expenditure. That is
the history of the last 27 years: though
the experiments conducted have been
very bold. they have produced a very
inflationary situation for the economy,

The maximum marginal rate of in-
come-tax has heen reduced from 77 to
686 per cent. It is believed it will re-
sult 1n no loss to the revenue. Similar.
lv, the wealth tax has been reduced
but we will still realise Rs. 52 crores
from this and there is no loss to the
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revenue. The Finance Minister has
rightly raised the question: What ia
reasonable tax lmit? While M
Chavan moved for reducing the m
mum margin rate from 97.75 to 77 per
cent and the entire Congress party
voted for it, 1 thought it was irra-
tional. Today when Mr. Subramaniam
has moved o reduce it to 83 per cent,
1 say it is equally ‘- irrational. Prof.
Kaldor pleaded that the maximum
marginal rate in no case should exceed
45 per ceni, That iz the only lmit
which can ensure a system by which
you can regenerate wealth and build
an egalitarian society, not a Limit of
971.75 or 77 or even 668 per cent. There
is a nattonal consensus  that if they
really want to evolve a strategy where
there would be no black money and
an honest man would come forward to
pay his taxes, the maximum rate
should not be more than 50 per cent.
In respect of corporal taxes which at
the moment range from 66 to 77 per
cent, the Finance M:nister has refused
to touch them. 1 would plead that the
Corporate tax also should bhe reduced
to 55 per cent. The whole thing ulti-
mately boils down to this that the
Finance Minisier has tried to provide
some rehef with one hand which he has
taken away with the other. A higher
rate of CDS has heen imposed on
the affluent scctiong of the society.
The CDS 1is being continued for
another year ang 1t will mop up
Rs 80 crores from the affluent
section 1 would urge that the
whole question of CDS should be
reconsidere@ The earlier it goes the
better I would like to ask the Finance
Minister: 1s 100 per cent. a realistic or
equitous limit on the combined incident
of taxation of an individual assessee?
I do have names who are paving 300
per cent {axes on their total incomes.
I still hold the view that hundred per
cent is neither realistic nor just. 1
would urge upon you to place a ceiling
of B0 per cent on taxation on the com-
bined incidence of taxation ou one indi-
vidual assessee.

In this House and outside, peonle are
trying to brand this Budget as rich
men’s budget, soclalist bhudaet or &
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poor man’s budget. To me it is
neither a rich man’s budget nor a socia-
st budget, it is a budget meant for
growth. If this is for growth, then it
will serve both the masses and the
classes. Unfortunately, this growth 1s
being acquired at the cost of price
atability. That means that if there 18
an inflationary price the whole nation
will suffer and more so the poor.

I would like to say a word about
stagfiation. At present, stagflation is
eating away the vitals of the economy
in the country. It is such a serjous
menace that if it is not checked and
checked immediately, I am afraid, all
the calculations and strategies Leing
made by the Union Government will
go flop. Meagre tax concessions have
been largely oflset by steep increase in
import duties, 1 will say that they
are all half-hearted measures which
will largely prove to be celi-defeated
measures. They will do more harm
than good to the economy. At the
moment, what do we see 15 that the
excise duty alone increased from Rs. 52
crores in 1950-51 to Rs. 4100 crores in
1976-77 which 1s record of our
fiscal system. 1 feel that the Fin-
ance Minister should kindly consi-
der to have a reduction in ex-
cise duty at least by 10 per cent.
That means that Rs. 400 crores need be
granted as fiscal relief so that the taxa-
tion which is the result of cost-push
inflation rather than demand-pull infla-
tion, is checked and checked effecti-
vely. The question is- Are we going tc
allow these industries to die which are
generating resourceg for social justice?
1 will not have any hope for economic
recovery if industrial revival is not
made a reality. 1 know, certain resear-
ches have been conducted that if the
industrial growth rate is raised to 9
per cent, the Government can easily
mop up as much as Rs. 700 cores. T
do not know why all possible efforts
need not be made to step up industrial
growth rate in thig country.

This Budget remains silent so far as
lowest income group {s concerned. No
relief has been provided to the lowest
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income group. I was exvecting the
Finance Minister to raise the tax ex-
emption limit to Rs. 10,000—which is
absolutely the minimum. ! would
immediately urge him to raise the tax
eéxemption limit to Rs, 10,000 immedia.
tely and further to Rs. 12000 in case of
those having two or less then two chil-
dren. This fiscal programme need be
linked with the programme of family
planning At the moment, considering
the value of the rupee which is almost
one-third, this step seems necessary.

Similarly, the Finance Minister had
done nothing to raise the domestic
house-hold saving in the country. He
is relying greatly on public saving or
saving coming from the affluent
sections of the community. But the
real savings, out of the 12 per cent of
the total savings, at least 7 per cent
are coming from the small man. the
small house.hold man. While we
know that small savings are going
down from 14 per cent to 12 per cent,
therefore, I would also urge him to re-
consider that the tax exemption limit
on dividendg and incomes be raised
from Rs 3.000 to 6,000

You have placed so many duties on
so manv things and I will refer to just
one or two. The Finance Miuistrv has
armed it<elf with certain powers in
the Finance Bill to raise the excise
dufy—10 paise per litre on petro] and
50 paise per litre on refined diesel. I
for one feel that there is a need to re-
duce the price of petrol if vou really
want the economy to recovsr,

The import cost of petrol today is
hardly Rs. 600 to Rs. 700 per tonne;
but the selling price in India is more
than Rs, 4,800 vper tonne, I{ means
that the Government is making a profit
of Rs. 4200 per tonne. I really do rot
see any justification why the Govern-
ment should not {ake necessarv steps
to reduce the petrol price at least by
a rupee per litre Secondly, in regard
to the paper industry which is a very
small capital-intensive  industry, the
Finance Minister has found it neces-
sary to impose excise duties worth
about Rs. 26 crores out of the total tex
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burden of Rs. 80 crores—on this just
small Industry whereas the paper is
hardly saleable in the market. It
suffers from recession greatly. There
is no additional capacity which is like-
ly to come forward, I think this whole
proposal needs to be given a fresh re-
view. Otherwise the paper industry
will go completely into liquidation,
Now about life.saving -rugs. The
Finance Minister has not even spared
the patients who are suffering from
severe ailments; he has pla~ed a duty
of Rs, 18.2 crores. I would say that
we should at least save human lives,
it not anything else. Jf he wants
really to curb inflation on a permanent
or long-term basis, large production of
mass goods is inevitable. I know he
has provided roundabout Rs. 84 crores
for this purpose, but we stil! have to
g0 very far to have a very large nro-
duction of mass goods, which is the
only sure strategy te check inflationary
trends in this country. And finally, 1t
is not the mobilization of resources, but
the re.generation of new wealth which
can take the country forward,

Mr. Speaker, Sir, the Indian economy
has been struggling hard against heavy
odds for various reasons The growth
in the per capita income was one per
cent during the last 20 years, as
against the growth target of 3 per cent.
There 18 hardly any increase in the per
capita income since 1964-63. It actual-
ly meant a reduction in the living
standards of the vas! majority of the
people. A price nse  of 80 per cent
during 1974.70 and an adverse balance
of trade of Rs. 1046 crores has resulted
in a sharp erosion in the general pur-
chasing power of the people. a slow-.
down in the rate of growth and invest-
ment and in a general psychology of
despair,

The fiscal policy, as pursued during
the last 27 years, has produced nothing
but a corrupt man and an ineficient
economic  structure and povertv—
growing at an enormous pace., The
Reserve Bank's report savs that the
percentage of those who live below the
poverty line has gone up from 40 in
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1966 to 66 in 1975-76. Unemployment is
growing 80 fast that 5§ million people
are addeq to the labour force every
year, whereas the employment poten-
tial is hardly being created éven for =
few thousands. The siructure of the
Indian economy today hes changed
very little, since 1868. During the last
10-year period, ie., the decade of
Indira Gandhi’s stewardship, the com-
pound rate of growth of farm output,
despite the much-heralded Green Re-
volution, works out barely to 1 ner
cent a year. The industrial growth
rate has shrunk markedly, by 2/3, com-
pared with the preceding decade. The
availability of food is lower per head
than what it was 10 years ago; and
production of cotton textiles, a pivotal
consumer item, has fallen absolutely.
I the economic situation is allowed to
deteriorate at this pace, it is obvious
that by the end of the centurv, when
the population of this country would
reach 100 crores. every citizen of this
country would fall below the proverty
Line. That is the only achievement of
the Congress Party. Will this budget
arrest this unhealthy trend? This is
the crucial question. My humble sub-
mission is that the economic planning
needs to be so evolved as to ensure that
the living standards which are now
prevailing  in the western countries,
should be made available to every
citizen of India by the end of the
century Will this budget ensure this?
A growth rate of at least 10 per cent
a year can solve this mystery. It is
really a difficult task, but not an im.
possible one. The population growth
rate also, in no case, should be more
than 14 per cent a year. The living
standards of those living below the
poverty line must be raised; and that
should be the only economic objective.
It can be achieved only if the people as
a whole are involved in a big way. If
this target is to be achieved. the crea-

tive genius of the people must be chan.
nelized in the productive process, 50
that a growth rate of this order is
achieved every year. 1f the Govern-
ment fails to achieve this target, it has
no right to remain in office.



137 Genergl Budget,
1978-77—Genl Disc.

Sir, I know the Finance Minister's
reply His usual reply 1s that all this
cannot be achieveg in one budget, But
we have seen 27 budgets, and they
have all made very bold experiments
Unfortunately, the economic situation
has not improved We all pay lip
sympathy to the poor, but the poor
today 1s cursing all of us, especially
thosel at the heim of affairs,

Sir, 1t 18 neither the emergency, nor
the <Government’s anti-inflationary
policy, nor the Prime Ministerg 20-
point programme which has produced
any miracle on the economic front
The Prime Mimster’s programme 18
neither G:ita, nor Magna Carta, but it
has emerged to be a charter of inac-
tion These measures have produced
neither stability nor growth, at best,
they can be) describeq as polhitically
motivated, with the sole obzective to
retain power

If the economic situation has be-
come favourable it 15 mainly because
of the favourable benign monsoon,
which has ensured a bumper crop of
114 millon tonnes To me this figure
of 114 mllion does not scem to be
correct My assessment 1s that the
food production during 1975-76 will
not cross the figure of 111 40 milhion
tonnes-—an  increise of 7 per cent
The 1ndustiial growth rate, which has
gone up by 4 per cent mav ensure an
over-all growth rate of 55 per cent
in 1875 76

The Government’s strategy for en-
suring rural prospenty by creating 75
million jobs seems to be perfect, but
1t 15 equally true that we cannot go
very far to bring about any radical
change m the complexion of
rural life so long as it ;3 not accom-
panied by a comprehensive rural eco-
nomic programme It should not only
help 1n raising their purchasing power
but ghould also provide them a better
quality of life in the rural arees.
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Secondly, what incentives have we
provided to the farmer so that we can
expect him to produce more? The
Government’s efforts to accelerate the
rate of growth of fertihser use, the
speedy 1mplementation of the land
reforms as well as the creation of
increased 1rrigation potential are
laudable But they cannot go very
far because the farmer doeg not feel
enthused to produce more In spite
of Government’s guaranteeq procure-
ment price of Rs 105 per quintal, agn-
cultural prices have crashed all over
the country Very littls has been
made to provide subsidiseq 1inputs.
What 1s needed today 1s, not only to
procure 73 million tonneg of food-
gramns as against 4 8 million tonneg as
already done but the Gecvernment
should enter the market of other
agricultural product, hke gram, bar-
ley and also potatoes I for one would
pleag for a still higher procurement
price for agricultural produce The
Pant Agricultural Research University
had gone into this matter and have
discovered that the cos* of production
for foodgrains is not less than Rs 117
per quintal In view of this, I would
adivise the Chief Ministers to revise
their decision and to raise the pro-
curement price from Rs 105 to at least
Rs 110 It should actually be made
avallable so that th~ prices do not
crask m any mand: Revision of
mimmum wages for  agricultural
worhers 1s another neeq of the hour.
We see from todays newspaperg that
n West Bengal the farm workers
earn 37 paisa a day If all this is not
achieved I can assure you that the
agricultural prodaction in no case can
ever exceed 108 million tonnes n
1976~-77, a decline of 2 per cent

The survey acknowledge the pro-
blem of stagnation unlesg the output
grows more than twice as fast ag n
the last ten years, if the eccnomy is
to achueve an overall growth rate
of 6 per cent This is the correct
analysis of the economic situation.
But this can ncver happen if there jis
continued sluggishness of private in-
vestment The Government csnnot
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afforq to forget that private enter-
prises still amount to four-fiths of the
total value gdded in the industrial
sector. Certain factors like produc-
tion of coal, power, stee] ang trans-
port, liberal jmports of materials and
components and improving industrial
relations have brighteneq the pros-
pects, but still the growtl: rate could
not cross 4 per cent in 1976-77.

The Budget has provided striking
concessions to the corporate sector,
namely, Investment gllowance at the
rate of 25 per cent of the cost of new
plant for an enlargeq list of priority
industries, the conversion cf surcharge
of five per cent into compulsory sav-
ings and small easing in the incidence
of surcharge, Wil] it help the situa-
tion to accelerate the growth rate?
My simple reply is no. What are the
basic factors responsible for indus-
trial stagnation?

The gap between rinmotors’ capa-
city to ralse resources and the escalat-
ing cost of new projects cannot be
closed by the financing institutions
within their existing policy frame-
work The Fmanve Minister has
pleaded hard not to reduce the bank
rate to contain inflation, but I will
plead that the bank rate should be
reduced from 9 to 8 per cen: while
reduced from the present 165 tc¢ 13
per cent, Credit squecke in no sense
should amount to produciion squeeze,
Selective availability of credit seems
absolutely essential fcr economic re-
vival.

It is true that the prices at the mo-
ment are steady They may be de-
clining in certain cases. But as soon
as such large resources as Rs 1800
crores get into circulation and the
growth rate remaing stagnant at 2 or
25 per cent. thg prices will sharply
shoot up at least by 10 to 15 per cent
by the end of 1976, Price stability
does not seem to ba a permanent fea-
ture of the national cconomy. This
Budget is wholly inflationary in
charactek and has lost its primary
objectives.
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Growth is a very delicatq process,
Thig Budget has made it 5 rather un~
predictable phenomenon, Se¢lf-reliance
is no longer our objective because the
large plan outlay {s being financed by
foreign aid. Social justice still re-
maing a far cry because the lowest in-
come group has receiveq no relief.

Democratic socialism ang decen-
tralised rural economy always prosper
in a free atmosphbre. Thely start
showing ugly signs and complexions it
the economic frezdom ceases to be
the basis of the political system. To-
day democracy has been denigrated
into Fagcism. The  authority of
Parliament, the press ang the judici-
ary has been greatly undermined,
The opposition has been practically
lhiquidated. In such an atmosphere
what economy ;s best suited is the
curcial question. Fascists believe 1n
a regimented economy, Severzl
countries trieq it, and they had to
pay a heavy price. Is it not surpris-
mg that our leaders take pride mn
maligning and abusing the business-
men all over the world, while Indian
goods are describerd as shoddv in
foreign market<? One who does not
take pride in ones own gosds cannot
be a rationalist This 1s the situation
which has made the eccnomy suffer a
great deal Thys Budget unfortunate-
ly moves in this very direction. It
talkg a great deal in terms of an in-
tegrated strategy for rura] prosperity,
but remains silent on providing re-
munerative priccs to thz farmer for
hig agricultural produce. Adequate
wages are not yat paid to the agri.
cultural workers. A large investment
through inflationary finance cannot
deliver the goods It will certainly
perpetuate poverty, unemployment
and corruption, The earlier this trenq
is reversed the beiter it would be to
build o bright futuze for our mother-
land. w

In the end, I will just read out a
couplet which ghould be of some in-
terest to you.

SHRIMATI MAYA RAY (Raiganj):
By whom?
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SHR] VIRENDRA AGARWAL: By
Meenn Kumari, the great heroine and
actar,

aury frert § qe¥ fazrfag &
fir .

shrerma w1 qa frewAT w7 &
¥ OF AT ART W &9
wF A A i omiwar %
F WA ®R W FT GL
A F AT FEET I,
FaH T F W T g,
Prarg st 7 Femsr 4

SHRIMATI MAYA RAY. I rice to
support this Budget and congratulate
the hon. Finance Ministes for having
shown immagination after many years
In fact, I beg to differ with the hon,
Member of the Opposition who has
just preceded me. 1 think he russed
his vacation as an actor. He would
have given marvellons performances,
but I think as an economist perhaps
he has many shortcom:ngs I do not
claim to be a economist myself but 1
think I do have some common sens¢
All I can say is that he comes from
the Opposition and 15 opposing just
for the sake of opposing which
is not going to soive any cconomic
problems or any economic crisis But
then what can we expect in this coun-
try. He belongs to a party which
preaches nothing but negativism, and
throughout his spcech, we find just
that and there was nothing positive
but only negative statements. I was
concentrating on what the bon. Mem-=-
ber was saying and T did not find a
single constructive suggestion

(Interruptions;

+You see sometimes it is I who cannot
udndrstand. T take full responsibility
for my lack of understarding.
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MR. SPEAKER: Do not get excited.

(Interruptions)
SHRIMATI MAYA RAY: It was
there in the last bit of his speech

which sparked off this controversy

otherwise my remarks would not
have arisen

He complains of a dcficit budget,
but he did not take into consideration
the global conditions that have been
existing for the past two years, creat-
ing such havoc in the developing
countries and he complaints that this
1s not a surplus budge How couvld
it have been a surplus budget under
the conditions we have seen in  the
past one year or so with the rise in
oil prices and other duficulties that
we have faced?

He also made a point about corpo-
raty taxation and sorncthung to the
effect that there wag no relief realy,
because 1t has gone up fom 55 per cent
to 75 per cent. May I say that these
figures are purely theoretical calcula-
tions In practice, Reserve Bank of
India has done intensive research by
going through the returns of more than
a hundred companies, and 1t is being
found that the eff~ct.ve rate works
out to be in the vicinity of 40 per
cent. and therefore, there is no case
for reduction

I also differ with him on another
point. This Budget shows that the
investment allowance giveln is, in
fact, a revival of dovelopment rebate
with some modifications, Then again
he spoke about the Kaldor recomm.en=
dations and said that the tax evasion
could be curbeq if these recommen-
dations were accepted ang the rate
of Wealth Tax was not more than
50 per cent. As I saig from the beg-
inning, that I am far from being an
economist, but thig theorv is totally
fallacious, because the fact is that
attitudes have to change in our coun-

try. My dear friend, until we change
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the national characteristics that we
possess, all these theories are not go-
ing to work, ang in this respect, I
must cite Kenya and Hong Kong
where thet rate is 12.8 per cent. Eo,
I do not agree with his idea of citing
Kaldor,

Can I now come back to th: points
that I myself wish to make? After
all. we must bear in mind that a
budget is not merely a balance-sheet
of credit and debit of expenditure nor
js it a straight jacket within which
monetary transactions of the country
take place. It requires to be a dyna-
mic instrument for gquickening the
pace of development, at the same time
keteping m mind that the development
must be speedy as well as equitable.

Therefore, priorities have to he
chalkeg out and priorities have to he
given to those sectors of thu economy
which must have infusion of resour-
ces; priorities must be given to those
areas which are capable of rapid
growth, and last but not the least and
this is the most important point, it
should be directed towards those sec-
tions of sociely which are the weakest,
most vulnertble and deserving of up-
Liftment. It is in this respect that I
think, the hon. Finance Minster 1s to
be congratulated

There is always rvom for improve-
ment, It is true, may be more relief
could have been given to the weaker
sections of society and. in that respect,
I am in agreement with the hon. Mem-
ber opposite. He can never agree
with us. But when he says some-
thing which can be aarced with, we
agree with that. I would sav, that
this is the difference between his
party and my party. To that extent,
I would say, perhaps, a little more
jimagination could havia been directed
towards the weaker sections of
society, But then nothing can be done
overnight. It has to be thought out
and, we hope, there will be) room for
further improvement in this regard.
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Why are we congretulating the hon.
Finance Minister for thiy Budget? It
is one for generating o demang for a
large number of itema. Tt is invest-
ment-oriented. The prices of 3 num-
ber of consumer goods have alresdy
come down affording relief tp some
sections of the society, in fact, with
immediate) effect,

The major problam that Indian
economy was facing during the last
one year or so, was a steep decline in
demand in respect of g number of
goods, I find that the remedial mua-
sures that have uLoen gpe't out in the
present Budget do meet the situation
and this is most encouraging. There
has been a reduction in excise duties
on a number of rommodities. There
has been a lowering of personal taxa-
tion which means an increase in the
purchasing power of a number of
people, enabling a revival of de-
mands to ensure an up-swing in the
economy.

I must say that when the Govern-
ment at last sees fit to give some re-
lief to thq honest tax-payei~-.I have
been tax-payer in my time and quite
a heavy one at that -I think, it iz now
tncumbent on every Indwn citizen, as
a patriotic Indian also, to pay his taxes
regularly and without evasion. This
18 the national characteristic which T
was trying to point out, of not try-
ing to evade. This will not come
about overnight 1 know, but I am a
person who still chershes 50 me idea-
lism. It may be wrong on my part,
but this has not yet disappeared.
When I truly become a cynic like the
hon. Member wvuppositeq then, of
course, I will come to him for
advice....

AN HON. MEMBFR: Or join tre
Jana Sangh.

SHRIMATI MAYA RAY: Never!
that is definitely out completely.

The present Budget, as 1 said, is
definitely growth and jnvestment-
oriented, Apart from reducing excise
duties and laying emphasis on re-
genecating demand, the Finance Min-
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ister has providea resources tor mie-
dernisation of cottoa textiles, jute,
sugar, cement and engineering indus-
tries through the 1.D.B.I. gni other
financial institution. But here, I
would like to savy that there jg rcom
for further improvement, This could
be made, if these funds are made
available at a concessinonal jinterest
rate with repayment between, say,
10 to 15 years ang with a moratorium
of payment over 5 years,

12.58 hrs.

[MR. DEpUTY-SPEAKER in the Chair]

In West Bengal, we are specially

interested m jute ang enginecring in-
dustries .

MR DEPUTY SPEAKER Now, I
have a very unplecasant duly of re-
mnding the hon, lady AMember that

she has taken more than the alloited
time.

SHRIMATI MAY A RAY- If you tell
me to <1t down, [ will sit down im-

mediately. This 13 an era of disci-
pline

MR DEPUTY-SPEAKER I am
just drawing your attention

SHRIMATI MAYY RAY: How
many minutes more?

MR, DEPUTY.SPRAKER- You
have excepded your allotted time.

SHRIMATI MAYA RAY Sir, I
must secek your protection 1 have
been let down once again by the
Minister of Parliamentary Affairs. He
premises me every tms that 1 will
get sufficient time He rases mv
hopes before I enter this Chamber but
demolishes them at one strvke and
lets me down once I have entered it

SHRI K. RAGHURAMAIAH' I
promised her 10 minuter

MR. DEPUTY-SPEAKER- It is &
women'’s decade. I need mere protec-
tion than you do, Please try to con-
clude.
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SHRIMATI MAYA RAY: In West
Bengal, we are very interesteq in the
jute and engineering industries. As
far as these industries are concerned,
modernisation is of the Limost im-
portance, but it is very problematic
and prickly Here 1t is necessary to
sound a note of warning when imple-
menting these policies, The autho-
rity for disbursement of thege loans
should not be confined and restricted
to the Head Offices of these financial
institutions and totally centralised in
one part of this vast country of ours,
This poing has been made several
time Over and over agamn 1 have
spoken about this in other contexts,
but, of course, I must say that scant
regard is paid to the suggestions of
insignificant back benchers such as we
are 1 hope, the Finance Ministar
will, at least in this important con-
text, however, pay head to something
of what I am saying

Rapid etowth in varioug regions is
considerably 1mpe led Because of this
impossible 1dea of total centralisation
This has been proved over the yea:s
in the overt imbhalance of development
of various regions of the county.
Times without numboer it has been
suggested that there should be the
maxtmum possible delegation of func-
tions ang authority to the local offices
of these institutions in the Northern,
Eastern and Southern regions

Since India is a vast country, Mana-
gers, Industriahists angq officers have
to travel long dis*awes, spending a
groat deal of money ang time to get
to one part of India only, to sort out
their problems Therefore, this causes
delay, expenditure, over-centralisa-
tion, not to say the least how it con-
tributes heanly to Parkinson's Law.

When we are advocating the 20-
point programme, under the present
bureaucratised and centralised set-up
of these financial institutions, can one
seriously imagine that the small en-
trepreneur and the small trader from
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the Northern, Eastera and Southern
Tegions can affori to go backwards
and forwards to the headquarters of
“these financial institutions? You can-
not get anything from the nationalisegq
banks for the weaker sectiong of the
society, which really reflects the olg
system that prevailed in *he past, The
small entrepreneur and the small
trader of the Northern, Southern anl
Eastern regions cannot afforg to go to
say, Bombay or Maharashtra I am
not abjecting to Bombay as such but
1 am just saying that it ig not practi-
cal, Such persons coming from the
rural sectors are at a serious disad-
vantage and the effectire mmplemcn-
tation of the new economic Pro-
gramme will be totally defeated un-
less the State Governmenis are allow-
ed to be closely associateq with the
processing ang disbursement ~f such
loan applications by the regional
centres,

May 1, therefore, now 1ound up—
because 1 dont wani {o incur the
odium of the Deputy Speaker though,
in fact, it is the Mimnister of Parlia-
mentary Affairs who has mcurred my
odium and 1 shall deal with him out-
side,

SHRI K RAGHURAMAIAH. Sir,
1 seek your protection!

SHRIMATI MAYA RAY: With
these few words, Mr. Deputy Speaker,
1 sincerely congratulate the Finance
Minister for ghowing cunsiderable
imagination in presenting his budget.

SHRI Y. S. MAHAJAN (Buldana):
Mr., Deputy Speaker, Sir, in recent
years no budget has been received
with such a chorus of applause by
all sectiong of the community as the
one pregetited bv the Hon. Finance
Minister for 1976-77. It reflects the
satisfactory economic progress achiev-
ed during the current year which is
the result of our resolute and dynamic
leadership and, secondly, of the
favoursble monsoon during the year,
all over India.
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Inflation, which gtill raveges many
developed as well ags un-developed
countries of the world, has been not
only contained, but veversed. This
bas been a great achievement. The
wholesale price index has fallen by
7.5 per cent during the last year and
the national income in real terms, is
likely to register an increase of about
5.5 per cent over the year. Food pro-
duction is likely to achieve the record
level of 114 tonnes and the tempo of
industrial production will increase by
5.5 per cent, In spite uf an unprece-
dentedly heavy deflcit jn the balance
aof payments, we were able to main-
tain gur foreign exchange reserves at
a comfortably high level,

The most significant part of the
Budget is the steep increase in the
investment level in the next year, an
increas,, upto Rs. 7,852 crores, that is,
by 31.6 per cent over the Iast year.
This is the higgest ever increass in
annual investment ever since planning
began in this country It has been
distributed in a judicious manner in
such high priority sectors as agricul-
ture. irrigation ang wvower. The
greatest stress hag been laid o1 the
completion of on-going projects, so
that the capital will not be locked up
in an unproductive manner,

Ag a result of the investment in
schemes of irrigntion, it is expecled
that the jrrigation potential will in-
crease by about one million hectares,

It is a matter of great satisfaction
that gectors such as power, petro-
leum petro-chemicals and fertilisers
have been given the urgent attention
they deserve in view of their critical
importance in the present context of
our economic development,

Along with the probable increase
in the private ueetor outlay, the in-
vestment outlay in the public sector
can be expected to give a very great
stimulug to agricultural ag well as
industrial production.
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Another important end good feature
of thisx Budget ia that the ¥inance
‘Minister has proposed a number of
measures to promote savings, without
which his large investment pro-
gramme  cannot be successful
Resource mobilisation has to be onan
adequate scale; otherwise, it might
give rise to deflcit financing, with the
attendant evil of rising vrices, To
promote savings and to provide relief
to the recession-hit industries, the
‘Minister hag mnnounced a mumber of
measures. The most important of
these is reduction in the marginal
rates of income-tax and weslth-tax
This will mean that higher amounts
of disposable income will be available
in the hands of the peonle, and it s
mostly probable that these amounts
wili be diverted to savings and invest-
ment.

Secondly, the introduction of an
investment allowance at the rate of
25 per cent is rather a bold and im-~
portant innovation; it replaces the
present scheme of initial depreciation
allowance, and the rate of 25 per cent
will be calculated on the basis of the
cost of acquisition of ncw machinery
and plants installed after 31 Maich,
1976

Fiscal policy will, in this way pro-
vide » great stimuluc to the renova-
tion and modernisation of industries
which iz an urgent problem in our
economy,

A surcharge of five per cent on
income-tax has been leviey on com-
panics since 1972. The Budget pro-
poses to exempt the compantes from
this surcharge provided they deposit
an equal amount with the IDBIL This
will mean that the TDB! will be able
to get finance from h»  yndnetr al
sector and pass the money back to the
industries themselves, That is. fin-
ance will be rotateq bhetween indus-
tries and the IDRBI

There are, however, certaln aspects
of the Budget to which I would like
to draw the attention of the han, Fin-
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ance N_ﬁnister. The Budget proposes
a massive ncrease in investment dur-
ing the next year to realige the social
objectives of our economic policy. But
may I say that thig gteep increase in
investment is not accompanied Yy a
commensurate effort at resource
m_obilisation? The additional taxes
?wn net cnly Rs. 80 crores and some
important additions will be made by
the Compulsory Deposit Scheme and
impounding of dearness gllowance.
T:he_ Finance Minister galso expects
significant increases 1n revenue at the
current rategy uf taxation, But sl
thege leave g large deficit of Rs. 320
crores It ig likely that thig deficit
.mll increase during the year ;5 the
Incresses 1n the revenue are noy upto
the expectations or additronal savings
2, a result of tax concessions do not
m~terialie~ or are frittered away in
Yivv priorily  sectors The Finance
Mimster. therefore, will nave lo take
special care to see that deficit finan-
ane g not resarteq (o on as large a
scale az 1n the past I need not detail
the figures of deficit financing in the
last five or six years It deficit fin-
ancig 15 resorted to in the same pro-
portion as the increase in real nation-
al output, it does no harm, but i it
s out of proportion. then it only
builds up inflationary potential, 1
hope care will be taken to avoid this
sort of contingency.

The Finance Minister has rightly
expressed appreciation of the work
done by the Income-tax Department
in connection with the Voluntary Dis~
closure Scheme There is no doubt
that a number of reforms will have
to be carried out to make the Depart~
ment a fit and cficient instrument of
revenue coliection. What hag been
discloseq is merely the tip of the
fceberg. There are still any number
of people who have escaped the net
of the Income-tax Department, Apart
from the recrganization of they De-
partment to ensure that the claims of
revenue are not racrificedi because of
lack of survey. inadequate staf® ar
corrupt ang inefficient officiale, T sug-
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gest that the tax payers should be
required to submit a completa state-
ment of their assets as suggested by
Mr, Kaldor in his report on income-
tax reforms in this country.

Sir, we all come from the rural
areas and we represent agricultural
interests. During the last six months,
the priceg of agricultural commodities
have fallen by 40 per cent, whereas
the prices of manufactured commodi-
ties have fallen by 2 per cent. The
prices of inputs have fallen by 3-4 per
cent, Thus the biggest section of our
community has been put to a great
disadvantage. I suggest +hat one
economic strategy or pricing policy
should be so framed us to see that the
majority of our people do not suffer
as a result of economic development

Sir, with these words, I support
this budget, since it is realistic,
imaginative ang best calculated to
achieve the social objectives of our
economic policy.

SHRI S. K RAI (Sikkim): Mr
Deputy-Speaker, Sir, the very fact
1 am & part of this August Huuse and
have the privilege to participate in
matters concerning welfare of the
people not only of my State but of the
whole country reflects the fulfilment
of our long standing aspirations to
become a full-fledged member of the
great Indian community and to merge
in the mainstream of social, economic
and political life of the nation.

We are fortunate in emerging as
the 22nd State of India, After a
relentless struggle for 27 years, we
have successtully overthrown the
feudalistic autocracy and established
democracy. But we have yet to
eliminate traces of feudalism from the
fabric of our society and fully demo-
cratize the socisl, economic and poli-
tical life of the region for which we
need to duild up the infra-structure
of education, transport and communi~
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cations. We are sure, we will always
find en appropriate place in the
national priorities,

These are wide ranging and high
sounding aspirations and can be ful-
fllled by a socially conscious and
dynamic leader like our beloved
Prime Minister, Shrimati Indira
Gandhi.

May I now take the opportunity of
congratulating the hon. Minister for
Finance, Shri C, Subramaniam, for
adopting a new, bold and pragmatic
strategy in the budget presented,
which underscores the philosophy
behind the Prime Minister's 20-Point
Programme and for steering the coun-
try towards yrowth and stability.

There may be grounds for disagree-
ment on the basis of one's ideologi-
cal affiliations when we look at the
reduction of the income and wealth
tax rates, but in my view, the fore-
most responsibilit;, to quote Milhon
Friedman, of the corporate sector and
those who run it is to maximise pro-
fits, and I think, this budget gives our
private business an opportunity to
show dynamism, take the bull of re-
cession by its horns and increase pro-
duction. Growth economics is a mat-
ter of innovation, innovation suited
to the genius of the country. This
budget is innovative as much as it
has tried to evolve a strategy of de-
velopment hinging on the consump-
tion expenditure of the upper and
upper-middle classes. The middle
classes are social climbers and in this
process they can senera‘e demand and
thus bringing an end to consumer shy-
ness witnessed in the country during
the past one year and so. Changes
in personal taxes are not only wel-
came but are timely.

I would, however, like to make
only two suggestions for considera-
tion by the hon. Minister. One is to
link consumption expenditure of the
clagses that have been given relief in
wealth tax to investment so that dan-
ger of any inflationary trend it might
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produce §x checked and the other is
aimed at providing relief to parents
:tu:.‘he physically handicapped chil-

‘The actual money to be released,
due to relief in rates, to the people
who fall in wealth tax bracket should
not be allowed to augment consump-
tion expenditure. That part can well
be played by the money released from
the reduction in the Income-tax lia-
bility. The amount of wealth tax re-
llet ghould be directed towards in-
vestment. With this purpose in view
a number of investment portfolioa
suitable to various complexions of
this class of people and various
amounts of monies should be devis-
ed. The people concerned should be
required to invest their relief money
in a portfolio of their choice In this
way, the budgetary relief could be
channelised towards growth and the
market will be saveq from a potential
inflationary pressure.

Sir, about the relief suggested by
me to the parents of handicapped
children, the possibility of crediting
the annual actual expenses of parents
of physically handicapped children
involved, in transporting such ¢hil-
dren to school against their income-
tax liability for the year be examin-
ed. If the State can help the educa-
tion of such children in this way, it
would actually be helping a citizen
to become economically active. Other-
wise, if such children are unable to
acquire education and productive
skills, they will become social liabi~
lities.

Sikkim has but a few sources and
resources of revenue. We have,
therefore, to maximise efforts to tap
and fully mobilise all revenue earn-
ing avenues. Tourism and industries,
including minerals. are such sectors
which remain sadly neglected despite
tremendous  potentialities. Sikkim
hax often been described as a Tour-
§st Paradise with a unique wealth of
flora and fauna extending from sub-
tropical to Alpine ranges. It is also
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a God's gift for the botanists, zoolog--
ists, bird watchers and animal lovers,
yet not much appears to have been
done to exploit these potential. He-
sides this, Sikkim is famous for pro-
ducing cardamom and Sikkim is also
famoug for orchards, which can com-
pete in the world market.

The effort of the State Government
alone to expand bed capacity by
building new hotels, tourists lodges
and youth hostels is not enough. In
this respeet, I would requesy the
Central Government to start g cell to
attract tourists, and to issue and ex-
tend permits etc. In this way, I
hope, our aspirations will reach the
Ministers concerned and Sikkim will
be developeq within no time.

SHRI VASANT SATHE (Akola)*
Sir, I take this opportunity to con-
gratulate the Finance Minister for
having brought a Budget which is a
near miracle. In a capitalist system
of economy which we unfortunately
continue to have in this country this
ijs the best budget that any one couid
bring under the circumstances, a bud-
get which with one stroke tries to
make everybody happy. It is sad
that it is dificult to please all but
here is a budget which has achieved
this miracle. Under the existing cir-
cumstances, as I said, this is the best
budget and he will go down in the
history of this country as father of
this miracle budget. But what 1
would like to plead today is that here
is the opportunity when we could
create conditions where man can
raise himself to greater heights and
keep pace with the space age and
the technology of which the Finance
Minister has talked and as Aurobindo
said, from man, to elevate himself to
the height of a super-man, to create
a heaven on earth, as Rabindranath
Tagore wanied us to do in free India,
to wipe out the tear from every eye
which Gandhiji would have us to do,
and ultimately, to keep our tryst with
destiny. I am speaking on the gene-
ral philosophy behind@ the budget.
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You could mot have had a better
time than now when we have got a
dynamic leadership which can tran-
slate dreams into yealities. I thought
we would decide to take a bold step
to pass from the capitalist system, to
make a structural change from the
capitalist system. Today we have
two nations in our country, g nation
within a nation, a small nations of the
elitist clasg which hves on exploita-
tion of the rest of the 58 crores of
our population. Hardly 3 crores of
our population, in India has got ihe
purchasing power to buy anything of
the consumer goods that are produc-
ed by our industries in this country
And therefore when the Finance Mi-
nister wants to provide in his strate-
gy an employment to 7-1/2 crores of
unemployed young men in this coun-
try in production work as envisaged,
I do not know, with all the miracle
that he is performing with the 15
crores, that he has provided there,
how he is going to perform this mi-
racle? You want investment with the
basic objective of GNP growth, with
the objective of capital formation.
Where will the capital formation take
place? Naturally % will be in those
sectors and in those classes where
there j5 capital and who bring about
this capital. Therefore, they have a
vested interest in keeping the poor
poor Whenever there is higher
purchasing power in the rural
area 1t 1s said that we have to
curb nflation. The capitalist sys-
tem’s philosophy G5 to keep the
purchasing power in the hands of
the rich classes. In effect we see a
triangular conspiracy of the capital-
4st vested interest, the political vest-
ed interest and the bureaucratic vest-
ed interest. They all have a common
vested interest in keeping this sys-
tem of poverty, to keep the poor poor,
and with all the pioug wishes that you
may have in a budget like this which
is essentially o capitalist budget you
cannot azchieve socialism through ca-
pitalism vig capitalism, via a philoso-
phy of encouraging capitalism, This
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is what, unfortunately, this budget
will try to do. So, the remedy is t0
divert the resources from elitest oa-
pitalist section to the poor and the
rural areas. For achieving this I
want to make the following sugges-
tions:

1. For resources mobilisation iet
us put a moratorium on Bun-
priority sector investment in

the wurban areas, namely,
sky-scrappers, twin cities,
under-ground railways, ete.

at least for flve years.

2. Create at least 20 million ton-
nes of food buffer-stock this
year. It can be done if vou
want to do.

3. Create a national marketing
organisation to bring about a
rational parity of prices to
ensure remunerative  prices
to the growers of the raw-
material in the rural areas.

4. Create a npational rural deve-
lopment  authority. 1f vou
want to implement this stra~
tegy to coordinate all deve-
lopmental activities in the
country and funds to make
programmes task-oriented or
result-oriented instead of ex-
penditure-oriented as they
are today.

5. Bring a comprehensive legisla-
tion to put a ceiling on urban
property. The present ceil-
ing on vacant land is a farce.

6 'The investment incentive should

" pe available only to those

who take the indusiries to ihe
rural areas.

7. Encourage organic manure,
which is wasied to the tune
of Rs. 900 crores per year, if
you want a proper balance
ana ssve the fertility of the
iand,
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8. Encourage savings by giving
better return Life Insurance
Corporation with profit
should be made more altrac-

tive.

9 Famly Planning must mean
an economic planning of the
lowest family and not mere
sterilisation

Last but not the least, increase the
lowest taxable level fo 10,000 when
we have reduced the upper Limit to
68 per cent

SHRI RAJA KULKARNI (Bom-
bay-North-East) Mr Deputy Spea-
ker, Sir, I go a step further m giving
compliments to the budget and to the
Finance Minister who has put this
budget The compliments that have
been given in this House are that 1t
1s a growth-oriented and production-
oriented budget No doubt 1t 1s
growth and production oriented but
at the same time I submit without
any exaggeration that it 15 also a so-
ciahst budget

1 call it a socialist hudget because
whatever we achieved in the previous
year has been as a result of the non-
budgetary measures namely the
effectve implementation of MISA
COFEPOSA 1ncome-tax raids or vo-
luntary disclosure schemes and the
implementation of the 20-point pro-
gramme As a result of these non-
budgetary methods and mea-ures, our
country has achieved a muracle It
has saved not only our political de-
mocracy but our socialist pohcy of
economic growth of the last 15-20
years The concrete result was that
inflation was put on the mnus side
which was a singular achievement
compared to all the other countries
in the world We have achieved thie
through non-hudgetarv_measures and
the socialist task of the budget was
to consolidate those gains and to root
out from the economy some of the
anti-socialist elemeénts and forces
which nourish inflation The accent,
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therefore, was on production This
is now consolidating the so-

cralist policies and achievements of
the outgoing year

In the incoming year, the socialist
budget tries to do this by relying on
two important pillarg of soctalrst po-
licy One 1s the savings which most-
ly are surpluses of the public sector
undertakings ‘This budget 1s relying
on higher production to meet the re-
cord increase by 318 per cent, to
about Rs 7800 crores in the plan
outlay Reliance s placed on sur-
pluses of the public sector undertak-
Ings This 1s the basis of the social-
1st budget

Secondly a new chapter has been
opened and a new dimension has been
added There 1s an acknowledgement
that the orgamised working class has
also contributed 1its due Govern-
ment wants to rely on the savings of
the orgamised working class Gov-
ernment has taken g decision to de-
freeze Rs 480 crores which were with
the Reserve Bank in a frozen account
as an anti-inflationary measure Ear-
lier they were not to be used for
growth purposes

Government has now taken a deci-
sion that the savings of the workmng
class frozen out of the compulsory
deposit scheme of dearness allowance,
are to be utiised for growth There
18 nothing wrong mn 1t

SHRI C M STEPHEN (Muvattu-
puzha) Mr Kulkarm 1s saying that
about Rs 460 crores or so which will
be with the Reserve Bank. frozen.,
will be used for planning purposes
The Finance Minister tells us that the
deposits during the extended period
will be used for the plan and also he
savs further that the government will
abide by 1its assurance to repay the
instalmentz of additional dearness al-
lowance already impounded and fal-
ling due in regard to the existing
scheme From the statements of 1}
Finance Minster, it is clear that what
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s now due to the workers will be
paid back to the workers and for the
-planning purposes the amounts which
will fall due during the extended
period. alone will be used. From
‘where does he get the information
that whatever has accrued will be
‘used for planning purposes?

MR. DEPUTY-SPEAKER: It is for
the Finance Minister. ...

SHRI RAJA KULKARNI: It is my
reading of the Budget.

MR. DEPUTY-SPEAKER: Order,
‘please. Everybody is so full of spee-
ches that nobody wants to flisten He
has made a point and I should like
to say one or two sentences or to
make orne or two observations. You
would not allow even the Chair to
say something?

I was saying that it was for the
Finance Minister to clarify the posi-
tion. But what I alsp understand 1s
that thrs Rs. 450 crores which were
‘frozen in the Reserve Bank of India
would be utilised for investment;
money would be taken out from that.
“That is what I understand. It is for
-the Finance Minister to clarify. 1
also understand that the Government
will also meet its obligation of repay-
ing to the workers part of the money
which it has imvounded. I think the
two things go together. 1t is for the
Finance Minister to clarify the posi-
tion,

The Finance Minister in his budget
has stated that by way of repayment
to the working class during this year,
there would be an amount of Rs. 270.0
crores and the other savings which
are now_to be defrozen and utilised
for the economic growth would
amount to Rs. 480.0 crores. Now this
amount of Rs. 480.0 crores is the
contribution of the working class. To
this contribution of Ra. 480.0 crores,
-there is further to be added a net
-saving of Rs. 190.0 crores in the Pro-
vident Fund Account. The accumu-
lation of the provident fund during
~the budget year would be Rs. 395.0
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crores and for the disbursement of
the provident fund, the amount as
budgeted would be about Rs. 205.0
crores. The net savings on this so-
count_at the dispgsal of the Govern-
ment would be about Rs, 180.0 cro-
res. Further, additionally the net
amoung that would be available to
the Government from family pension-
cum-life Insurance scheme would be
Rs. 30.0 crores. Thus, in all it would
be more than Rs. 700.0 crores of the
workers’ money which would be
placed at the disposal of the Govern-
ment, This opens completely a new
sector for national development pur-
poses. If the growth of the nation
depends on the contribution of work-
ing class, it is here, to contribute for
that purpose So, a ‘“workers sec-
tor” 98 opened in the national eco-
nomy. Workerg can go a step fur-
ther and ask the Government that
they want to have some share in the
nationg] economy, by way of share-
holding or sharing of surpluses from
public gector undertakings or from
the foreign companies which are now
being nationalized.

Now, I would say that the Provi-
dent Fund linked Insurance Scheme
has widened the horizon of so-
cial security. In view of amount,
it would not be so important. This
budget has brought in through the
working class a new dimension to the
social security administration in this
country.

There is also an expectation that
with the reliefs that have been given
fn excise duties on a large number of
jtems of engineering and electronic
industry, lay-offs and retrenchments
are likely to be stopped. But at the
same time 1 would like to caution the
Government that in case the entre-
preneurs and the employers in the
engineering industry or the car manu-
facturing industry, come and ask for
further relief with a plea to avoid
lay-offs and retfenchment, then the
working class will have to go to the
Government and request them to
take some stringent measures,
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It is true that so far as patroleum,
chemical and fertiliseyr are concerned,
there has been no change in the
existing rates of duty. But Govern-
ment has been vested, through the
Finance Bill, with a new nower en-
abling it guring the budget year they
might reduce the rate of duty. This
power has to be granted by this
House. But Government should think
twice before doing %0, In fact there
is a necessity to cut down the cost of
these items.

MR. DEPUTY-SPEAKER: You
have explained the point.

SHRI RAJA XULKARNI: The
excise duty revenue from petroleum,
chemicals ang fertiliser industry is
expected to be about Rs. 1400 crores
as against an investment of about
Rs 774 crores in this industry. There-
fore, 1 feel there is scope for reducing
the excise duty on petroleum,

HRY K. S CHAVDA (Paton): Sir,
+ ring the last week, the Rajya Sabha
expressed concern over the health of
Khan Abdul Ghaffay Khan who is
now in detention in Pakistan, The
Minister of External Affairs, Shn
Y B Chavan, expressed his concern
by saying that Badshah Khan was one
of the great leaders during our free-
dom struggle Shri H D WMalaviya,
a member of Rajya Sabha

MR. DEPUTY-SPEAKER: It is not
customary to refer to the proceedings
of the other House during the same
sesqion except when it is a definite
statement of policy. Don’t refer to
what is going on in the Rajya Sabha.
You may make your own puoints.

SHR] K. S CHAVDA: Here also in
this august House we do express our
concern over the health of Badshah
Khan, but what about the health of
those leaders of the fresdum struggle
who are now under detentiva since
26th June, 19757 Morarjibhai has been
detained ...

2968 L.S—6
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MR DEPUTY-SPEAKER: I do not
understang how these thing; come in.
There is such a thing as relevance.

SHRI K. S. CHAVDA- Sir, the
Government is spending money on the
detenus ang we are speaking on the
budget. It includeg everything.

MR, DEPUTY-SPEAKER- A very
ingenous method! VYes. scme money

is being spent by the Government on
them All right; go on!

SHRI K. S. CHAVDA: The country
does not know about their health. If
the emergency is lifted and the poli-
tical detenus are released. well and
good. If not the least the govern-
ment gshould do is to issue health
bulleting about the health of Morarji-
bhai and other political leaders who
are under detention. This is my sub-
mission

Coming to the budget, 1 fail to
understand why the Finance Minister
has become very harsh on the sick
man He has proposed imposition of
taxes to the extent of Rs. 30 crores
on drugs He has increased the excise
duty on patent and proprietory
*~» lieineg from 75 to 125 per cent,
which w1l yielg about Rs 20 crores.
On medicinal oreparations containing
alcochol. narcotic drugs etc the in-
crease in excise dutv is from 10 to
20 per cent, which will yield about
Rs 10 crores.

The Drugs and pharm-ceutical in-
dustrvy pavs about Rs, fO crore: to
the Government by way of excise
and customs duties on the drugs
whose annual production is about
Rs 360 crores. 1 would, therefure,
recuest the Finance Mimister to drop
this proposal of increasing the excise
duty on drugs,

A great deal of
corrupt activities are going on by
multi-national corporations in our
country. It is alleged that M/s. Pfizer,
M/s, Abbott and Mss Merek. Sharp
and Dhome are supporting CIA acti~

subversive and
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vities in our country. I would like to
Teag a strictly confidential letter of
M/s. Hoechst and a news item regard-
ing M s Pfizer before the House so
that one can know how the multi-
national corporations are operating in
our country against the national
interest.

“We are supplying our veterinary
and agro products to Government
departments, on 5 per cent more rates
than thg rates applicable to our dis-
tributors. This means, our rateg are
different to Govt supplies than to the
trade parties. If anyv officer is willing
to place an order with us for our pro-
ducts. we shall pay him th: difference
of 5 per cent as gift, commission, in-
centive etc In other words, if we
pav this amount to the mtending
officer, the Company loses nothing,
but we are paving the commiscion
amount tn the officer from the Gov-
ernment funds. as we are charemngl
more from the Government

We have already executed orders
under thig arrangement and anv order
above Rs 5000 - will be corered
under this system

However please keep thes informa-
tion verv confidential and nothing
should he brought on recnrd about
thig transaction You <houlq only
<end such proposale on rcugh piece
of papers Further please al<o ack
the stockists and the iniending officer
of the Govt office not to bring any-
thing on rerord

1 would also hike to read n news
jtem regarding Pfizer which has ap-

peared in the yesterday’s Financial
Express.
“Pay-offs by Pfizer- New York,

March 20, Pfizer INC today annonnc-
ed that emplovees of ils overseas
subsidiaries made $ 265000 in illegal
direct pavments to foreign govern-
ment officials 1n three countries, The
pharmaceutical irm which voluntari
1y reported the poy-ofts to the secu-
rities and exchange commission. re-
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fused to identify the three nalions or
the foreign subsidiaries involved.”

The record of the Pfizer is not good in
America also. 1 oply want to quote
a few headlines appeared in the
American newspapers.

“*Two companies accused of drug
patent fraud—US § 25 million dam-
age claimed against Pfirer, and
Amical cynamide”

This appeared in the I.os Angles
Times edition of July 16, 1969. In the
same way, Wall Stireet Journal St«ff
Reporfer, Washington reported-

“Jusfice Department sued Phzer,
an American cvnamide for at least §
25 million of damages allegedly re-
sulling from over-charges on Govt
purchases of tetracychine and re-
lated anu bictic wonder drugs™

9 Vlembers of Parhameni have written
to the Prime Minister that the heence
for the mroduction of doxycychne
should not be given {o 1t Regaxang
that, T read one news e whivh apey
peareddt 1 Chenucal Maitketmz  Re
porier:

* Pfizer 1s disappointed bv a st
decrsion on dozyeyctine The Fedewal
Judge ruled that Pfizer's patent of
the anti-biotic drug doxyevihne 18
invahd and unenforceable.”

What 1 am trying to place befmre
this House 19 this. Such Compiny
should not be given liceace for the
production of drugs hke doxyeychne.
IDPL, has been given a licence for
doxveycline, upto a capacity of 5 ton-
nes, and the other Indian firms alro
are given the licence It s much more
than what 1s required for our country.
Suppose the hicence is given to Pfizer.
In the drug industry, if the lead is
established, it is impogsible to compete
and come up with the leader This
will happen. so far as TDPL, a publc
sector undertaking, is econcerned. And
this undertaking will not come out of
the red. The whole of the equity
capital of TDPL, viz. Rs, 23 crores has
been wiped out by the cumulative
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losses till now. Here, Pfizer is request-
ing the Government to give the licen-
«ce. I am making a request to the Gov-
ernment, because just now, it is lying
‘before the Cabinet Committee. I would
request them not to give the licence
‘for the production of doxycycline to
Megssrs Prizer, in the interests of the
‘nation and of the public sector. Our
country is just self-sufficient so far as
.anti-biotics are concerned; and this 1s
the only multi-national which is ask-
ing for licence for doxycycline, {for
‘which Letters of Intent have already
been given to the national sector, I
mean to the public sector and to the
jprivate sector.

The Finance Minister has proposed
in the budget, to switch over from
specific excise duty to a system of ad
valorem duties on cotton cloth. The
nett effect of this change would be to
increase the price of cJoth, viz. of
super, medium, fine, super-fine and
other varieties of cloth. This will not
‘reduce the prices of lower medium
‘and coarse cloth. That is why this
-‘will not give any relief to the weaker
and vulnerable sections of the society,
as claimed by the Finance Minister in
tiis speech.

Coming to the decade of progress, a
‘great deal of propaganda is made
about the officially-inspired celebra-
tion of a decade of progress 1966-76.
‘What is the progress made up till now?
Unemployment is mounting year after
_-year; and prices have increased much
‘higher, from what had prevailed in
1966. The Wholesale Price Index was
131.6 for all commodities, in 1965-66
it went up to 313.7 in 1974-75. In
respect of food articles, the index was
144.6 in 1965-66; it went up 1o 363.6 in
1974-75. There was an 1ncrease in
‘prices to the extent of 250 per cent
compared to 1966. Who 1s responsible
for this? I say that it is the Govern-
ment of India which is responsible
for this,

‘On the 6th June, 1966 the Indian
wupee was devalued. Its value was
fixed from Rs. 4.76 per US dollar to
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Rs. 7.50 per US doliar and from Rs.
13.33 per pound sterling to Rs. 21 per
pound sterling. Secondly, the bank
rate of Reserve Bank of India was 5
per cent in 1968, It wag raised from 5
to 6 per cent in 1971, to 7 per cent in
1973 and to 9 per cent in 1974. This is
the economic situation.

What is our position in the inter-
national field? To give a recent ex-
ample, both India and Pakistan contest-
ed for seat in the Security Council and
We secured 58 votes and Pakistan 75
votes in the 7th ballot. Though Pak-
istan had maintained the leading posi-
tion in the ballot, it failed to secure
a two-thirds majority to win. JIndia
could not secure more than 538 votes in
a House of 142,

MR. DEPUTY-SPEAKER: What has
this to do with the budget?

SHRI K. S. CHAVDA : They speak
a lot about the Decade of Progress.

MR. DEPUTY-SPEAKER: We are
talking of the budget for next year.

SHRI K. S. CHAVDA : So, India did
not secure more than 58 votes in a
house of 142. Therefore, she with-
drew from the contest, thus enabling
Pakistan to become a member of the
Security Council. This is our position
in the international field.

They speak a Iot about 1he welfare
of the weaker sections, but I do not
find anything which gives relief to the
weaker sections in this budget.

SHRI RAGHUNANDAN LAL
BHATIA (Amritsar): Mr. Deputy-
Speaker, Sir, I do not know what
Shri Chavda was speaking about. He
was so irrelevant in his speech that
one could not make out what he was
driving at. Sir, perhaps you might
have been able to wunderstand him
better.

This year’s budget is a reflection of
Government’s determination to have
accelerated economic growth with
greater social justice, It is also evi-
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dent that the various measures that
Government tock sometime back
have brought about fruitful resuilts
before us. and that is why I say that
the present budget, which has brought
about cheers from all sections of our
society, is the direct result of those
policies.

I do not agree with Dr. V. K. R. V,
Rao when he gays that the present
budget was inevitable in the present
circumstances. Who created those
circumstances? Who created this
position in which we find ourselves
today”? If is because of the dynamic
leadership of our Prime Minister and
the policies that she has adopted that
we are today in a better shape and
A better position. It is ag g direct
result of those policies that we are
today in a position to give certain
facilities to all sectiong of our soclety.

The Finance Minister in the present
budget hag made g bold attempt to
break through from the diffident ap-
proach of the past. He has given
eoncessions to the industrial sector.
Direct taxes have been reduced from
76 to 66 per cent. It will give suffici-
ent lure in the hands of the industria-
list to grow more, to accelerate the
rate of growth, to expand, to moder-
nise their mills for the betterment of
this country.

14.00 hrs.

The 25 per cent investment incen-
tive given to the new industries ana
new machinery is also another incen.
tive which, I am sure. will accelerate
our growth and will be for the better.
ment of our country. Bul I am very
sorry to say that the Finance Minister
has not paid proper attention to the
rural sector. In order to accelerate
growth of our agriculture, an area
which requires greater attention,
which requires more facilities, only
Rs. 100 per tonnes by way of conces-
sion has been given in the inputs.
This is not enough. Beventyfive per
gent of the people in this country are
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farmers, or live on agriculturs. So, i§
is that sector which we have to stren-
gthen, The present recession in indus-
try is because of the fact that there is
lesser purchasing power left with the
agriculturists. The present rates for
their produce are not high enough tn
sustain the modern, technieal and
scientific treatment which they are
giving to agriculture. The price of
tractors is very high, the rates of elec-
tricity are increasing every year, the
water rates are going up, the prices ot
agricultural implements have also risen
and the prices of fertilisers were al-
most doubled last year. All this has
reduced the purchasing power of the
agriculfurists, and that is why there s
recession in industry. Whatever con-
cession or preference you may give
to industry, unless you fortify the pur-
chasing power of this 75 per cent of
the population. industrial growth will
not taken place the way we want ft.
I therefore suggest that the agricul-
turists should be given more conces-
sions. The prices of fertilisery should
be reduced. tractors should be made
available at cheaper prices, and simi-
larly other facililies may kmdly be
made available fo the aqricultural
sector.

The Finance Minister ha; been kind
to the industrialists ani t» some ex-
tent to the agriculturists, but there is
one section of our society which has
been 1eft untouched, and that section
is the large number of people who fall
under the fixed income group. I1{ 1s
the salaried people who suifered more
in the inflationary period, but no atien-
tion has been paid to these people who
are paying their taxes moaore honestly
because their tax is deducted at source.
They have no means to save money.
May I therefore suggest thut the exem-
ption limit mav be raised from Rs.
8000 to Rs. 12,0007 [ strongly demand
this concession for thig section of the
people to whom the Finance Minirler
has not paid any attention. The only
argument that can be urged against
this suggestion is that Government wilk
lose some revenue. I agree with that,.
but at present a lagrge number of asses..
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sees are being tackled by the ITOs
If they are freed from looking afier a
large number of assessees who pay
very little, they will be able to devote
more attention to the bigger cases, and
Government’s revenue wul increase.
Becondly, there is a lot of tax arrears
with the income.tax department, and
the officers are not able to pay aiten
tion to the recovery of these arrears
because they have to dispose of a large
number of cases. Thirdly. if the ITOs
have enough time, they will he able tu
find new assessees and Government
will not lose money at all.

When we nalionafised the banks, we
wanted {0 serve the unbanked aress.
I congratulate the Finance Minister ou
the success achieved by the banks 1n
serving the unbanked areas, but I find
thai the banks are not paying proper
aitention to our policies, the policies
for which we nationalised them, to
give more money to the weakel
sections of the society, to provide
credit to the agriculturists in the vil-
lages The banks are shy of investing
in such areas The present svstem of
banking is the same tha: we had be-
fore. So, there is need to change this
system. At present we have 14
Chairmen, 14 Managing Directors and
other paraphernalia which is very ex-
pensive. I strongly demand of the
Finance Mimster that the banking
system should be organised into four
or five ones. Al the branches of all
the banks should be placed under one
zone. What we find is that in every
bazar all the banks are competing to
have a place hy paymng higher rent
and all that. This is not a proper ser-
vice.

Punjab gives 60 per cent of their
wheat to the National Pool; Punjab
gives 95 per cent of their rice to the
National Pool. But, unfortunately, I
do not know why the Centre is not pay-
ing any heed fo Punjab’s problems.
We have a lot of problems. There is g
general feeling that Punjab is a very
prosperous State, ks and that. But we
have very many problems, Every
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year, there ig a flood in the Ravi be-
cause of the fact that Pakistan has
built a2 bandh on the other side of the
river. The result is thai water flows
to India. Every year, we are having
floods. What we need is Rs. 5-6 lakhs
to build a bandh on this side 1 would
request the Centre o give us this help.
Punjab has 11 million acre-it of water,
Out of this, 33 per cent is lost in the
seepage. We want to line up our
canals and channels. For that, we need
money and I hope that the Centre will
come forward to give this maney.

In the case of a scheme to help small
and margina] farmers, what we find is
that Punjab is giving the maximum of
help to the National Pool, but we are
getting the minimum cof help. They
give us only Rs, 250 lakhs in this
sphere. when we say that we are help-
mg the small farmers and this and
that. Instead of giving anything to
Punjab, they are taking away. During
the 1st vear, Punjabis’ bank dcposite
was Rs 250 crores, but the Nationalis-
ed Banks invested only Rs. 60 crores.
This 15 not fair. I request the Centre
to look mto the problems of Punjab.
Puniab 1s giving rice wheat, water and
clectricity to other States. Bur a lttle
help we want, they must come forward
to help us.

=t g T faal (amic): soraw
wgre, ™ fme § @ awe @
T H qgT wEN A g 8 d g
AT E T e w ao=qw
T AT oawr A ¥ wwe
i grm Y s R el Ay
& waT wnfee T o

¥ZF & wafadiver e, S g ar
A §, W T ¥ W AT §4
IT FT sgrd f ofrafrell o daw
e A e vw v wiew @
wfandem 974 a<iz awagwara)
T { I AW L 77 (@ wT Gy
TIT WRE a9z ¥ Tq wY v vy
66 qqii & foar war &1 QR o
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v Wit Wy Aroent § st wlr frg
& T wY i v v § ) ae
T § o W FER, wAEwE & §
Y F O, v $T T Tt 9T
wavaT &% FY ¥ fay Fw o migw
Iufr T & et & ol gfe ¥
Si i war ¥ W
|TET & qHTaw F A% i v wifaere-
Suw o §, 9w fr Ao § &k W
31.6 Tz qfZ oF g7 Wt aw
&1 5 g ¥ faorely i @ & o
TrET i fad aur wfy & faww
W W AF oF aey gfe ¥ uF
AT AT 9T FOT FTN FT AW §

o arter #Y zfew & oA w
AT FAT WA AT §, W Wi afEy
& 77 g 8, & faw w5 wdew Y
IFETd & fag 99 W1 39 faw F@T
T ARAT § 1 IR WA -
wawr 7 wwdt # fraaz v o o
frar & witcogw €8y & 7 ar 8 oET
i WY arg *& & | qfer 1w fdwa
Y #F feafa &1 feear Fopdve waar
2, ey wERg IW AR A 1%
29 for fra®r v T, sia of T 9
aF W o R aqr freew ¥ wv
T TS I R A €0 F
e § i wror 7 & aw frek aw
N AATHIRE 2005 ¥
AT 97 Tqadw o7 ¥ ) W T owWy
100 &Y o feaes ez g srE™w &
= g0 Wy Tereer  wmarow AF W
T T WY 50-60 7Y fereer &, aorTy
70 ¥ 80 Wy Vs &1 s Y WY
ww &1 o WX el & Wi o ¥ wnd
¥ &1 ¥ Y 200 WY feew ¥
FaT ff wg Wt 100 WX 140 =R
TR A AP qg }
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fir foerer o enfar Woff & e wgy
¥l & v ¥ AR § o s P
wyag feafe & e oft gt & Frforoon wgid
T ag o fy gw A W AV AH, W
v AT R oorqw R w
T oY Ay o 9% § ok qg faf
T T A M AT R E ;W
%1 g frny o & a7 e § agar
R svor wrfiwar § R o g A
Mt FT ) T Wy g wiw
LAIR IECICE AR R )
aTx # g St 1At woe wET Tw W
T wy T ¥ wrvdy & 99w £Y
WfgargormT @ 7w ?

BT A AAZT FT AT & BT T~
9w F1 faawdrd fag 100 70w
wE w1 it daz faar § o 30
FIEETY *T FA1 f@T 1 WAEw wE
FRURIE #Y Y AR g
= Afares F3F & frg g sy
130 FT T AT &1 P gy &
B FIIIT 2 S &g &Y sy
e A AE T ANy oY framr &
W ¥ W 60-70 T feew aF &
w70 | I fraT ¥ areeh o7 sfar
wiel & S e &R F e & [we
T I A T Yooy NF § faw
Faw i A A E 97 &
T AT 57 Tz €2 § ) Frae WY
st famr & @ a9z Ragawy amA
¥ gt faw Wl Y ow wnir
gfewtn ags vy g1 wiE &
fawra A ¥ I qf g FEET
# 1 T¥ g2 7 waeail $ET ARy
g1 9v IT W BT AN 15 FAT
My g kI o IR v #
g W g WA §——UF A ¥ WY
79y ¥ 32T AR TTHGE §1 Iy
ardy el & ag E 1 Fek ¥ qror ape
T § Feorelt & ar ad §, wpEE b
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ar el ¥ o e R T @
g wAY W ¥ 7% 3zREsfE AN
v ¥ T ge g o= L wet ¥ fao
marafa & eel fog 15 FAT WY
F7 srEuT fFar § /Y v 9T & weaT
Yy % frw oY o o fear T & &
AHEAT § A% w1 TET 71 AT wgH
fy s@ & fau st fegr 9 A 3o
Taer gaTE ag & v fraw o faey
ofr 57 g7 Avw 7 F g R
= 3z frvga @Y, e oA @Y, W§
& &3 Y w9 ¥ 9 fafaaw a6y
STER T AY HyOT FT AT I O
oA & spEeay ¥ |\ IW AT GGy
¥ W@ oW @IS ¥ a1 /AL S ogr
T AN grEae AT IW AT qedr
A w3z A€ | AF Al Peamr
aTREAY faegr Ay oot el #@r 3w
T wd ms wOF AV S A §, W
TS F4r wTH K1 A AT g AT Faegwr
FE AT T AT AT FAfeey
A TEA T T VA F, AT AVE J
Y & A= agia & oW feem &
am faaT @ &1 fred 9 97 am %
~T AYE § IFTAL FY A¢F AT H agely
oy v 8 e A g o quy
IZF =T § | WHAT ¥ WRT I€ FIHSIN,
BE FTAFTC W7 WEAT FAFIC #T
T F7EF F A § ITH AN g
arfze fF o8 a0 FTATTT a9 A qga
ot X §93 ¥ AT e ¥ wman €,
fopt are & =@ W & BT E I7 @wT
q3 | A Ha § 9K IA BT €27 SqTET
gt # 1 gufre W @ T & AR
sg a2 % AT w1 qgd  qfATan
AUTT AT T FY TATEN AR TET TG
v oes § PR § & feamr §

Mt wWd wYd H W ATy
Fufer K § I AW N

CHAITRA 2, 1898 (SAKA)

General Budget, 174
1976-77—Genl. Disc.

&y et ¥ ghat Y ayreaT W
w1 oy fadh g @ arx A e
) &1 W4T off Y quTE WY e
T ¥ @ Ry grvr I A P
I o A & aw F F GOE mEA
9T I W FhEY Y e & aw &
fipam % fog war ¥ oy A Ew wwA
gt 1

HANT aqry A S o qgr @
quq faoomars & 1 # frdsw w@T
=g i g oy genfa @ § ag W
st & g & faw ¥ =, da W Y
a7 § | T Ardy et B Fhr s
% ¥ FT wodr oF BT POl AoeTe
FATAA X FTA F | IT A A AT
§ I ¥ gfr GrRawr Feamar ST
I O AT 9T S FIH BT F, W
aFr faor @Y ghr o 7 W T §
T wear 1 3% FIw Ay I E FY
FTRILET FiCE Ty w1 I fawriaat
F FTETL I FHY T 97 fAT AT HTLATHT
wid | afe i & fag g AReY W
FZAX AT W AE wLq a1 %
e Tt €% <t F @ < s
g frag aoz afy A gw FRX T
21 Ay & AR AT o wiEArEEt Wit
ronferat ¥ o3 gu &1

st wife s (wivr) -
Iarewer Y, ¥ ey Wy S WY Wi 9w
warrw Y giew v 3 g g o
AN FEear. T o ramioedr
¥ I W I & T gy fear
T\ € AW A w4 T, sfwdt st
arefY ¥ uF wrean fearar o1, o fow
frarg €t s wed W wi-saweay
N e g ¥ § o ey
1 T F woreawy s Feafer
ot syory g, drec g W qor X
X v O Taw ¥U WX el
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ot ot oAt ¥ farre arf o A
RY avaw vy o wg e ot At g€
Arreddr o wdr @\ sw oA ¥ A
& snfes fra=aor s wqwas wmaT |
WS 5§ & qiNA Ay awe e
¥ o ot Ty T e &) TER oA
& wre § fe g o wewar faed
6~7 wfrY & wfwa ¥ ¥ gwwr Ay
@ | & Tz A qfeq @ 7@ g Few
s & wemw s g e ow I
HT AWTH WATH & EX WM 97 9§
R g2 W X wggw e § e gEwy
ey & oz falt 81 o@w fer Wl
¥ o B NS adey ¥ ugw faddy
i o T fwm EX o § o6 wW
23 W ¥ ugw fa¥A 1w Twe R
JA FY 8 ¥ ST 22 HiAE AT AW
gur 2 1 AR gw  gfewt aTaEre W
st wod e & e Al W ae @
1967-68 ¥ oW =it wras v faer
d ¥ W 9w I W oeew W faw
fadias gegr fear a1 aq o S A
apa ¥ A fag M F—wdaAriAnA
T AT 97, TREde & AT 9%, o
* T 93 G ad AR w9
AT 9T AW TS AT AqZ g X AT
SHF aare e fqEe ) 3 osNmET
wW SO ¥ wWeT, 91 SN §
IR wasrreyr feady auel ¥ osHeT
SAATA AR T QAT §, AT
o | TN wse ¥ aAAar T WY
AT ¥ |

gy A% ol ¥ A ¥, w AW
% woagx  wrarasEr feafe & o o
o 6T & ury w? § ) gy w0 e
& ot o g gl Y T o Frerd
§ wgt atad WY ww frear w0
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AT ¥ AT K gL AT AW
w4 ¥ wwwar fF 60-70 WL H-TTH
ge ¥ wix wrwr wdfton g Rw @
TG T, T i wrwed 97 WX
I AT wEwar 9x wOw et
21 9% wrrw w9 Wt @ & Jfew waw
wer wreer A fefen wr, @1 faw w
21w A qod e s daw
e ForedvzfraY ) gaaT & o IR
e wTeRTER ®Y AAT @ § Afer
TN & wrad Qe weiEe A @,
I AR WET ST AR AT W 1w
AT # @e are ¥ w9 gd @ I
& frar, sy w1 fgeae fem
FFT 7 sifase § e g & qwo
oY R 7w § gy 7 AT v A
# | wfero % qawdy g T8 9T weReAar
¥ " # wrawe § fr fra oave
g 3w o ¥ fg, fomay awrd w417
Rt gt garAn WA §, IR FEw
IoTF T | wror ATy oy 7 Avay Fray
F1 AW B @t o FaT ¥ g #
gt ¥ for o wav Tw g & AN
fra®r o A S mogd A e
&Y Ifa ady | wigary # &t wefea
AT A firerd &, s o deda
a7 gvem &1 3 ferfir & gw 3a ot
wi % fod, farg & folr 39 v & fodr
29 & wur fear §, @@ & fa¥ §9 §Q
¥ FTRATE A9y § qOW )

™ §r@ gt wrdwa o famr §
arz qR wax  fw &, N f OF ardor
fr @, A wr waw< fom e MR
wor ey TRy W A g ok



%77 General Budget, CHAITRA 2, 1808 (SAKA)

1976-77—Genl, Disc.

W% wggE e g oA o W e
t—an® vyt W qfw aw W e
§ 9u ¥ ool W oWwT § 1 T Y

oo 7% gwv & ool & @ owE
oy oy g& of go &1 T ¥ o Ay
S A Ay ey g oY, U § farerae
wriddy | gy ol ff e fe &
i @ &, & ag A8 v v g amr
wi o e v @ & = o=
for fs evvr wmw R f% famm &
wATH AT FHY FX A F oy AT
FATA WA walY oY ¥ oA gyl
¥ ovAT 3T IFT € a7 1 few
femr 2, 39 v S T Fv § A
X AT TP H QAT T F | AFHA
¥ Amg-g gH Uy ol ¥mer wEd
2 fF s & |y ¥ g W oA
are gf 8, aF weslt T wfew O

fre Y W@ aar  amww
FiE & oA gETEl % WET 9%
AT 39 ¥ A7 ST TG IO wg |y
Fwmgn ¥ & § w0 AowT ¥ gy
T ot ww vt g T 5 oow
T wel ¥ A A a4, 39 ¥ Ay
bz wEr faer o o wr g
far 7 oy, @ fEv e € e
e, T R ATIH H TG
afr 39 & erfema afa & 78 T
# A afr &1 zw A T g
2 o 3w ¥ O AW AR W R AT
arar Ay faeawt wraTR g aww i
aar g fadr ¥ woT Wl W | W
wwhEE § ARy o It
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& Y gY WA W AW A AvAT AN,
fored fis @ X fas 7% o gurd
forart ® @ & 7%

3% wex ¥ afrare fdom & qag
¥ Fear amgdr § 1 wfenk faasw
gy fAy ‘A’ {1 g oWy faae
suft #x ¥ *2, afe woR qfm @Y
frtfor oy w2 a A Ix 9wl &
08 AN 297 FY ALY &7 AIT 1 o qAw
7 fafam 7wt ¥ wTEET s
any wr @ ¥, gfenwm & we s
7 7T P QI H OO FAT AN
= 8, TAT W ¥ Ay ¥ WY Swor
T 7 I T FEA A AT AT G Y,
¥rT o Tafesr W fragdifesy
#r am A Ag gog § B oafe gw
aEg 7 ¥TERAT A e E Ay A
afwdam ¥z ¥ T wfg@ 1 o=
FT TETAMEAN, UAARWT ad §
ara fom & =W, Wi @ sy
F WYY {, TN €F T AT \THEY )
oz FATY Iw WY s aEeaT 3, A @
gd 77 wifa ¥ B1€ g9 A9 §, a7 Aw
qv §A €9 § a0 @ g o @
Ay AT R g 5w
gATI i, sy a1 frarAfesy
AT TT W FATE  GIH §T AN
A wrfed, afs w1 ¥ ' 1 Gy
/T FHT TE0 98 a FTA g9
¥ o gk Y femeeAr fEr @ ot Ay
T Gy 7 7 § or S ST ¥ gl
FAT AT AN FA L, S A W
AT SE { RIE T @ & o
¥ gETE -~ A TN v W
8000 ¥Y I% I g L. X s @
frr g% Wy W & fafr g2
o rnE T wfewy, fowd fiy s
wqrer Wit W wohee faw oww it
T qg Wiiaw ST 95 & a9 )
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SHR!I D. BASUMATARI (Xokra-
jhar): Sir, at the outset 1 must congra-
tulate the Fnance Minister and the
Government for presenting this year
a real common man's Budget, though
the Opposition Members may not
agree. For the first time, atter Inde-
pendence, we find that the prices have
started showing a downwa:d trend,
and the Government has been pleased
to grant all-round concessions 1n
various tuxation measures wWhich will
go a long way in benefiting the com-
mon people, particularly the weaker
sections of the society.

This 1s due to the dynamic leader-
ship of our Prime Minister who has
given to the country a new and dyna-
mic 20-point Economic Programme for
the development of the country which,
in the present atmosphere of disciphine
all round. is bound to increase the
nationa) 1ncome, give the much-needed
boost to agriculture, trade and mdus-
try and also improve the lot of our
poor, down-trodden people.

My friend Shri Kulkarnj has spoken
eloquently ahout the organised section
of the people. I am speaking about
the un-orgamsed people in slums,

Since independence, welfare of ihe
Scheduled Castes and Scheduled Tribes
has been talked about outside and
inside highly so much so that it has
become a matter of jealously for the
other communities. Wherever we go,
tauntingly 1t is said that it is tke day
of the Scheduleld Caste« and Scheduled
Tribes.

Hon'ble Deputy Minister Shrimati
Sushila is here She must know where
we stand.

In the fleld of literacy, we find that
as per 1971 census ihe general literacy
percentage is 29.45, that of the Sche-
duled Cuastes is only 14.71 per cent and
that of the Scheduled Tribes still less
at 11.29 per cent. If we take the figu-
res of literacy of women among the
Scheduled Castes and Scheduled Trib-
es, we will get stii further disappoint-
ed. The Hteracy among Scheduled
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Caste women is only 645 per centand
ihat among Scheduled Tribe women is
only 4.86 per cent, Uniil and unless
the Scheduled Castes and Schedyled
Tribes are educated, it will be appre-
ciated that they cannot avail of the
facihities given to them e, these people
will no{ be in a position even to take
advantage of the benefits which the
‘Government is providing for them.

Side by side with the education of
Scheduled Castes and Scheduled Tribes
and poorer sections of the society, we
must also Jook into and work for the
economic uplifiment of our less privi-
leged breiheren, Without economic
position, they cannot achieve their
due social and educational posi~
tion in society. Although a num.
ber or orders providing for reserva-
tiong for Scheduleg Caste, and Sche-
duled Tribes and concessiong for them
in services have been provided and
there has been a slow increase in the
employment of these communities 1n
the semices, the positton is still most
unsatisfactory. As Chairman of the
Parhiamentary Committee on the Wel-
fure of Scheduleq Castes and Sche-
duled Tribes, 1 have hag occasjon to
examine various Ministries and De-
partments and Public Undertakings,
including Nationaliseq Banks. etc, But
we have been disappointed th see the
measgre representation of Scheduled
Castes and Scheduled Tribes in the ser.
vices thereof. For example, we find that
in the Central Governmeni Services
in Class I. Scheduled Castes are only
3.36 per cent and Scheduled Trihes
onlv 051 per cent In Class IT Services
ol the Central Government, Scheduled
Castos are only 4.39 per cent. and
Scheduled Tribes 0.48 per cent. Even
in Class IIT Services of the Central
Government. Scheduled Castes are
much below their quota, i.e., they are
only 10.10 per cent and Scheduled
Tribes 1.90 per cent. As will be seen.
the position of Scheduleg Tribe; la
absolutely hopeless,

It is not that it {s only in the Cen-
tral Government Services that the re-
presentation of Scheduled Castes and
Scheduled Tribeg is unsatisfactory,
even in the Public Sector Undertakings:
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of the Government of India, the posi-
tion 18 equally bad. In Class I Services
of the Public Sector Undertakings
undey the Government of India, Sche-
duled Casies are only 1.20 per cent and
Scheduled Tribeg 027 per cent. In
Class II Services of the Public Under-
takings, Scheduleq Castes are 298
per cent and Scheduled Tribes 042
per cent In Class III Services of
Public Sector Undertakings, Scheduled
Castes are 1027 per cent and Sche-
duled Tribes 4 86 per cent

In the Nationahised Banks, in the
Officers’' category, the percentage of
Scheduleq Castes varies between p per
cent and 1 10 per cent So far as Sche
duleq Tribes are concerned, their per-
centage varies between 0 per cent and
045 per cent It 1< not that 1t 15 only
In the Officers’ Class of the Nationahis-
ed Banks that Scheduled Castes and
Scheduled Tribes have a poor repre-
sentation Even in the Clerical staff,
the percentage of Scheduled Castes
vaites belween (41 per cent and 767
per cent For Scheduled Tribes in the
Clerical cadre in the Natsonahsed
Banks the percentage varies between
03 per cent and 089 per cent

From these figureg of employment of
Scheduled Castes and Scheduled Tribes
in gervices, it will be seen that much
greater efforts will be needeg to fulfil
their quota m services In this connec-
tion, I would like to draw the atten-
tion of the Tlouse tp provisions of
Article 335 of the Constitutinn which
says that the claims of the Scheduled
Castegs and Scheduled Tribes shall be
taken into consideration consistently
with the maintenance of efficiency of
administration, in the making of ap-
pointments t» services and posts in
tonnection with the affairc of the
Umon and of a State

Now whenever the question of re-
servation comes, their stock reply is
that there are no suitable candidates
under shelter of this Article, So, we

CHAITRA 2, 1898 (SAKA)

General Hudget, 182
1976-77—Genl. Dssc.

have proved in various cases where
they said that there were no suitable
candidates belonging to Scheduled
Castes and Scheduled Tribeg available,
that sufficient number of candidates
are there ang actually, we take the
applications of the candidates and
give them to examine

MR DEPUTY SPEAKER What
should the Budget do about 1t?

SHRI D BASUMATAR! Now they
have agreed, very rcluctantly agreed,
aiter great persuasion I think it is
all due to the mentality inherited by
certain officers trom the old colomal
days Sir, you ang I belong to the
same State the vame Tribal You un-
agine if this is the attitude how can
the countiv he expected to develop”

Another paint, since Independence,
our government has laken very keen
interect 1n the welfare of Scheduled
Castes and Scheduled Tribes They
have createq about 500 Tribal Develop-
mert{ Blocks In 1969 when we exami-
neq the Tribal Development Blocks, .
we found that the land belonged to the
tribals but after some years 1t is found
to have been ahenated When the
roads were constructed and the tmbat
blocks made acces-ible, money-lenders
and sowcars went there and usurped
all the landg from the poor tribals un-
scrupulously Now the Tribal Develop-
ment Blocks have been mergeq into
Integrated Area Development Sche-
mes We are told that sub-plans for
Tribal Development has to be prepared
by the States But I am sorry hardly
any State has yet finalised 1ts sub-plans
for tribal development I would re-
quest the government to impress upon
the States to finalise the sub-plans
without any further delay

..nother point I want to make 15- In
the tribal areas the State Governments
have auctioneq the liquour shops to
contractors ang this drink evil, ingtead
of improving the Yot of the poor tribal,
has actually ruined them 1 would
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.urge that the evil of drinking should be
abolished in the tnbal development
blocks forthwith

Now, they are thinking of rehabili-
tation of the tribai people many of
whom have been ousted from their
Jhearths and homes Here at hand at
Deihy, our commitiee visiied the slum
areas where scheduled casles people
live. They have been uprooted from
«their earhiey slums and shiffeq to some
far away places and they have been
given plots of only 22 sq yards Po
you think anyone can construct =
house on a 22 sq yard plot? It Is just
mmpossible So in the new places also
they hive hke pigs and create new,
slume just contrary to our dnve for
socialist society

MR DEPUTY SPEAKER The hin
Member 1s not listening to my bell U
he goes on hke this I do not wonder
why the Scheduled Tribes do not get
a fair deal (Interruptions)

ot dfto guatem  (pareafew) -
IRy WA AEEwwH X WY
w¥z Aw fear &, 9 AT WHET ¥
¥ fav ¥ aer g g ) TR A Y 5O
w7, gra A1 a9 I Juy fwar
AN T W AR T AR AR
w1 e §

dnfe wga & TPt 7 v @,
THE 79 ¥ apiw &1 & fog
e 9 faur ®, % wR swar ¥
Yz W F W AT A G ¥ A
frqrt ¥ @T N DY e Ny ¥
ot o1 2 et § wm wver gar §
wafs o A WO ITH T W W
Foetr &1 37 @ famars) 97 SyTeY AFETA
£ & wfeamar vaft @y
% fag arg § oY ST vy der Ay
qear § 1+ 9@ qOA I 61 X wiee

MARCEH 22, 1976

Gensral Budget
TG, Dl 8

# wrec Py £ A et o TR
ww o firmd &) fonm g g
¥ aer A § ) w¥ A A &
W el § Go o & fag
¥he W ag wodlt Sow ® arre ¥
avar & & A wfoas gz Haw § ag
& a1 A F1 Avy A Swe Ao &Y
& 9may 1 owa ¥ gqa 5@ faear
T T o gt b oW @
frearfer sy amar & + & = w30
fs §av w dar, 379 WOy Al
gy wg gAY Wiey | e foamy
¥ @ go wgfaas Gn & oY
arfes

g framt &t &7 2% o arer
# wrfr ¥ afeT w9t 0 arg AGE-
Tz #t o wm A WY § 1 wgy o
% & Aeltwee @ fomy ¥ amd,
& § oW b, aw e F frar wY
AT TAT A WIT ART A Ty &7 ;08
wE GEHANY 7 95 ¢ 7N F A
IFT AT swar fasm T W wnw
AT wdadw wife @ R
T @Y =y g nar g & Ad &R
¥ 3T 9x A7 @R Fw AT 3 AT
ST & AY 3EE TR 3AOE wavar X
qEF | XqAARL A AT 7 gAY IUF
AT T AT AW 0 Yz & ag ww fo
ot ¥ ove @Y v g WAr & zw
g & "a W) oF § 1A Avs weEr

TR mAr iR

§ arzar g f& oy & fag
§fww ¥ gfaar 1 faemt dar arfgqy
azr ¥ I wF faay & Afear O
Luich]

iy kg W wy e
din wmew  fufreex sfiady dfeg
ey & %oy wrd o kg
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i &) ¥fes ol 'k wfieer@ o

T ¥ 1 v her sie—at  mfwrd
agawed § | Afer yo T AT &
%1 "oty sfawfal 9 s ded
& TR ¥ T JAr oy F oA i
WY GTHTT FT ATH FE09 EhT § )
N i & farex & g § OF wy
wr'arE #efr wfeX a1 ¥ oWl
§AA QF WRAT TAAT wrgat § o1 F
0w A% fefegwe % Agmfs frataw
R & v § + 4% & dmoax foawr
e aveqat X @A § | At S weAr
T2t ¥ 3wt av% wmwy sare fawmar
& oot &t wwwar § | =8P 38(%)
¥ ggg T o7 g7 ¢ fomy e
¥z #Y A X W17 awie A v
¥ qedfieTT A wréw o 5T faar, A
w7 $qwwT wdv oy ¥ fw o o
' 37 W7 9T A wrar anfgr )
S &1 QA &Y & e ot @i uc
q& agA §t @ & AT wgen v @ fr
® gfem  wirsfal o wew &
& orffardd WY wew &, wgl oF W
&7 wvar faar war §, ot wwfaEt &
e 22 § i wrafuat & fac @2 §,
Yo Y Y §, OF W2 wrgfien
warar 7t § 19X ¥ oarer wEE &y
arar Y ag & Py 1 ol Y gftre ot witd

$1 20 QWY A wdguv e & 17
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T o Qroare H AT ) ITH Y 4-5 9Y
#Y a0 7 ez foar 9ar et 7 ) wwy
% wrew v § fe ofm ae A
ST ¥ a7 aw gwr § | Yz W
feferre qufd¥z qfve ot dgar Y,
W=t ¥ ofrw Swa ¥ Aw (R off
AT Y wrfe #Y www & w2t T @
TN T W K T o Ao &
AT AT sfreAT $feer anfy #7 sgry
mEfTE FAr § W 39 ¥ aqr
fafre7 & aniar o g fr gw &Y
qT% © qeT eyTe Ay oA qaAw
# @ oY arer g 1 AY aet Oy WK
2, 7Y aga fy wET qgh Y 0¥
LA TTE AT AN Y wEE X

T AT A1) g7 § w7 eare fmrare
qTEAT E 1 agT Awsr gfqw wwreet
% wax g dfywifai o =t ¥
sy HEAr ofredt e ot wT A%
FEY GLFTT | AW 4T AT G AT
# 1 7T iy woww @, & el TR T
= § 1 1 Ay qfew seredt adr
FTT @ & Wi o e W
E A o Aagw o faargy AT
T2 FTLAW | W AW A AN AGH QY
W E A sgm fr w oAl
Lycicl

T oY % g & ¥ ¥ W
SeetRacit 8

SHRI k MAYATHEVAR (Dindigul),
At the outset, 1 congratulate our fin-
ance Minister tor the Budget he has
presented before the country. 1 call
1t a realistic budgel with imagination
and deep insight The budget tries to-
take mnto account the real feelings and
aspirations of the people. Through.
this budget an altempt has been made
to give a shape to the expectalion of
our country. Determination is explicit
and direction clear. Even I can call
this budget as a breakthrough budget.
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Unlike previous budgets this ope has
a clearcut departure from the tradi-
tional and conventiona] one 1 agree
with the Minister that this budget 1s
Zrowth-oriented This 15 the first Lame
that the majority of the people have
welcomed the budget with satisfaction
“The common man 1s considered and

not crushed equally the rich man 1s
seen but not touched!

The Finance Minister 15 confident
that the increase in the plan outlay
Wil not aftect the stability uf prices
I wish it must be so But I have read
his speech at the Governor's Confsr-
ence which cireated m me a bit of
appiehension  L:i me quote

The Finance Mimster Mr C
Subramamam warned today that 1f
the masave plan  nves ment funds
of over Rs 7800 crcres were not
properly utilised the economvy mght
face inflationary tendencies

Thi- apprehension was retlected 1in
his budget speech also He said

It would be . grave mistake 1o
take price stability for granted It
we are not vigilant nflatinn will
ruse 1ts ugly head agamn

Now far his confidence 1s guing to
help m thwarting the inflationary
spiral 1« to be seen But one th.ng all
must and will agree that the pull that
nas been the order of the dav 1s being
gradually replaced bv a sort of vibra-
tion Partial holiday declaied myght
be out of compulsion for political acti
vity and in a way 1t accelerated the
fempo of economic activity This does
net mean that I wish a permanent
holiday for pohitical functioming I am
sure that if politica) activitiee of par-
fies are onrnperlv streamlined with the
tenen f determinatinn and iefication
the 20 noint economic programme of
omr Prime Minister can be effectively
implemented The 20-point programme
of the Prime Mimister 1< @ nrogramme

-of the veovle of thic countrv Hence
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we must take the people along with
ug and see that they are involved emo-
tionally Programmes are announced
with purpose I can gay, Sir, that our
Anna DMK Party in Tamilnadu and
elsewhere throughout the country as
instructed by our revolutionary leader,
MGR, has orgunised district level and
State level all-party committees for
effective implementation of the 20-

point programme of our beloved
Prme Minister

The cry of the «country must ve
“speed——speed and speed” As our
Finance Minjster hag rightly po:nied
out the role of the Finance Mmister
1s not that of a more gatherer he has
also to provide reliet selectivelv when
any scction 61 the ndustry  or the
consumers 15 in serious difficultv No
doubt he has given rehef to commen
man 1n many ways I welcome these
measures

As 1 ardy 1cingerators (medium)
ang tclevi rm ets they are not at 1
considdered lunury items With  the
march of time trades change tastes
change and concepts also c(hange
These are all mevitable angd unavoid
able 1tems Care must be taken to -ee
that these irticles are within the reach
of the common man poor (liss  nd
the muddle cliss

The prices of many commoydities
ha.e come down 1ifter the emergency
tut the prices of petrol have n(t bheen
reduced So I woulq ke to request
to the Government to take effective
and unmediate steps to reduce the
petrol prices for the good of the com-
mon man as well as the middle clasa
people

It 1. weloome that the verv theme
of the budget is sufficiency for all and
superfluit tn none  After the a~nnun-
cement of the Prime Minister's twentv-
point programme another four-point
programme of voung and energetic
wouth of the nation, Mr. Sanjay
Gandh: haz come Any patnotic citi-
zen of this couniry ean offer his or
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her programmes for the use of the
country. To revitalise, reactivate, res-
tructure, regenerate and to reconstruct
the economy of the country mgintain-
ing political stability are very welcome
suggestions.

1 have got some programmes and
suggestions to ofter for the considera-
tion of thyg House and the countiy.
irstly, tnere 1s a whispeling cam-
pign going on as 1f the tuture krine
Minister 1s being groomed. 1 suggest
that such a useless and meaningiess
talk must be stopped. Let me he
frank, if the wish of the country 1s
for that choice nobody can stop 1t. It
15 for the people to elect and select
suitable Prime Minister mn future Cur
Pume Minater, Smt Indira Gandh s
hale and hearty and has proved to be
one of the most influential, able and
efficient Premier of the country and
we wish her a life of more than 100
yeais to serve the country Moreover
w©Qur eountry is nnt only safe and happv
but also very stiong at the hands of
the present Prime Mimster  So, it 1<
not only unneeessary and unwarranted
undey the pretent state of circumstan
«ces to talk about future Prime Mim ter
but alse such whsoening taik s pre-
mature.

Then I come to the next point about
ceiing on  age for pohtians  and
statesmen The ceiling should be In-
troduceg in the Constitution itseit
Now, I would like to say a few words
on the agricultural laboure.s u4°i' pror
farmers in the rural areas They .e
the backbone of the rural economy
They are the feeders of the country
but they are born in debt, ive 1n debt,
die 1 debt and begueth debt to legal
heirs, So, the Government should
redeem them from their perpetual and
permanent poverty and provide them
more and more employment opportuni-
ties by paying cash subsidy and also
startne agro.hased industmes in the
rural areas. Out of 365 days they are
employeg only for 150 days and for
the rest of the days they are absolutely
unemployed. So, Government must
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bring forward cerlain practical mea-

sures to safeguard the interests of the

poor farmers.

One more point regarding the hand-
loom industry and handloom weavers.
We are all aware that the weavers have
not been protected economically, for a
long time by the Central Government
or the state governments. 1 do not
say, absolutely unprotected; they are
protected to a certain extent but not
to the extent that they requjre protec-
tion. Therefore, 1 suggest that the
Government should have some weavers’
centres. Even in my own constituency
in Tamilnadu there arc one or two
weavers’ centres Bul one or two will
not meet their requirements and the
government should stait more weavers’
centres to protect their interests, There
interests should not be affected adver-
sely by technological and scientific
advancement.

Now. the final pont, the last pomnt.
The weaver, are now at the mercy of
mastey weavers Government saould
redeem them from the tyranny of the
master weavers, from their clutches.
In a democratic government the voters,
the electorate should be given the nght
to vecall an MLA or MP f themr pet-
formance 1s disappointing and if they
do not fulfil their promise. Finally,
one sentence, with regard to lades.
We are having the personality of the
Prime Minister of Incdia; nobedy can
compete with the Prime Mmster.
Therefore 1 request the Governrment
and the Prime Mmstey ard this
Tuu~e alea that 25 per cent of the seats
ot MI.As, MPs, Ministers and other
offices should be set apart for the
ladies With the<e words, I conclude
my speech.

oy wwwtw wax (afeawr) s
Jqrene wEEy, TARAY & qre WY gant
T F OF w1 gAr g i
#* gred% firdy 39 ®1 7 wwa ¥y
areys ¢ AT ag el M § wrwrdt
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[t waarer wq3)
& arz fo wwe ot & ogW arae ¥
F oy gf, o e Ao
T @ fF gwe wd & o=y fer
fier ag®r ¥ qn 17 orely o ST
17 faea qgdr 41 qrde F W v
fiere ot of 1 oY Y FaT v oT
fir qar oy ficg oo 9v I TR
Frar g Pracaf e g & )
g G AR & fr @ w1} ¥ AR
Y uF wrw AT 97 Zerer W AT AT
v F g "uT A Qv g qv
AT U} & AT TZ FeV 5T A
fir s wY o fravow faef* el A
warar Parae faet ¥y s awe &
wrg g%z afy gor | ¥ AwET §
ug TR Afrom wEwe §)

o AT ®aT § TR wrEA- Al
& qF Y=t frer & oy @ AT
e wY Prey A fody § fod 72
arfas v & T v fodw
it 1 Fagat g9 ¥ I 1 W @R
w wfaw w) fa=3 37 %7 waviw 2w
TR 77 % Qerega s & § o Ay wvav )
T A2 ¥ W IT F ES FAAT R
g g wre & e v g fe g
2 FTARGAE FRT AT TAIMNT R
AT Y farae qedT mdqs w7 I
& X7 ey WY 4 A vy gy AW
B0 1w ATERe T fuim v
&Y st w7 SraaT adar AT grEAr
wifgg 1 s fr & rgrwgarg fe
s wiew fp ¥ we xafo 06
TRz e wiAT T ATGE AT 3T AT
feeht ot § v9 @ azém AT wod
T W wed )
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w&amﬁwovzﬁa ot % wwerTr
ur fir sz yifvas 7 Y fe g oy
FTaat apg 1 31 q7wz o fear g
g uw far  afrade gl oo
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T RV Wi §
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a9 1 FX ST AT Ty avw gdiETAY
' AEAA TrET 9T Y g Avee
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fufra e =1 2 wafs wi a% forrd
wregma 106 fafrax 27 #1 a7 Y7
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w Im i Foxr O wgge w2 fr
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g ¥ Tt A we ¥ W e
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JAAAT AFH ¥ AUAAT § AH A FC
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AT § @Y Sz arfes #y
AITFHA N aww &1 g9 15 fafem
29 HT AT FT GFT § | QF a6
qff feIa STER A eraA T & ¥,
w2 AT gl fiit A Arg|w oI
T g § WX gaT avs el F R
73 & dwv o argAw A 3 F A
aaR T e T ¥ g A a5y ST
¥ 2wd ¥ dmpieTd FIWIF W
3t fg w7 2FCE ForT F 3768 w1yt
T Aqly 1 Ay daw
g6t FrT T 1 7, s AT 10 BT
BT a¥ o371 fag wqg | 2w wT
398 BT g1 7 faar ) 2P wotww
LACE R EC] EAREE (LR v i
T § 1T Y Praml & geta 0
F T A TH =Y v fefas
QTR Y Graer a1 W § A w9
g @ § P frgral 1 gearT @
@ ¥ 1 ofefeE QI aretarivg
a W1 F Y gfrPaT g
¥ wed g foi's 3 & sifire =
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ERTANAT ATFE A GRAMMIT
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¥ areAwr ersT g a1 wra WY weelhdy
2 W wg FreTas s war @&
a7 9T W g qard o qwdr ¥
wIT fHurt # T9mar o gFar § o
7 QEEERT &7 AATAT §, QIFEAT
F T FELT AT A X qA7AT § A FeR
AR T FEAL F AR F gF  GATE
atferst A Y | sAgEw, TEgie,
v wrgw Faad Fewd w1 RO E—
g1 ardy A7 & fag oF GA—IF
qrfadt Fardy gt Sifs s gl & o

15.00 hrs:

aTF arg | qra @7 ¥ g 7F 9%
FEAT ATEAT g—EAY TgT AW A £
aF fegrga difaemes (5 o a9 &
faa ¥ et 9 F ah § AT srRIAr
g Avdr ¥ 1 fra F A1 a=-faT
TG~ -RI AT | ga e F feat—
zreqié faeen gfaar & gal qasi
F wetaw w4 ¥ W § - e
ZAQE WX A graid AT FATRT
FrEzar § 1 s EW  WaR f@E]
greqrE famaq #Y 37 a0 A ¥dMA F],
7 ¥ 25-30 FAOT waqT AT ¥, &Y
2N T UF AT THATA AT ARY )
ot g famw Or IR ¥
YUTE> qrg AT T AT ¥ | IW
foar 7y zeemaret § OF gas Dfaf-
f 77 ®Y qraeAT 6FaT A |

wgt av qaq ¥ awF g%
9T g 99T ¥ Arg gears A fear
T TET Xt Wt O A & (&N
s Y wiforw Wy A @ A A
gat gr-wdferges, 9% fao
w7 ai, Y g4 TR & Wiy«
w1 o § 1 oF Rear——dt arh gfwr
# v g€ § 5 dwmw aga Wit §, <9
NS rRA A EAY L.,
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fimdy & 1| 9 ¥ XraeET &Y ATE
A qada: 71 78 gnadf axadh wnfed
g9 2w w1 s, wgA, " | G,
qex w fgwror & fad wara W

ofy foraare fay: (Rpg7) - saremr
WD, A gIR A I dor gur @,
o T SgE F Imgwr § ) g TSR
& o marst & et ot dawe w5 A
wEn w1 wea? af fear . fv g
FT wreet g€ & A% 7 &Y W daw
qar #g wvar & fr g @z fw &0
W AR ¥ wgT @ gt @
frrce dwde Ty WY W dawm ¥
Wad2q@e sy gg Y £}
™ T ¥ g Wi gTRTEie
20w # % g ¥ Pl oY o &
At awe W ¥ ogy aw F w5 i
XA ¥ HAACwT Agy guT Wi OF
weST yIe AT 4THA @7 AT |
@ % gw @8 g7 T %7 @
FX &

fict & ury ¥ gF firdea soT
WTEAT E—gR X (@ AW & wew
#yo gaw § A 9w T wAAw
fyfefaon aff womar «fed | g
forer ot ofy Trede dwev qT agy aw
farvere T & o § AR oy § Ty

hanaml  Badgat
e pee
B rede T At e T e
i'*ﬂmmsﬁ:mm
Har afsmfy & w4 #, Wer K v §
7y ey w3 § i @ g frafageial
gtz o o gq &rw g ¥ fegwr wdi v
# 37 ¥ frdes wON WP §—sTeER
dRT wgy waww &, wg w4 Wy fawr
wox & qTAARTET AgY ¥, oy A% frenry
®T & ARAY garL Bor EY gwTAandy &
qrq aga weT famavy @er 1 9w WY
el ¥ uTq e w3 AN e § FTa,
afz wefY A X, 39 4 fawere WA
ar ag v frowe =l a1 @ wm
erad ® fifs?, o s 2w FT
LT T E G, 97 ¥ w1 § ag T a X
&t ¥few FE ofrm oy frar,
AfesT 7 & wri ¥ gefy A, T ady
& ST UTIT U7 GTNA QT WG ) €W
fordy g wY ly g2 Wy & vy gl o
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@ & sy | Afew areaferr ag &
f & #Y #wa 105 5o why fidewr
TPy Q1o ag & wew

¥ O T W B gl
2 IR wre ¥ Y
TR ATAT TEY ) 69 WY T AR F Sty
s IR P 8 i
7 &% #r w oY qraR A
Jor frded & fF sy wY xw
Far wrfgd

13
144

A3
%

are Framr oY 2% & fa¥ Jav ofr &
& wra feara & dher & Ay e

w1 3% ¥ ¥ W 12 TR W



199 General Budget,
1976-77—Genl, Disc,
[ =it faraare fog ]
B ¥ e Ay iz g7 @ 9w
W T T wHfey  femra € e
q¢ WY TIN wArH ¥X ¥ oy o Y,
T gz g ifay 3o & fr ww § w4
IH WY 20, 25 To Wiy Ppdzw WY
wet A7 T I o, A fF e
IT A D W § 1 WT 9T T AEN
T A, feg 39 = Y & fad
darx &
wTq & 7€ ey & AT A qgd HAT
Frsar Freral o | wrsr oy & afeesr
Fare F O faar &% & Vv AT
frsrely ¥ 1 &7 X7 FT AATT QA E !
fFT Tt oy B Wy dRY
N T W AT =wfegr o wTeAwTY
T WAT F G arx swi v far 6
w4 § %7 2,0004T 5,000 T ®
wrqeaF 0 # AFT ofy 9 FY =AY
sy arfer | g7 avwar T e
B2 T T v KT AZHAT AT ¥ I WY
axgear Tl |

FHTT WA TET  WATATE &A
X agi Wrerrs 19w F X X
R0y At gy wl R T ST
oyt w1 ol @1 w TifEg, o
st oY% & avat I swedr Aft § 4w
3R FT ETAMH WY 0TS FY FIAT AfEd )
arg §F wre W) ARSI bty A
arg Y sqra A AfE 0 wre @)
gar wifgy fF wral & Pevr sufe
* Y3 v eve7 &, Fradt A4 g,
Y % arY &Y Tt agfoaT & 1 g7
Tl FT AY IA A dHT QrAv iRy
I Pr oot aF QY Y qar 1o
o afaya &1y Al A@at @Y
o fagre gw & H2 A0 § Fr wrr WY
FIT FEAT ,  TOAT FY KT IST &,
IA Y A FATAY §, 7 IT WY AfY
frer et

MARCH 22, 1976

(ieneral Budget 200
1876-77—Genl, Diso.

qearr Ay $1 20 et wriew wrdoew
|5 gur § AT age ¥ oY o grIW
argza e qiadtat ®r s ¥ fay
w1% £t wf § 1| QY reas T H Y
gy aTr wra ol & 4y gud v
fer & Prarl w7 Wfez AP *Y
W frr § 1 wam 9T §o 9N Fare
ot gaTTr ¥ AT awy WYX faywra &
P oy ww gfeard wqr ¥ gz & qurR
2, AT gu Pa sTeAwTY #Y wEAT ggAr
3 fr gt frir g9 Y gaT &) e
¥ ag o wg 7 Fear &, v ot gaerrt
*Y AEd O wgw T K o ATH @ H
aF o SeY Tt 7y § fw & Aaw
w13, IA W T AT A A & )
Ffexr ofy &7 & =7 qv yvE=
ar &Y fewry &7 &Y wiw e wrIe
afr v g & | gAfAn W vEW
W T #Y & 5 o mfaas sma §,
far srewg & @ Wie ¥ SR wrwd
g o fr TemrzA @A ® qErmwen
2 ¥, 37 A WY N v AT AR
Gafedlsr, e $afrdrs o1 =rtw
Raferdyer wav orr 3T AT | E, AT
afay frrma Y

2T AL & Ay & gz AT SAGH
" F |

o T g afd (L )
I WERRY, aAT KT ¥ OWT
wEAT AAr § wr gw oy ¥ Gafy
w1, wifgy  ofrfeqfrat w1 waaa
w7y & At feg ad WX R A
I\mzﬁzﬁmge

wvq wrar & o By faaem # R
g wwir g sw e v owthes
zAr & ag Faar s save waY



201 General Budget, CHAITRA 2, 1808 (SAKA)

1976-T7—Genl, Disc,
oW ¥ § ¥9 3T a5 W
% ] fie froom di wewETy %1
AT TN IAH 4T 97 5
ox ¥uT saver feurar R e & Ew
YWY F ¥ | I FT qE WA AT
fs 2wy frre B ofr 7 =,
oF e At fevwra aga HqEw
T oar war 9y w ey & feww
fir 7z wEm  wEy Frn, Sl 9F
et % =T e gy § @eraa
#/ v ge S ¥ /EEAT A

s

afedTvgET a8 &7 994 & & waw
o famw afq & aorEe O
¥ owET oAty ¢ WY owuq IR
#F g FTAr wAT 2, 99 T oI
TH FRAAT gwNT E O\ ER
fao = gamrem,  ama TEY qaEt
¥ ITF WATOT 7 AWTH wEETH
gt gfwnd, ad tw Shewe
o ¥ f4u, 3 wriadesit €W %
fav awé & qm 2| =W F 3T
ANEET §Y AvE FEr andeAr-
@y e frar w7 grieEr § 31
qIHFTT  FE AV 7,652 FE O &7
sama faar o s A #
B0 #1 omwraew frar & fE s oad
1976~77 # fyed a9 & qwvay
7 gw 31 aftwa T fawra WY afa
T

1976-77—Genl. Disc.

Farw ww frr §1 TAgew o Awel
et sa P rr T o Y ga &
TE  wfeArewd WY fRar & W
TEw ¥ fya 37 ¥ W ¥ Ay
Ay AR P, IT A qOF s faar
2 o 3 %t senfea fear @ A
4 & A TA ¥ I ¥ IEA
Wt a7 FArrr ¥ f e 114 fefras
T HATS WIT FT 937 T F 1 g«
¥ g5 Ty W R Wi wirsy
F g ¥ Yy us fReoget fafy
AT ot & ager & fag @@
AT Tifgw, 98 W1 AWy @R ot
T A A T F=F AW F IR
o F1 wage faar g

Y g F7 T et F@r v
whifer  STET F B9 OF! OWET @Ear
21w Y fratw §@r s R,
AW HY ¥ fuaa ¥ 105 w12
w7 F7 W9 AT @ #T SEr
fr iy frdy gexd w77 ¥ M5 9Awr
110 w9 T a7 =ifzo, & % Tar
TRAAT R we TaAT dEr 3w #r
far swmar ¥ oA s famatarer
T A A fae oo W wefea
T AEY gty

fram we o G R Ay Suwy
g aeirarEs R owfgg oy &
IR S & ST e i s
TR W Ag 9TF Y A ¥, gAY
105 A FWHFT 110 FTX | wTqH
foam &1 wrgE, e &1 R
g T3 & a1 feaw €I fe O
Wt meaar Q€ Wi gaw
ot ofoqm & W T fur w1
amY T owfe 1 o Qe
Sggw @ weE s oo B gy

General Budget, 202

)



3
Y
Ef
-~

|
:
;)
H

ifﬁﬂ

"

th
.iﬁﬁ%gi.

aiiga
FE

In one booklet you have mentioned
infra-structure, how the
agriculture is to be built, developed
and improved.
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Punjabis are not only brave
but also wise people
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Thig time, it has been nouceq that
almous. 35 Member, have made their
observations till now while taking part
in the General discussion of the Bud-
get. Only a few of them, including
the hon. Member who spoke just before
me, have tried tp and out certein difi-
ciencies in the Budget. Nobody can
claim; neither do we claim that thig is
a budget where there is no deficiency
nor the Finance Minister nor anybody
from the Government side, including
the Party has claimed that this is an
embodiment of perfection, and it has
been possible for us to do whatever is
needed for the betterment of the eco-
nomic gjtuation in the country. At
the same time, it has been very correct-
1y pointed out by distinguished econo-
mists like Dr. V. K. R V. Rao, who
made his observations on the Budget
that in a situation like ours the Fin-
ance Minister had little option or rather
very little space for accommodation to
provide a budget on the one hand keep-
ink his eyes on the need of growth and
on the other to see that the pecular
economic siluation. which has been
created as a result of constant demand
does not deteriorate further. In view of
that, {t has been admitted by almost all

CHAITRA 2, 1888 (SAKA)

THE ' MINISTER OF STATE IN-
CHARGE OF THE DEPARTMENT OF
REVENUE AND BANKING (SHRI
PRANAB XUMAR MUKHERJEE):
Mr. Deputy-Speaker, Sir, I am very
grateful to the hon. Members who have
made their observations on the Budget
while taking the opportunity of mak-
ing a few observations gn it.

Genzral Budget,
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the speakers including the distinguish-
ed Leader of the Opposition, Mr. Indra.
jit Gupta, that an jncrease in the order
of 31.6 per cent in the plan outlay
would go a long way and would create
an investment climate which would
ultimately be beneficial for the coun-
try.

21ICs

Now, while making these observa-
tions, he expressed his doubt whether
the unbridged gap on the revenue gide
would create further de-establisation
factor on the price front. Keeping
in view the situation as it is today
and the economic disciplinegs and
various measures which we have re-
sorted to, perhaps, we can modestly
claim, unless certain extraneous ele~
ments come into the picture, it would
be possible for us to maintain the
price stability, as it is today, and, at
the same time, as it has been express~
ed by the Finance Minister in his
speech, by reducing the taxes both on
direct and indirect side, the total
revenues of the country would not be
reduced.

It is no use sugesting that the Bud-
get 1s for the money bag and that the
Budget is full of concessiong for
monopoly houses. The Budget is an
instrument through which the Gov-
ernment tries to control ard regulate
the economy of the country for the
current year and, in this year's Bud-
get also, that exercise has been made,
Nothing more, nothing less. Thera.
fore, to categorise it either as a
Budget of money bag or a Budget for
monopoly houses is, perhaps, incorrect,
In fact, by reducing the taxes, various
categories of persons belonging to the
community will be benefited.

One point has been raised by Shri
Indrajit Gupta, that the percentages of
reduction of taxes in the lower in-
come group are wot adequate while
the percentages of reduction of taxes
in the upper income group are more,
In this connection, 1 woulg Hke to
point out one aspect hwich should be

/

kept in mind. If we come to a com~ '



211 General Budget.
1976-77—Genl, Digo.
[8hri Pranah Kumer Mukherjoe)

clusion that taxation is the oply in-
trument of dojng away ectnonue dis-
parity, perbaps, {t would no. be
correct. In a developing economy
like ours, no doubt, taxation is a very
important instrument of doing away
economic disparity, but at the same
time, there are certain othe, factors
which also contribute for making the
desired  goal, such as, investment
policy, industrial licensing policy and
there is no denying the fact that for
the last few years, the Government
is trying to conceantrate on those
frants, Therefore. when certain tax
rates have been reduced, jt would not
be correct to come to a concluson that
we have given up our idea of doing
away economic disparities which pre-
-vail in the society.

There also, I would like to submit
that the basic objective of cur taxa-
tion system iz progression in the rate
of taxes. Even in the present tax
structure, as it has Leen ponted out
by Shri Indrajit Gupta while making
his observations that even on the
income tax side he finda some justi-
fication for reduction but op the
wealth tax side he does not find any
justification, I would hke to submit
humbly and most respectfully that
even in the revised rate of taxes on
the wealth-tex side--1 would quote
only two sets of figures—the income

derived from wealth and income
otherwise are shared equailly In the
case of income, at the level of Rs

3,20,000, the rate of tax is 69 per cent;
at the level of Rs. 4 lakhs, it is 7183
per cent; at the level of Ra 8 lakhs,
it 1s 76 59 per cent. When the income
is completely derived from wealth
alone, at the level of Rs 2 lakhs, the
tax rate ig TV per cent; at the level of
Rs. 2,40,000, it is 30.42 per cent and
at the level of Rs, B lakhs, it is 82.20
per cent,

Some people may be wondering
why we-cenmst have a higher per-
centage of tawes. Sir, from:the ex.
perience 1hut we ‘have goned durmg

MARCH.38, 1976¢:
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all these years, it bas been astablish-
ed that a higher rate of tax, at a der-
tain stage, becomes cobwitersproduc-
tive; there is no denying the fact. At
the rate of tax which prevailed
before the revision was brought about
by the Finance Minister, it was fourd
that, at a certain level, for incoms of
over Rs. 100, some people had to ray
something more than Rs. 100/-, That
does create distortion not only in one
form but in maty directions, That
does not mean that if somebody has
acquired income or weslth up to a
certain Jevel, he does not acquire
wealth any more. But what happens
is that he does acquire wealth, but
that wealth or income is net brought
onto the books—as a result of which
al] such ostentatious and vulger ex-
penditure is going on. There is no
denial of the fact that the opetation
of black-money which went on and
which is still going on in the country
is the product, to some extent, of a
system hke this, Therefore we had
to reconsider it and the Finance Minis-
ter, in his wisdom, brought out this
revision in the rates of taxes,

While making his observations,
Mz, Indrajit Gupta had said “well, you
have dangled the canots before the
people, but are vou going to apply
vour sticks alsa?”.  Sir, the sticks
are being regularly applied, [ would
just like to quote a few ‘igures about
the seizures conducted vy the Income-
tax Department. In February, 1975,
the total number of ssarches conducted
were 119 and in February 1976 it
was 178; the value of assets in the
corresponding period of last vear was
118 lakhs while in the current ycar
it ig 78.58 lakhs; from 1-4.1974 to
28-2-1975 the total number of searches
were 1808 while from 1-4-1978 to
20-2-1976 ‘they they were 2088.

Pertigps the Hon. Members will
agree with me that during the last one
year:we have intensified ‘;:e searches
and sefswe Loperstions : t perhape
they will'ales agred withre latithise
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searches and seizure operations were
mpde without any distinction bet-
weypn, the persons, whether thoy were
placed in  the higher stratum of
soctety or in the lower siratum of
gociety, Our search operations include
big npewsppper tyceons, pohucal
leaders, big indusiralists and all sorts
of people who tried to indulge in this
type of activities without fear or
favour, Our people belonging to the
Income-tax Department and the
Departments of Customs and Gold
Control went opn conducting searches
and raidg and, ag some hon, Mem-
bers have admitted, this is one of the
important reasons why the success of
the voluntary disclosure scheme had
-surpassed all our expectations. But,
at the same time, it hms to be kept 1n
mind as to whether, merely by en.
forcing the penalty provisions and
merely by conducting searches and
seizure raids, it would be possible for
us to rectify the distortions that have
taken place in our economic life. For
that, certain economic measuies are
needed, and these are the economic
measures which we have taken

It hags been claimed that there will
‘be no reduction in the net i1evenue
Why are we making such a claim?
We are making such a claim because
of the fact that, in a country like ours
where there are 600 million pcople,
the total percentage of population
brought under the tax net is less than
one; till today the total number of
income-tax assessees is noi more than
36 to 37 lakhs of people. Therefore,
there is quite a large number of peo-
ple who are not within the tax mnet
Last year, as a result of the survey
operation which went on, it was
found, when two lakh new assessees
were brought within ‘he tax net,
that quite a number of them belong-
ed. to the various professional cate-
gories, including lawyers, doctors,
.chartered accountants and so on and
#e forth., Therefore, i we can bring
~within the tax net, those peopls who
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are avoiding taxes, who are not pay-
ing their due shares, it would be pous~
sible for us to augment our revenue.

Similar is the case with indirect
taxes. Before I come to the parti-
cular items in respect of which the
hon. Members made their observations,
I would like to submit one general
point for the information of the hon.
Members, If we look gt the revenue
collection of the country just 268 years
ago, we will find that in the Budget
for 1950-51, the direct tax collection
was of the order of Rs. 173 crores
and the indirect tax collection, in-
cluding customs and excise, was
Rs. 231.30 crores, thus totalling HRas.
404.53 crores In 1976-77, the direct
taxes have increased from Rs, 173
croreg to Rs. 2,152 crores and.the -
direct taxes have increased from
Rs, 231 crores to Rs. 5,738 crores—
almost sixty times. This is an area
where we shall have to iook into fur-
ther. The Finance Minister has indi-
caled in his Budget spcech that,
shortly, a Committee is going to be
appointed to look into the tax struc-
ture of the country and at the same
tine lo suggest certain measures, cer-
tain new technique or method which
1s known as the value-added method
which has been accepted by certain
developed countries of the world,
whether those method; coulq he ap-
plied selectively ip this country, and
I hope that it would be possible for
us to rationalise the tax structure c¢n
a more scientific basis: by that way,
we will be able to niuz the loopholes
for evasion and avoidance,

In this connection. I would like to
submit another thing for the informe-
tion of the hon, Members. In the
r.alisation of the inditect taxes we
rave already taken som: measures for
plugging the loopholes for evasion.
The SRP Committee had macdp detail-
ed recommendations; their repart has
Leen laid.on the Table of the MHaeuse
and the hos. Merbers are aware of:
these, Symilarly, on the exgise tagift,
on tobacco, the Corm sitee hadl. mibe
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mitteq their report, and we have
taken various measures, and certain
measures are already under consider-
ation to see that evasion is plugged.
At the gsame time it should be kept
in mind that mereiy by taking certain
enforcement measures certain pre-
ventive measures, 2vasion cannot be
astopped completely until snd unless
they are supported by adequate ecu-
nomic measures. Therefore, the pre.
sent tax rates proposed by the Finance
Minister in both direct and indirect
areas, indicate the measures in that
direction,

Regarding reduction of income-tax
in the lower income bracket, it has
been suggested that the incentive is
not sufficient. Here 1 would like to
submit only one thing for the consi-
deration of Mr. Indrajit Gupta who
has made his observation: that we
have given more relief to the higher
income bracket, uven percentage-
wise. If I am permitted, I would like
to quote a few lines trorn his obser-
vations. He says:

“If you see the reduction in
income-~tax rates, you will fina that
in term of percen:ages, the reduc-
tions are much lower in the lower
bracketg ang much highey in tihe
higher brackets”.

Sir, it is not correct. Uptlo Rs 8,001,
there is no income-tax; in the income
group of Rs. 10000, the percentage
of tax to be pamid is 3.3 per cent and
in the income level of three lakhs,
the percentage of tax to be paid is
58387. If I quote these figures, you
will fing that at every stage, there
has been progressive increase. At the
same time, it has to be kept in mind
that we made some changes in the
direct tax gide in the lower income
group only in the month of July last
year ang the exemption limit was
raised from Rs. 6,000 to Rs. 8000. It
is not a fact that we have no: consi-
dereg that aspect. Ws have consider-
ed that aspect, but at the same time
we have tried to see that the {ax
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relief is equitably distributed. It is.
to be kept in mind that in the tax
structure which we have been follow-
ing till today, at a certain level of
income when the tax percentage 1
80 high, naturally it you went to.
glve some relief, the guantum of
relief woulg also be higher and per-
haps that is the reason, why be has
come to the conclusion that we have
given more concessions to these peo-
ple, and lower income group people
have not been provided with sufficzent
concessions.

Mr. Deputy-Speaker, Sir, another
observation has been made by certain
hon, Member, why we have given cer.
tain concessions so far luxury items
like television, refrigeratey etc. are
concerned. 1 do not rule out the pos-
sibility and jt is a fact that in a coun-
try like ours these jtems are used by
relatively affluent ~lass of the com-
munity. But at the same time, in a
country like ours when you invest
some money for establishing an indus-
try, it is prudent gnd rise to see that
the capacity of that indusiry is fully
utilised We have established certain
television units and we have estab-
lished certain refrigeration units. As
a result of the demang constraint
when it was founq that these indus-
itres are not being properly utilised,
their capacity are not fully utilised,
we found that certain concessions
were noticed. There too, perhaps vou
have noticeg that we are giving con-
cesgiony not only in the form of re-
duction of excise duty, but also at
the same time, we are trying to see
that the cost of these articles .comes
down. Therefore, th, concession
relating to television sets is provided
so that the ex-factory cost is brought
down to Rs. 1.800 which would act
as an incentive to the manufacturers
to produce ang manufacture cheaper
varieties of television sets, ‘There-
fore, I think, this i a welcome feature’
of the budget and which should have
been welcomed by hon. Members of
the House.
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Regarding the car industry, some
hon. Member has inade some obser.
wvations. T would 1like to tell the
House what happened when the Hin-
-dustan Motors were facing some dif-
ficulties. The Chief Minister, West
Bengal convened g meeting in which
I was also present. Most of the trade
union leaders there advocated the
same reasons for reduction of excise
duty, because a large number of peo-
ple were going to be thrown out of
work. Therefore, ‘hiz is verv vecu-
liar, They say something in cameru,
they advocate something in camera
and when it comes <o public, they ray
something different. If the cars are
not sold, if the factory is closed, the
problem is that quite a large number
of people will be thrown out of job.
It is true. I do not rule out the pos-
sibility that the bag shape ¢f the
industry is primarily the responsibility
0 fthe inefficient management, But,
at the same time, when we are con-
fronted with some situation we ought
to take certain measures, T can tell
you that quite a large number of
trade union leaders who were present
at that sitting, very strongly advacat-
ed the reduction of the excise duty
on cars as a result of which when 1
straightaway refused to reduce the
excise duty, the West Bengal Govern-
ment reduced the Salegs Tax. There-
fore, this benefit is given to not only
any one particular unit hut to all the
manufacturers of these types of cars
and other tvpes of vehicles. There-
fore, that would create some demand,
as a result of which the industrial
units may not face that difficult situa-
tion which they are facing today.

st feqfe fawr (seinrr ) -
o qTT X & O A wer § i wnge
MR T T EAE Ay
w1 Ty o famr W%
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SHRI PRANAB KUMAR MUKHER-

JEE, QI #7aT 9897 I would hke to
touch upon ancther aspect. Some
hon. Members have made their obser-
vationg about the baunk rate. Here,
I would like to submit for the consi-
deration of the hon. Members that
banks are also to work under a very
difficult situation, under constraints.
It is known to the hon. Members that
out of every hundrsq rupees, the bank
is to invest straightaway in approved
securities to the extent of 33 per cent
at the rate of 6 per cent interest and
for 3 per cent they do not get any
interest and even for certain areas,
differential rates of inteiest prevail.
Therefore, ultimately you will find
that the scope of mccommodation for
banks is extremely limiteq We have
made just one small calculation from
which we find that the banks' income
out of the interest charged by them
is in the order of 11.5 per cent. The
bank is to pay at an average of 5.5
per cent. So, the balance is only 6 per
cent and out of that 6 per cent the
bunk is to operate and there too, we
charge 1 per cent tax. Therefore it
is really difficult for the bank and
they have no  other option but to
adhere to the rate of interest which
are prevailing. But, at the same time,
it hag to be kept in mind. I enswer=-
ed a question on the floor of the House,
this; very House that g3-84
per cent of the total bank
advances is in the interest zone of
16 per cent or less. And only 15.16
per cent of the total advances ar= in
the interest zone of 16-17 vper cent
interest and there top, it includes
penal rate of interest. At the same
time, 1 do feel that there is an area
where the banks’ effictency coulq be
improved and as j result of increased
efficiency, if the costs would be reduc.
ed, that should have its reflection.
Perhaps hon. Members are aware that
slready the Reserve Yank of India
have taken a decision and reduced the
interest rates and fixed a maximum of
16.5 per cent....

SHR! RAGHUNANDAN LAY BHA-
TIA: Reduce their expendityre,
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SHRI'PRANAB EUMAR MUKHER-
JE¥: That'ds true. At the same tme,
there too comeg the question of trade
unionism and all sorts of agreements,

Certain hon, Memberg have made
their observations that hanks’ assis-
tance is not available, partlicularly,
for the development of rural econoray.
I would not like to bother the hon.
Members with all sorts of statistics
but 1 would like to humbly submit
thnt 1t has been poasible after ratio-
nalisation ty increase thy banks’
branches in the rural areas considerab-
ly. Since 1969 to December 1875 it
has been possible for the commer-
cial banks to establish 46 branches in
the rural aresg out of every 100
branches, ag a result of which on the
day of nationalisation the number of
rural branches was in the order of
1700—1800 but today it is more than
7000. ...

SHRI K. NARAYANA RAO (Xob-
ih): What does the Minister mean by
rural banks? What exactly is the
definition of g rural bank?

SHRI PRANAB KUMAR MUKHER-
JEE: What I am talking of is the
branches of commaearcial banks and
public sector banks and private banks
in the rural areas

There i§s another institution called
rural bank. I do not know whether
the hon. Member is mixing one with
the other. Rural bank is a separate
institution.

So far as credit regquirement jg con-
cerned, previously, om the eve of
nationalisation the total credit re-
quirement from the comexcial banks
for the mgriculture sector was Rs. 54
crores and by the end of June, 1975
it was more than Rs. 540 crores. The
credit requirement increagad 10 times.
Percentage would be much mare. I
would not like to gv to that, That is
the aren where we shouid improve.
At the szne time I do feel there i3 &
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very big gep. The toilal ritvy) Ghddit
reguirement ia of the order of Ra. 3,000
troves ‘oOr ‘whatever it Yhey Be ‘ana
it the rural credit co~operative sector
snd the commercial banks coming
together cannot giva beyond Rs. 1,400
or Rs. 1,500 crores, the big gap that
is still tHere has to pe bridged. That
is the reason why a thied mstitution——
Regional Rural Banks—hag to ocome
up. When this Regional Rural Banks
Bill was passed by the hon. Flouse, we
explained in detail the stheme of the
Regional Rural Bank. I am glad to
tell that the hon. Finance Minister
promised before the country that
within 31st Mearch, 1978 we ghall be
able to establish 16 Regwonal Rural
Banks. Till today 12 %Yenks have
already been establisheq and 4 banks
have been cleared. They are expected
shortly Perhaps, all of them may
come within 31st March. 1If not all,
they may come within 2 week or so
thereafter. We have kept the promise
of the Finance Minister gng it has
been possible to establish I8 rural
branches of Regional Rural Banks
within 31st March, 1976

These Regional Rural Banks will
&lso help to fulfi] the credit require-
ment of the rural areas. By merely
opening brancheg it would bg possible
for us to take the credit to the rural
people of the country. The rural
population requires supporting agencies
like Primary Service Societies, Co-
operative organisations, etc., and the
area is so vast that there iz no ques-
tion of proliferation of institutions.
Many nmrore agencies can function in
these areas because the requirement iy
so large, gap is so wide, for filling that
gap, we require many more supporting
organisations in the form of farmer
societies and all that,

It is kmown to the hon. Members
that when we had a meeting of the
Chief Executives of the Nationaliged
Banks, we made it quite dlear that they
ought to play the most important and
vital role o fer as £0 -point sociowo-
nomic programme is concerned. Almost
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12 points out of the 20 vaixds are
directly or indirectly linked with the
functioning of these banks,

Before I conclude, I would like to
make one more submission. Certain
hon, members sometimes raised a ques-
tion why banks are adhering to this
10 mile formula. The formula iz not
something golden and it iz not a fact
that it cannot be changed. But the
whole guestion is when @ branch of
the pank is to operate, it is expected
to operate efficiently and whether it
would be.possible for them to manage
an area wider than that which 15 being
prescribed. But at the same time here
we have given options to the banks
and by having the sense of the hon.
House, we will instruct them that they
can go beyond the prescribed limit of
10 or 12 miles. At the sare time this
18 to be kept 1o mind that the ultimate
answer to the question is nnt by exten-
tenuing the jurisdiction, but the ulti-
mate answer to the question is the
expansion of the branches, establish-
ment of the branches in the un.banked
areas and the three year ro.ling for-
mula which has been taken by the
various public sector banks. I{ iz ex-
pected that it would be possible for us
to bring the un-banked area within the
range of the commercial banks and at
the same time with the establishment
and strengthening of the co-operative
movement, establishment of the Re-
sonal Rural Banks, it would be possi-
ble for us to take care of the require-
ment of the rural population to some
extent.

SHRI VASANT SATHE: The other
day Acharya Vinoba Bhave made a
suggestion saying that in regard to re-
turns to be made to the Government,
in regard to repayment of loang given
by banks, etc, these may be taken in
kind. For example, you may give a
loan fo & man producing lesther goods.
He can return to you something in the
form of leather goods produced. Can
you think of some such thing so that
some of your problems of having secu-
ritieg etc, might be covered?
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SHRI PRANAB KUMAR MUKHER-
JEE: To some extent the problem is
covereq by the sort of erop loans which
we are giving to them. But the wider
question is something which I cannot
just answer off-hand. This requires
some sort of detailed examination and
consideration. But, before I conclude,
I would say, we have taken certain
steps. Bug at the same time we are
quite aware of the inadequacy of the
steps, we are quile aware of the short-
comings etc. But I have every reason
to believe that with the state of the
economy gg it exists today it would be
possible to fulfll the expectations which
have been expressed by the hon. Fin-
ance Minister in his Budget speech.

Nt Ty fuy  (Age)
Taafy ofr, fedt I« awe Awt
& Aray Y fawr swavfaer (6 wY
21 zmigw oz 9T AW & W
& df & www WX fegenw Wy
g wfer it o T F wga
ST TG AT BT GEES W HNAT
a5 vedt &1 SwE  wwew AR
frawm ®n ¥ a® gX wew
AT ¥ oug qow WY AT ¥
$B oA qET FAT & )

g9 ug @ & Gr cwddrgenl”
A ‘frormr e Ay feowr #
oz Foz fewm FEnE e R 1
Frvarfy ¥ wg awz daT §, X
wr Araw A wfeer w3 T o
TR AWE WY ATY WL, A g Aoy wy
At grwfas wawT §, @ ewd
wigt ¥ wiww 7 v wofew
gt Aw wr wifes  atar *€ o
woifior wrbwdt K Az g g o
wardy feas ¥ 25 wrw wg o 40
Aot o § gerk 2w &, oY e
vant ¥ ey o v § T oy
w off §fr g 6 wer e
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fomar & ar adl, war Ay Ak o
wagr @ @ ot W@ & fag
st Ear AT TS At Wy I
g &1 fwa ww oz & O
FgY & wvw wwg gg  aelT gET
gay we wefy § )

wrot o gEX Aw F ¥ ¥ fadt
¥ go wWradr wq ¥ awA 7T woLr
aft grar & 60, 70 wrad
am ¥ § fopadr qO fyrafy A
st &, 9T &< F AT o7 w7 Ay
fasr & | ug awe 9WF fAq =T
& vgr & oWt fr gEiaw dawede
F Azt yr |ay A @ dE 9%
gg &7

agt oY AT g H o gEr FT
AFT werr foar war & 1 Sfae
sy & =97 St & fF «m
“IFIEI T TEAAT w7 ¥, Prad
W TR TTIHE FAE Y @w
1 g wg7 ¥ F fomd o AaT wr
g YA & fofemr =m0 &
wAAT 40 Az A R E 9 amr
gty gy gmr g fag i e @
TRIET €T FTL XY IHS ¥ AT
frar maT &, ag I gEOTS AT
Hrd Afy # IAy gas 5 G
f geAr £
gt ferrg ¥ fafaes s @2
d gwmar & fegna Wied sreand
w1 faw fear, fag & Ty & ovv &
5 ¥ fr xq ara w7 EqTH TAT WY
fr agi ol T F qA 1 e
# ol femrr wigar g fie goee
FRT  UEArRd I W 2,000 T
FY FTH 1T H AT | gqr 5@
¥ amyE ol @ fedr o w5
T A W wY wer ol w90,
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o &uT wrr ot deefoat ds st
feeslt & 8 3-30 w e ¥
feare & ferr &1 w@ A 2-36
wy fagh &g § 1 Foerlm,
graq¥¥ oz qivr &1 wdaw, ag
gy fasm &< P T Ew 1. 02 wrAT
Dar & wre @l W wdy
ara T &, |few ga WY W wE
agT wlwe &, wdife Wy & ™
agq vrrard 1 gafeq 97 a% AT
ErT FT gear A w7/, aw aw
w17 ST *Y faar Aff v v
asar vy &5 WA, W F W
q vI§ Ty 1

ooy gy dzw  ddiege arw
fead wre 2faw gm qfems Y-
WM A ur fWE 21 wF A
FErwaT ¢ fw gAY W T @ v
Fofl  aY wvafew  AaE qOE T
far +# ¢ wfr 37 7 ¥ 31 70w
FoY gvAA AT AT FAG WA
ag § {7 % awe ¥ g9 fag aar
frar wr § 1 qvETT AT wEY oA
IRz wad WIT O avei ¥ fAg
afefr %3 & swawqr W v g,
¥fFT aw T O foRary fw
R AW § as€i Wy qfiew wmre
7 fas & wreor WY qard € & &,
IHH I FY WAL FT RN ¥ 0

gy ugt qF wrteywa -
gfean  zrfrifare frad Fox
Vﬁ?ﬁ'@ Fﬁiﬁqoqm #o ¥
or uwE Faewr £ ‘fede
it ww Kfeaw o uw
fazroe Ay fa g = ww W
9 &t I WY gred W WAy
qAAT AT wwar ¥4
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Wwr Ao aC qrEy XY
Y wgr fxar war & 1 fafwey
agr W1 e et 6 qr
£ fo wogaret 7 o ¥ Afwexy
g v gary gy §, & suTaTaT AYT
@y Faax Fafr g1 s od
wfrt &% aar gt gegare F
W g, A IS AP X AT e
wuefr @ &fEw 0w 7l N qrA
] a7 T 7T O qwH ) %9-
fag @ Afeg % gl qamit
FTEIW W@AT qhw F T ¥ e
*feeg 31 xw feafa & ¥ ag vy
o fr ¥ Afeqew av o gadr
agrf o€ &, §WIT I@ W ANE
& 7, g% g Ry w7 T FITT AT,
foly wame Wi aT s T ¥
M afredr et §, wifE oS
AR IA AT AT AL A

ERT FwE &7 aga agr  fgemr
agT ¥ ueer wiizd F aw SwAr
1 & gueTr g f5 ey 2w | foma
wEAr far AT R, s B IWM W
Aew g e FE A gw aET ¥
faags  wowr At wmAT  9EMO0
w7 N A WA EY g waAr gAAw
BT @IF g A 5% IR v faeww
Fg¥ | FW [WT 9T WE AT HAY
g5 ST Ay eF fawsw 7 9@
gad faq ow grbsgfra et
Faez7 qfs Wit &oT §, IHW Q%
Gzwz foar &, IX OH qz T
g 9 ur wor ¥ wEec Ay

“The damage done by rates is
estimated at 4000 million, both in
ptorage and other things. Thefts
turned out to be about ten per cent,
a loss of about Rs, 1500 croreg in
terms of International price of
wheat.”

2960 LS8
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o T %T sgAr F eWfiT WA W
qz ot sgar fe gy aw § ol
AT ¥ saR e R qRd ) v
# ax waarc o wfar <gF oY el
oY f5 o¥¥r qw fawr § 206 AW
g fomd & 103 qeee @ Wi ATl
ek § | gAY fam F 30 Poelt
WY fasr &1 @Y www WP qEr
# arrg g Am ¥ aga wir §
T EX Sy ax wew Y Ppur wrE,
aq o qF T Aw A O 1T A 9
# €T ¥ a7 Ay A grv fow
Nt Twg ¥ v gw e afwidz off
g Ay ¥ 7 & fag ATz WY
T et T A ww SSEAT
wifgr « d7T 5 gw ¥ wr wwg
Tt FErar g & arey & fag
Wed1, Zdfarga, waare i §eolra
swtfe ¥ gW wafex ¥AT wrfgg fv
ST qE qF AT arer 3w wrs WA &y
30 avg Wig ¥7Ed e wiEr F wwT
faax Axe @ § & T qff oY
e &FF 1 Fredy el S § @A
gat &

wa & 39T SR e wd qut
N @{ wgm ) TT gAURE F
g wnfar e g @ wed g
ft 1 Hfgr w07 daagie  Froamel
qt Ff QF ATATAT  ArAIIe &
oAy &gy ggT Naw « gray fuA-
wfr fax fanefy w1 9zelr W)
Ty @rEwr ¥ IT 9w A {21
¥ w8 wAfomw  wfadw off
fsly 1 51 § gg Deforr o A
gaw ¥ fv ozt & W & xfy sfer
Tty 259.62 9ri... {eqweiw)

SHRI C. H. MOHAMED XOYA
{Manjeri): Sir, 1 rise to suppor: the
budget which has given a ray of hope
in an otherwise dark horizon of the B
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ancial position of the country. The hon,
Minister announceq certain concessijons
in taxes on consumer goods. More
things could have been thought of. I
do not know whether thiz will arrest
the price rise. Today's newg ig a lit-
tle disturbing, prices are not coming
down inspite of the fact that conces-
glons had been announced. What we
appreciate ig the deviation from the
policies hitherto followed. Every year
in the past there were more and more
taxes and np tax concession at all. Now
the government is thinking of tax con-
cessiong anqd the lot of the poorman.
We are now having the 20 point pro-
gramme for the uplift of the downtrod-
den. It ig necessary that the price of
foodgraing and other essential articles.
of common use must come down. In
countries like Boviet Russia the prices
are compartively high but the price of
bread is low. You must encourage the
production of coarse cloth which is
used by the common man. I am re-
mindeq of a suggestion made by the
late Rajagopalachariar that dhioties and
lungig should be confined to the hand-
loom sector,

1 am coming from a state which is
chronically deficit in food. The local
produce is sufficient only for two or
three weeks. Qur Government has
requested the Central Government to
supply rice to the Keralg State at the
rate of 160 gram per adult per day.
Now about 95,000 tonnes of rice are
requireq for the State. With the in-
creased procurement in the country
and the bufld.up stock of foodgrains
in the Central pool, it will be possible
for the Government of India tn in-
crease the supply of rice for the State.
If sufficient quantity of foodgraing is
not allotted to the Kerala State. then
the prices of other srticles would =0
up You have already controlled the
movement of foodgrains from one State
to nnother. You have not allowed our
State to purchase fooderains from the
neighhouring States instead of wzoing
1o o far Aff countrv like Nepsl If the
Cenfre does not allot foodgrains in
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sufficient guantity, then our position
will be very difficult.

SHRI M. RAM GOPAL REDDY
(Nizamabad): You ask for it from the
Andhra Pradesh. We will give you
the foodgrains,

SHRI C. H. MOHAMED KOYA: But
the Centre have got a dog in the man-
ger policy It is gratitying to note
that the Government is trying to re-
duce the price of fertiliser and the
farmerg will surely be benefiled by
that. But in Kerala, coconut is the
main product. Kerala's main economy
is based on coconut. The State Gov-
ernment has requesteq the Central
Government to have a floor price for
coconut, But this is not even thought
of and we find that there is not much
response from the ‘Government,

Then, Sir, we are giving importance
to the hydroelectric power. Kerala
has not got much of mineral wealth,
but its wealth ig rivers with which we
can produce electricity. Now, work
on the first stage of Idikki project is
over. Yesterday I was really surpris-
ed to read that the engineers working
on thig project have already started
moving on transfer to other depart-
ments, because there are no funds
available for taking up the second-
stage of this project in hand. We have
the capacity to produce power and sup-
ply the same to the nejghbouring
States like Tamil Nadu and Karnataka.
If the Central Government comes to
our rescue, we will produce electricitv
and we can run the trains and make
the wheels of the factories in Karna-
taka and Tamijl Nadu move,

Sir. great stress ig laid on the earn-
ing of fnreign exchange. But Govern~
ment must relax various restrictions
which have now been put on the ex-
port of timber and other things to the
foreign countries. Then, there is the
question of unemployment. Kerals is
vonlly having the problem of educated
unemployment. We used to send edu-
cated neople to other States in India.
But when our national integration hass
reached at such a level, it hag become
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very difficult for our people to go to
other States in India for employment.
They want to go to foreign countres
But there also there are g lot of restric-
tions and discouragement Our people
are wanted in the Middle East count-
ries, Gulf countries, Iran, etc But
unfortunately Government of India
has put restrictions on tlus and they
have been allowed to be recruited only
through the Department of Personnel,
Government of India Again there 1s
another handicap in the Mimstry of
External Affairg in recruiting person-
ne] for foreign assignments They
bave been a stumbling block for those
who want to go abroad and earn
foreign exchange which can be remit-
ted to our country But our govern-
ment is following an unhelpful policy
They forget the fact that if we put
restrictions on our people from taking
up employment abroad those countries
get the manpower from Pakistan and
African countries also, Some count-
ries have got o1l, some technical know-
how or other wealth, but our wealth
18 our man-power If our government
makes an earnest effort to see that our
people are enable to go to foreign
countries where they are needed, we
will not only earn enough foreign ex
change but also solve our unemploy-
ment problem I would request the
government to follow a lenient policy
mn this regard The present bureaucra-
tic approach which does not look at
things from a humaniterian or practi-
cal point of view will not help

There is popular enthustasm for the
20-point programme and because of
discipline, production in our factones
has gone up Thig should not be al
lowed to slacken ag time passes Gov-
ernment ghould be careful that there
is no deterioration in disciphne

People expected that there would be
some reduction In petrol prices but
they have been disapnointed Not only
the aristocratic people but the poor
man &lso is affected indirectly by high
petrol prices So, T bope that the
Finance Minister will reconsider this
pomnt and announce some reduction in
petro} prices

CHAITRA 2, 1808 (SAKA)
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With these words, Sir, I support the
budget angq the policieg underlying 1it.

THE MINISTER OF WORKS AND
HOUSING AND PARLIAMENTARY
AFFAIRS (SHRI K RAGHU RAM-
AIAH) There are a number of spea-
kers on both sideg of the House who
want to speak Shrimati Sushila
Rohatg: alsoc wants to intervene for 15
minutes at 5 O'clock I, therefore,
propose that the House may st till
7 O’ clock today 1f necessarry 1 hove
consulted the opposition members also
and they are agreeable

MR CHAIRMAN 1 take 1t that the
House agrees to this suggestion Shr
Ram Gopal Reddy,

SHRI M RAM GOPAL REDDY
(Nizamabad) Sir, the Pinance Minis-
ter and his young and able colleague,
Shri Pranap Mukherjee deserve all
congratulations for the excellert bud-
get they have presented 1 congratu-
late them on delinking the rupee from
pound stering providing decent allo-
cation for defence, sciennce, technolo-
gy and research reducing prices of
fertihsers and for not reducing the
petro] prices If some people find pet-
rol too costly, let them travel by bus
or bullock cart

Sir now I give some of the proposals
Just now, the Member from Kerala
sald that there was food shortage mn
Kerala and he wanted 95 000 tonnes of
nce My district alone 15 in a posi-
tion to supply 95000 tonnes of rice
or one lakh tonneg to Kerala

SHRI C K CHANDRAPPAN (Tel-
lichery) You will give us but the
Centre will not allow that

SHRI M RAM GOPAL REDDY
These restrictions must be removed
immediately All these zones must be
done away with At some places, rice
15 selling at Rs 6 a kilo but in our part,
we would not get even at Rs 12§
That 1z the fate of the thing God-
owns are full with foodgraing I am
afraid, all these things may get deteri-
orated ang thevy will become unfit for
human consumption ang then it will he
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sold as cattle feed. Before such &
situation comes. 1 would request the
Government to abolish all barriers so
that food can flow smoothiy from one
area to anotHer.
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Once the production target is reach-
ed, under no circumstanceg 1t ghould
be allowed to go down next year. Last
year, sugar production was 45 lakh
fonnes. But thus year it ig going to be
less by four lakh tonnes. Only Maha-
rashtra is giving 2 lakh tonnes extra.
Al] the other States are giving less. b+ s
four lakh tonnes of sugar 18 no{ ex-
ported, Government of India will lose
about Rs. 100 croreg by way of foreign
exchange. This is a very serious
thing. The agriculturists of this count-
ry are very clever. Last year in
Andhra Pradesh the price of sugar was
fixed at Rs. 117 per bag. Out of that
Rs 117, Rs. 10 will go to the States in
the form of taxes and Rs. 8 will gv
for gunny bag. The Andhra Pradesh
industry has to supply sugar at the
rate of Rs. 117 per quintal. This is the
cheapest thing and that is why. this
year, the production is going down by
1.5 lakh tonnes. Even if the sugar pro-
duction is going down. we have to
tighten our belts and we should export
as much ag possible We should ex-
port at least 15 lakh tonnes If that
is not donme, all the estimates which
the Finance Minister has made, will
go wrong.

Tax collection out of one rupee is
like this' 24 paise from excise, 12 palse
from customs, 8 paise from corpora-
tion tax, 2 paise from It, 2 paise from
other taxes, 15 paise from non.tax
revenue, 12 paise from loan recoveries.
P paise from market Jloans, small
savings, provident fund andq 6 paise
from external loans. I take serious
objection to that. Why such a big
country should go on begging only for
8 per cent of our Budget? This money
must be made good from our own re-
spurces, Only 2 palse remain un-
covered. T would like that this 8 patise
vlus 2 paise must be made gond from
our own resources.
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Not more than 20 per cent should be
spent on the sularies of the Govern-
ment employees. I em really shocked
to learn that 70 percent of our Budget
is spent on salaries alone either in
the States or at the Centre, THe cu~
rious thing in thig context jx that some
State Governments are drawing huge
amounis as over-draft and sthey are
increasing the salaries of their em-
ployees. The other day, the Agricul-
ture Minister has said that sll the
prices of fecodgrains and other agricul-
tural commodities have gone down by
24 per cent. In spite of that, some
States have increased the salaries of
their employees, I want to know whe~-
ther the Central Governmenut have any
contro} over the States. I want that
the Centre should have all the detalls
about the finances of the States so that
such things are not repeated. And in
one State, an increase of Rs. 100 crores
has been made in two years. I do not
understand the sanctity behind spend-
ing money like this, On the one
hand, Goverhment 15 squeezing the
people to make them pay more: on the
other, they are givig so much of money
to the employees. Prices have now
fallen: and 1 would ask the Minister
to tell me whether he is going to re-
duce the D.A. or not Taking some
amount from the empliyees, keeping
jt on deposit for sometime and later on
refunding it along with 12 per cent
interest, will not help. The people in
our Services are very patriotic. They
should also ask the Government to re-
duce their salamies in proportion to
the fali in the cost of living. The cost
must be caleulated every month and
reductions made in the salaries

Everyhody sayg that banks should go
on giving loans. There are two types
of logses incurred by these bYanke. Co-
operative banxs advance money. ‘When
that money 1s not recovered. their off-
cial is In a position to attach fhe pro-
perty of the defaulter concerned; bu'
scheduled banks and natfonalized
banks have to stand in the gueue in
the courts of law and fight cases end-
lessly. Is the Government golng to
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enact at law similar o those followed
by the cooperative banks? It may be
wrong on iy part to say thus; but I
don’t care as to what people would
say about :it. After all, defaulters
constitute only 5 per cent or 8 per cent
in business. But they can destroy any
bank, if they choose to. There must
be a law framed for this purpose.
Banks also, like the cooperative banks,
should be able to attach property,

Now about the fal} in the prices of
agricultural produce 1If the Govern-
ment does not come io the rescue of the
people, the latter are not going to pro-
duce more. There 18 sufficient water
in the reservoir in my constituency
already anq sufficient fertilizer avail-
able. Even then when they were asked
to plant eane in 35,000 acres, they have
planted it in not more than 25,000
acres, because the priceg are not remu-
nerative Water and elecincty
charges have gone up, prices of every-
thing else have gone up; but people
are being paid on the basis of the pos:-

tion which prevaileq during the pre-
vious year,

SHRI K. GOPAL (Karur): But you
want Government servants’ salaries to
be reduced.

SHRI M. RAM GOPAL REDDY:
Yes. You have to calculate. Two
yearsg back, I used to pay Rs. 100 per
acre towards land revenue; I am now
agked to pay Rs. 200,

SHRI DINEN BHATTACHARYYA
(Serampore): You shoulg pay Rs. 300.

SHR] M RAM GOPAL REDDY: I
will pay Rs. 300,

MR. CHAIRMAN: Don't interrupt
him Time ig short.

SHRI M. RAM GOPAL REDDY: In
Maharashtra, they have introduced a
system whereby, if in a village, ten
educated unemployed persons join to-
gether and form a society and approach
the district collector, the latter will
give some work to it. A similar thing
should be introduced in the whole of
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India. I congratulate the Maharashira
Government. There 1is a persistent
demand that the exemption lmit for
income-tax which 18 at present
Rs 8,000, should be raised to Rs. 10,000
or Rs. 12,000. Anybody coming within
the net of the Income-Tax Act gets an
mcome which 15 10 or 12 times the per
capita income m the country There-
fore, the income-tax exemption Hmt
should not be raised beyoni Rs 8,000,

st afcqaine dawr (Ferdt
agm= ) - oAl oY, # twoawe
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SHRI C K. CHANDRAPPAN (Tell-
cherry) This is the first Budget which
this Government has introduced after
the emergency has been proclaimed and
also atiter the 20 pomnt programme has
been announced by the Prime Manister,
8o, there was a great expectation
among the people that it would be
basically different from the other
Budgets that the Government had in-
troduced n the past

The hon Mimster will say that there
are so many kinds of rehef oftered to
people in this Budget and also that
there 18 a new approach I agree that
there 1s a new emphasis on planning
and also that there are attempts to
give some rehefs to certain sections ot
the common people I will also not
say that deliberate attempts have been
made by the Government put more
burdens on the shoulders of the com-
mon people But that was not enough,
that would not by itself fulfil the ex-
pectation that the common people bad
of this Government at this time

My complaint 1s that this Budget
depends sc heavily on foreign ad.
The Government expects that the un-
covered gap in the Budget can be filled
by taking money Irom the banks, that
1s, the money kept by way of DA. and
so many other things. Iiow, this
Budget will have also an infiationary
effect on the economy in the coming
period This taxat on policy which the
Government 1s pursuing, I think, will
perpetuate and accentuate the economic
mmequality. These are our complaints
that I have put in short about this
Budget

Another thing is that the Govern-
ment, in a big way, have failed {o come
forward with such schemes by which
the common man would have been
benefited. The hon. Minister had Just
now claimed that your taxation policy
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18 guch that it gave relie? to the eome
mon pedple and also to the people who:
are paying higher income tax. But I
would like to draw your attention to
some of the facts If you remember
Mr Salve, from the other mde, and
others who spoke when we were dis-
cuss:ng the voluntary disclosure scheme
referred to a new approach i the
taxation policy 1 have seen how that
lobby was operating for reduction of
taxes for the people who are giving
high taxes, and at the same time, you
said that it would be considered Now,
I have seen that you have not done
that That 18 the point.

In 1871 72, the maximum marginal
rate of income tax was 93 5 par cent.
Later on, it was reduced fo 8235 per
cent Last year it was 77 per cent
and this year 1t 18 being reduced tor
66 per cent This 18 the ladder by
which you have descended and that 1s
what Mr Indrayt Gupta had mention.
ed It is not that you have given smalk
concessions to people who deserve and
whose income is being roded by an
inflationary trend.

With regard to calculations, Yyou
have used a stick and that stick has
helped you, to some extent, to get hid-
den and undisclosed wealth But that
stick 1s used in a selective rmanner.
Why did you not use that sgtick in an
effective manner agamnst Jarpur Sugar
in Andhra Pradesh whose income ar-
rears run into mllions of rupees.
Then, against at the tune of voluntary
disclosure, we had seen that your in-
come tax officials caught hold of people
red handed and asked them to dis-
close their wealth voluntarily &nd they
had become socially conscious cupital~
1sts. ‘That is not the way. We do not
agree with that approach. That is
why Mr Indrajit Gupta had satd that
we woulg not support your Budget un.
conditionally. This 15 a deficit Budget.
I must say that the Finance Minister
i trying to dupe the whole world by
saying that there is a sgmall deficit
It you take the words of our Fiusnce
Minister, Mr, Chairman, the Finance
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Munister, while introducing the Budget
had said as follows

“Budgetary deficit of Rs 490 crores
could have been Rs 100 lower had
we taken advantage of the special
borrowing to that extent from the
Reserve Bank of India envisaged m
the original Budget”

Last year, the uncovered gap pre.
sented was much less but 1t 1mcreased
to Rs 490 crores Your suggestion,
this year, is that you will borrow from
the banks {o the tune of Rs 450 c¢rores
Last year, they claimed that they had
taken Rs 100 crores the deficit would
have been Rs 490 crores minus Rs 100
croras 1f the same standard 18 sp-
plied you are taking Rs 480 crores
from the banks then you add to it the
uncovered defic t ot Rs 320 crores that
you are leaving So the deficit by the
end of this year, according tuv the Fin-
ance Mimster s own logic, will stand at
Rs 800 crore« That 15 why we say
that thus 15 a deficat Budget But the
Government is trying to dupe tne peo-
ple by not saying that fact It will
lead to inflationary situation in the

country if no preventive measures are
taken

There are other aspects also In .
country hke India where the Govern
ment often claims that they are buld-
ing an egalitarian souety and that, ulti-
mately, they are taking the country to
socialism, the direct taxes should be
more and indirect taxes should come
down proportionately But what hap-
pens in our country 18 that direct taxes
are increasing The indirect taxation
never comes down, the proportion is
on the increase When we oppose the
concessions given to people in higher
income brackets, the Government says
that such high taxation rate would
lead to evasion and also black mnney.
We do not agree with that principle.
We have made it clear many times.
Take for example the United Kingdom,
a country which often is quoted as an
example of democracy and everything.
Even there, foday the people belong-
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ing to the highest tncome bracket pay
80 per cent as tax Here, you have
reduced 1t to 68 per centi

Last year, the Government Lrought
another taxation measure on poor di
industry The bid:x worker, the poo-
rest of the poor 1s further taxed But
the Bir as and Tatas and other rch
people are given rehief That should
not be the approach In our country,
we are now in a petier «iuation in
relation to tood We hear very often
about the bumper harvest and all that.
But even today, we are living on i1m-
ported food What about the procure-
ment” You are never reaching the tar-
get You a.e still depending on im-
ported tood You expect the foreign
aig 10 cover your uncovered gap You
are supplying imported food through
publ ¢ distribution system

My point is that when Emergency
has been declared and the 20-pomnt
economic programme has heen an-
nounced, the great expectations of the
people have been aroused that this
Government will take bold action, bold
decisions by which the economic
foundations on which the fascism has
come up would be shatterel 1 am
sorry to say that they are giving more
and more concessions to those elements
who create the danger of fascism m our
country.

Then I should stnnke a note of warm.
ing that by emergency alone you will
not be able to fight these reactionary
forces If you are to fight these re-
actionary forces, you must have a posi~
tive approach by which the socio.
economic foundation of Fascism can be
shartered To that extent, the Govern.
ment has failed There is an economic
survey spoken of and the strength of
our economy lying in the strength of
our public sector, but there is no talk
of any nationalisation Mr Ram (Gopal
Reddy speaks of the sugar barons and”
their difficulties' But why did the Gov-
ernment fail to nationalise the textile,
jute and edible ofl indusiries®* Why
could they not do it? And why is there-
no programme for massive construc.
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‘tion of houses Ior the poor to whom
they are giving house.sites? Where-
from can they build houses? And why
is there no positive programme, though
there are wishes expressed by the
Minister, to fight unemployment? I
.also don't understand why there is no
scheme for the Government to have a
concrete programme. They have this
20-point programme; in June they
«laimed that the land.reforms will be
completed and that the ceiling law
will be implemented, But has it
measured to what extent it has been
-successful? If it has not been success-
ful, then the additional amount that
you will invest in power generation ete,
will only generate a kind of rura} rich
who, again, cannot be an asset to cur
«democracy and democratic system.

So, these are the points on which we
disagree with this budget.
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goRfradt ¥ wark o, xaw W WY
B 97 I FOT WAy A KW F A
e o7 #gt ow e 1 AR AT
wd & e xw gw 9T Ao AT wT
YT Y AT WX Y AT FL |
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g Aa¥—wrg g g Ay
mﬁgnﬂmmﬂ?ﬁ?‘(ﬁ ifﬂTa,
kfea gaT agt oF W g A wwTar
T | oY g g 77 § § fafed F oudy
T A fe damd § 1w g fr
FAI agl 4 &t ot &, &few e
gy wriwy Hrg ot g fe m A
fas+ft =1 wer faer ¥, aw fasre
g & WY g nfed | awt faoreft WY
ST o grAr ff, 7g WY A ST @)
sefue o surer qrEw w@F § wr
" g §, @t e afwr avaw
it %Y Tw @ oY, v aw e
ot A ue gt 41 Rz ki
Feit § fo ag = AT MR o=y
FAOT FOEIT A YE@dT Ay, gardy
FHT gy W g A a6 )
FEY | U g AR ¥ s o uw-
A g O W UX WY wwAr
£ 1 ¥a ol § i wewar or faorely
T ® WT QI FX 1§ we
2 f Su¥ forge i 7 ), Afe o3t
fawrefr oY fae gt & 1 w9 A ¥
f fraw gor st mfg g v WY
faaeft foer o | FY gw A} § wofix
& qer weh ¥ frdaw fewr oY wy
wgd ¥ fr o aoerc dr Y ¥ off
& o v % | o aw agr wgd € oy
gaeY ama froar § fe @z awtiie
wff wr Y 31 oY g fwutr g | el
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gn oy § i gwrd Tow 3w, oY oy
qv faseft ¥ a% e ey & ol
wgra &Y FO {1 &% | wRt A
7 £ & qay qwr wror  fawely o
gar g

gad A ag T &, v agd s
forer wa W ¥ fAduw e wrfie g
¥ qrETEETOT w7 avx &, A & w-
Pt g watsw af e o
Q,nﬁﬁthvmmi:ﬁmﬁu‘f
¥ o g § @ § I 75 OWEe
vt oAt § 6 wEm & ¥
Wi ag STET W SET ¥t Miew
wTRTIrATO & v %Y A€y fae ver )
wae! T ar ¥ agrpfagds feT
worr wfgy faad 39 Swl € W 75
qe@z weTs fAe @E ) WA
STFTVETO ¥ WIH F7 § IR gag
6 7qF A TAF 10 7R % FIH $AT
B 8, v v O ag ST W
6 8, sufad A8 W W WEEWH
wez faemr wifed | wgt oF Afaw
$eitforg e & WY ¥lw R W
R, =gi W MY s A gy 75
qoie Ufew wrenmarely & s
wy ey forer <gv {1 ¥ Frdma § fe aw
¥ ot fererar wfedi 1

fay i ug § 5 @R A
wen i o gy § | wafe wgt a@
«& sl A § Wy | W @
%7 ATAETER ¢ A¢ §Y B2 2 sl
£, wafal < gera § s 97 @Rl 0T
4, 5 °® a% Nt wew Sww aft e
wifgl) =gt =Tl AT W
A femimfribst & w
art ¥ weearen Sy gk § Wix qR e
¢ s w9 ww T WL N & F
g ¥ 4, 5 W O% v Sva T Wiy
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oTIeY wgre w7 fady v e
wfed wiifs o % f weliy 43 g
&) wmd 20 gl shoiw W wwr g e
fro? warel Y oin fadlg ooy feor
TIJWT | G FETw Ay TgR fawwr
gur o & g s ¥ ¥ Fag oY
FAY avE FE T A X gy & Ay
T¥ A A a1 gaTT W
frgge zrew YT drgw ofay i A
g Faw deqgea  amar g 47
& qoee vy @ § T wgra & arege
gres w dygw  ofamdfe s
wifgs 1 AT g oY § gt AN W
g7 @ qfagrd iy aibh frrey
ATE wTE A AT A% T § 1 oy
ST qgAT Wred §, AT s glend
T fam A & gafay A A g e
T *T AL F JeE v fggw ofar
sifer fear @G, st a9 & gEQ
fragT 7z ¢ fr ¥ww waddEe N o
FAEY aTE Wy WY HETE # gHEaHl
w wed @ W Wk vAwT ¥
g

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRIMATI
SUSHILA ROHATGI): While thanking
each of the hon. Members who have
participated in the discussion, with
your permission, I would like to focus
the attention of the House Lo another
aspect. I think it is only nataral that
each of the hon. Members should make
a plea for greater expenditure and
budgeting for their own particular
areas so0 that the country as a whale
can prosper and go faster with an
accelerated speed towards our economic
goals. We nesd resources for all these
purposes and how far we have been
able to meet them depends upon wvari-
ous reasons, But we have o sccept
the fact that the nation as & whole
will have to prosper and the regional
imbelances and disparities should be
brought down to the makimum extent.
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Here, apart from direct taxes as also
indirect taxation, there is another in.
strument of saving to which I would
‘Uke to take the attention of the hon,
Hougse.

These instruments like the insurance
-schemes and national savings scheme
have been able to mop up the savings
wf the people and how these savings
are being utilised for more fruitful
purposes for which we need money
whether it be the ipnsurance or the
life insurance or the national savings,
I would like to say, each of these has
been contributing ity humble mite in
the larger task of national development
and for building up a stronger India
which thinks not only of the urban
masses but very much more of the
rural areas and which thinks of the
common man as a whole and which
has tried to implement the policies
which have been enunciated recently in
the 20-point economic programme. The
very concept for which insurance was
nationalised and much earlier life in.
‘surance was nationalised and one of the
main objeetives was that the regional
disparity must be obviated to the maxi-
mum extent and the policy holders'
money should not only yield the maxi-
mum return but at the same t'me. it
should subserve the common man’s
interest We find according to the in.
vestment pattern of the LIC. a large
proportion of the money has been
phased out in such a manner that ejther
through the ceniral government securi-
through the Central Government gecu-
rities much of the money really goes
in building up the basic sections which
are necessary for the total economy as
a whole. Therefore, we help irrigation,
powey or housing or any of those
schemes aimed to help people in the
rural areas So, it has reen the en-
deavour and constant endeavour of the
LIC that more and more money goes
not only to these traditional things but
also non.traditional things and mostly
to the rura! sector which has great
potentialities and that way 2 larger
amount of monev has been put into
the 20-point programme recently.
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Without taking much time of the
House, I would like to point ouit some
of the recent achievements though I
am very much aware of the shoricom.-
mmgs. I think we have to see these
things very carefully wherever the
difficulties lie, wherever some AnOmMS=~
lies lie or wherever delay lies either in
claims or in some other things, we
have to sort them out and see that the
service is improved, By and large, we
see that the number of policies now is
much greater than it was sometime
back and because of the acute infla-
tionary trends sometime back there
was a set back last year, but with the
proclamation of emergency, there is
a greater discipline all round the coun-
try, there is a greater punctnality snd
a greater determination and with the
co-operation of all involved we find
that there has been a reduction in the
expense ratio and as such, I think there
has been an overall improvement.
The number of policies both individaal
and group has gone up and the very
fact that the group Imsurance nDOwW
covers more than 11 lakhs of people,
people who really belong to the w»eaker
sections. is itself a service and it really
<hows how the savings of the neople
can really be utilised for the benefit
of the common man. Much ol these
policies embraces those who are in
hazardous professions and also mem-
bers of the Armed Forced Forces. The
new Grihalaxmi policy was started
last year, thanks much to the imagina-
tion of our Finance Mimister and the
LIC 1tself,

We find that the International
Women's Year saw the bringing in of
another new policy which will cover
non-earning women who have to fall
back upon bad days in the absence of
their husbands who. unfortunately are
no more sometimes, Grehalaxmi Policy
will also come to the succour of the
needy class of people—widows, lrdies
in the old age, when they reach 53 ans
above. This is in the form of Aunnuity
scheme and. therefore, I think there
should be benefit from it
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There has béen rise in D A in the
tast couple of years Thank Goq, it is
no more now We find it is not possi.
ble to increase bonus For some time
it has been made stagnant Sometimes,
Members do ask very legitimate ques-
tions, why there should not be rise in
bonus or reduction in bonus

SHRI R § PANDEY Tsking into
account the commernal rate of interest,
you are giving Rs 17/ per thousand in
order to make the policy more attrac-
tfive If you make 1t attrattive by
offering more profit, it will produce
wonderfu] result

SHRIMATI SUSHILA ROHATGI!
This is the point which I am stressing
‘The hon member has caught the point
I am always open to any suggestion
that the hon members may throw and
it 1s entirely our endeavour that we
should make the policv more attractive
We have also to see that the premium
18 also reduced This will make it
more attractive Since emergency we
are glad to note that there has been
reduction in expense ratio and we
think by and by there will be better
days for the LIC policy holders

-

On 31-3-1975 total amount for Hous
ing stood at Rs 410 crores Indirectly,
it also flows in various channels With
the vigorous drive that has been made
recently to cut down the claims and to
remove delays etc we find that eco-
nomy has been brought to a certamn
level I think wath all these factors,
there will be better future

About GIC only a couple of vears
back 100 insurance companies were
taken over many of them mot Indian
It took a little tme and it may have
taken a liftle longer for rationalisation
of pay scales and service conditions
Now things have started doing well
This year it has shown very good pro-
fit In a couple of years it may sveak
volumes for the Corporation As such
the main concern of the Government
at present is how the GIC can expand
to the Crop Insurance Scheme This
is being studied in great depth and
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an Institute in Lonewala, Maharushtve,
has been given this task Ag it ls,
7 schemes have already been laken up
under Crop Insurance, mostly wheat,
potato We find there are other Staies
Like UP who want it 1n Sugar Cane,
Himachal Pradesh wants it in epple.
We are awaiting a report in this which
will give us sufficlent insight and a
comprehensive picture as to how to
make 1t at a wider & viable scale

Another feature which speaks well
for the GIC 1s the recent introduction
or expansion of the Catile Insurance
Scheme I think thig is on a very
modest scale Personally, I feel, there
18 much scope for it The income was
fixed at R8s ) crores This has bien
accepted and we are at a stage that we
can take 1t up at a much faster pace

Another polhicy which GIC will be
maugurating on 3lst of this month for
the poor persons Janta Accident
Policy Though we have already a
polhcy bke thuis we find 1n this that
the premium will not only be less but
the benefits also will be more In case
of any accident ar death or loss of eyes
or himb, God forbid, 1n case of insur-
ance for Rs 10000 for the loss of one
Limb it will be mn a graded way 1t will
bring some rehef to the commuters or
those who go by buses and other things
1n the streets 'These are some of the
attempts and even on the Agriculiure
side we find pump sets are also insur-
ed Rs 60 a year as premium can be
pmd on a set costing Rs 1300 This
has already made an indent on the
rural economy

These are some of the steps to see
tbat our insurance money that is being:
used is utilised for the common man
and with the bias on the rural areas.

Apart from that, Sir, we find that
much of the money also goes even into
the G 1 C, in other words, for bus-
iness, because earlier it was confined
mostly to the urban and to the afflu-
entseetionbntwlﬁ:theiocusonthe
non-traditional items the other aspect
is slso not suffering and 1 am happy to
tell the House that the reputation or im.
age built by the G I C fs not only
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spplauded here but it is being applau-
ded even sbrosd. At a recent gession
of UNCTAD we have received good
comments from them, especially in the
Fire Protection Week or Seminar that
was held in Bombay recently which
.I personally wttended. It was attended
‘by many people from outside with
good experience. Therefore, msurance
education, insurance facility and insu-
rance knowledge in general in India
have been appreciated even by people
outside, The money which comes from
the policyholders is really attempted to
be put In the right channelg and there
fore I would like to draw the attention
of the House to this point. Of course
there may be some shortcomings and
we may be going slow. We do want
to go much faster and especially in re-
gard to the Crop Insurance there are
many factors to be taken into account
and once this report comes out 1 hope
we will be able to make decision on
those lines.

About small savings, 1 wish to say
this. It is called ‘Small Savings’ cnly m
name but its content is something very
big. Now, I would like to pose one
question on this. At a time when
there was raging inflation, when there
were refugees of about a crore in the
country, when there was drought, in
the fourth plan, against a target of
Rs. 769 crores the small savings move-
ment was able to collect Rs. 1384

;crores. Therefore, I am saying, this is
the fantastic importance of this
movement. The only thing is, people
are not giving due attention. With
only 7 per cent of the population being
covered by this scheme we were able
1o collect so much. Therefore my hum-
ble plea to the Members of the House
who represent the country as a whole
is this that during the course of their
addresses from various platforms and
meetings, whichever community thev
address, if they could just highlight
dhe importance of this movement
which is known as the savings move.
ment I think this will be one of the
higgest resource mobilisation in our
country also,
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We have a strength of 10 crore of
students in the country right from the
secondary stage to the university stage
and if only each of the student could
collect one rupee a month we can
make a tremendous success. 1 know
with the subsistence level, poverty line
etc., they cannot do it and about 40 per
cent mught find 1t very difficult. But
there is also the upper sirata who can
easily save Rs. 5 a month and the
average could work out fo one rupee
a month. I am sure it will easily fetch
Rs, 100 to Rs. 120 crores a year which
will come to the exchequer which
could be used for development purpos-
es of this country. This is one appes?
1 would like to emphasise. This is one
way of raising our resources and this
is one way in which our resourceg.
could be mobilised and harnessed for
use in the priority sectors. With these
words I cloge,

SHRI G. VISWANATHAN (Wandi.
wash): Mr. Chairman, Sir, perhaps
this is the only budget after John
Mathai's Budget that deserves congra-
tulations. All sections of the peovle in
this country have complimented the
Finance Minister for his realistic bud-
gel. The Prime Minister has won
military victory against Pakistan. She
has won political victory against her
opponents in the party. Now she is
fighting her battle on the economic
front and I think she has found a very
good fleld-marshal in Mr. Subrama.
niam. I have not much time ai my
disposal and so I am trying to give
only points.

Regarding income-tax I am very
happy that he has reduced the high-
est slab from 77 to 66 per cent. 1 think
the richer classes should understand
this welcome step and they should
have the wisdom now not to avoid any
taxes, not to dodge any taxes, but try,
to bring all their transactions in their
boaks. I would like to draw the atten.
tion of the hon. Minister to the ne-
cessity to bring in more and more peo-
ple under the income-.tax net. Now
lakhs of people who should pay income-
tax are not paying it, self-employed-
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persons, workshop owners, mechanies
and s0 many other people. For this
I would like the Finance Minister to
see that all the cash transactions
should be reduced to the minimum and
the entire transactions are done
through cheques and Jrafts Then
only the income of the individual could
be found out

For this we will require more banks.
1 was foriunate enough to hear the
Minister of State, Shri Pranab Kumat
Mukherjee He was telling us that
the rural banks are going to come The
question 18 When' As early as
possible either you should open the
rural banks or open the branches ¢
the commercal banks in  the 1ural
areas so that the peop'e in the villuges
can be compelled to have their deal-
ings in cheques and drafts and not m
cash Only then you can widen yous
iax net At present—because of cer-
tain measures to save the debtors in
the rural areas—the rural credit s
completely frozen I want the Finance
Minister to take urgent steps to pro-
vide credit to the rural people Al
though 1 do not have mu'h foith n
cooperative banks, even the coopera-
tive banks are not giving )ewel lcans
1 wani the commercial banks Lo serve
the people in the rural areas

Again talking about the natinnalised
banks 1 want to know from the Minis-
ter as tn why those banks which
have crossed the R« 50 crore limit
have not been nationalised Wy had
laid down the prlicy that those tanks
whose assets cross the Bs 50 crore
mark will be nationalised 1 want the
Government to take immadiate s‘eps
1o nationahise all ;urh banks and after
wards the Act should he so amend-
ed that i future any bank which
crosses the Rs 50 crore mark may be
automatically nationalirsed just hy sn
executive order and you need no! have
{o come before the House for tha'

As far as the bank loang are (on.
cverned I am pamed to see that the
industrial sector cnrners about 57 per
cent of the bank loans and the agri-
cultural sector gets only $ per
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cent. I think the Finance Minimer
and his able deputies should voncen.
trate on this and at least one-third or
one-fourth of the bank loans should
g0 to the agricultural sector.

As far us the food front is concernen
we are in a very happy position tids
year but as far ag Tamil Nadu is con-
cerned Govermment has stopped pro-
curement There are a number of far-
mers who want to sell but there is
nobody to purchase. The Food Cor-
poration of India or the State Civil
Supplies have purchased grains but
there are no storage facilities and you
can find thousands of tonnes of food-
grams lying on the roads. I want the
Government to take immediate mea-
sures 'to create storage facilities in
the country so that we can builg a
heavy buffer stock

The relief which the Finance Minis-
ier has given in many of the excise
duties and other sectors has reallv
fiven relief to the common mar and
especially the middle-class There 1s
a cniticiem that this concession should
not have been gaiven 1 think, Sir we
have slowly moved our economy and
we should reach the ‘take-off stage so
that the poor class may slowly become
middle-class No doubt, this budget 1s
amming at the accelerated growth of
our economy and 1 am happy that ths
year our growth rate has gone to €
per cent I hope next year when the
budget 18 presented, we will be one of
the few countries in Asia that will com.1
pete successfully with the other coun-
tries of the West #& far as eronomic
growth 1s concerned

MR CHAIRMAN I want to make
a reques: I have got before me a hst
of 20 more hon Members and if every-
body took only five minutes, muia
could be accommodated

SHRI M. C DAGA (Pally, The
budget takes six months to preparmy
snd you want uy to speak only fur
five minutes? How can one spesk fur
five mnutes on w hudget which takes
six monthe to prepare?
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AN HON. MEMBER: At least ten

minutes each. ... (Interruptions)

MR. CHAIRMAN : We are already

short of time ; let not even this avail-

__ able time be wasted on this matter. T

~

indication to the

CHAITRA 2, 1898 (SAKA)

“was only giving an

House, which was alredy given, that
hon. Members may confine their re-
strictly to points. Unless hon.
Members co-operate, I will not be able

marks

to complete the list.

st amizae I (ngyiaee) -
ganfy #AgET, ® 39 1976-77 &
W g H A FIAT § AR
faa g 47 5t ®Y FgE AT ARATE %
aeq faat & aw ag 9gdr A @A §
st fF PRy gFTT F7 Aar S Ay
am afex o wAAT § B2 Z &7 M5 |

T g & safa O fao faeE & aaa

Fe ¥ fau wx fawsr &1 IemEA
se % fau fyasy awrg & fiedr aof
¥ FroEr o fREE g T e,
fage earT frar s <Er @ A wfq A
fa=ms 77 FTHY AT ET T @2
TG & A7 H AV §o FA w7 %9
fear war & ot grfes wama Gear
ST @7 2 | afFA ow fowfaw & uw
ST 450 2T TS 3 | AT A ¥ fraEl |
91 T 2 fF o 9% 9w ¥ ouw
2 owrat F1 et & GFar &, A Y

~oar a1 72t & F = =9 w7 faa e
X oIS qF fREEl &1 weer fqar o
@1 9T ST a9 g AR A9T ¥ FH 79
g1, ®E1 Iq9 A FA  Fw T fFar
ST, TAET AT WL G AAT BT L
¥ gFT ¥ 98 weAr =g 5 et
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T "I FATY G3F AT FT IS
T=WT gAT R a8 TAAT a%AT ST @1
2 B aiwr frelt, & freit ofy w0
forfr 1 w1 21 o goRe & S
# 7 a7 45 =% PAzm 95 =
GO/ WFT T30 &l 81 @ 2 AR
for frer % e & @ ds 2@ @ 2
ELEARS L e I C 7 1o i el ¢
gAIX ¥l TET SAT g3 H AT F
=T qi= far gfy w7 wiA fam zar
21 =9 avg & Pl 1 SreamgT @y
fasr wgr & afew ST uF farom A
BN T 21 wEw § A frare gar agy
&, BREE Fr g T aesr 9 @A
AT AW AT Wq  SAFEAT 9T FIT I
SHA G | G HI A AT G
EqT 34T & A3 |

oA F1 T & B <& # 7 wwer weEr
ZIr | 3@ F T AT BT SAT o
SRR EUR I T (EE G
< Al gAT AT ady & PR Paads ey
T3IT w@T FT gar fzar & #we zawr
TAT HAA T T30 | F@A F ATH WA
g1 T &1 GemE w=st g W |
afrT afaar & 99 avg o7 Y Tarae
el fqan arer & S 5 gedvs @
STEr & 1 TEfAg T 9T @Y gE Fsr
A oTAT FTY FwLE T AT AZT AIHAT
wifeq fF o9 &1 gomaT Jz7 4 @
g A WY gw a7 wmhad &
1T |

T a1q SR F197 Argar §
AR Aeef  FT ATLTRT FT AT FIA
& fag gzHre arge ¥ TEAT WAy ov
AT AT FIRI AL AF FT ATAT



259 General Budget,
1976-T1—Genl, Dise,

[sft avivar fadd]

srargwAr $ fog gy g &) way
wig AR @} §, g ag wdy
w8 B N fadea § o
g faae ¥ SuF A & w8,
frad Fersde v r e &
W Y IR FEr A e oy Wiy
e giaT, fram S ot mrae g
IX " wIX A AW GO WY AeAT
wuE TR § Wt ® g gy a8 B
AT A wYETT &Y W wv vEY
£ WOFT T A AT FT ATA IH
AE AR AT @I 8 ° 07 T 3 aw
Y arer 3zrd of WX wYT e Az F
AR T W AVE eqrA frArar 1 wa”
WUITT AATAT T, AT AT T AR
faary & &Y @NaAr @ A fee Al 7
fram 7 771 g5 TR fear 9T 43
W@ = w7 & faar s fy fraw
o7 TR E T geET? &1 o q97
v ¥ gfaar 71 59 TRV WIGY 7Y
& wuETe TTaT s 1 # Sgar fe ave
27 qv fadg eqma % X 39 At 91
ora=qr &¥ fx foaqm 7 @1 g3 fAm
STy, MR & w7 R oar Ry AT w T &
By 21, @8 W & w7 F &Y forar @iy

fasrely % Az &1 @wd wo, Towd
& Wt g g § Foawr feaw &
7T g9 # a0 gt § wit uew
faarm &, N Pl Waw g §,
frgm Y %1 o fomdT & 1 3w
a1 9T gIEI Ay W ey gy
Ffegrra M fpa o &
aga § Wy § wet T WSy Sarey
frar s &, a¥ % failew w4y o
& =g 92 v gl faewr fagr iy
Y @ oy fie WY W oWy T
gt & Wi e oft wir feart ¥
favar s fior o 1 R v @
frarr v a0 ¥ g W gwar &
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N 7 gaky gfeard @ vu¥ me §
farad ¥ {97 &% AC wW FT IGRT
wC % fax off aft wg were R
T X 9G¥ JT we faqr anden
@t freT wt sy g

anir @Y § ushwy it
& T agEw W W aw el Wk
& sy g9w wreif Y wowr o sy
ws frar So1 off @ ¥ & wgm
ar O feufa dar #d fm®r e
? fFam g7 A9 w7 W T AR
oI wgraAt & SpT § grara wd

Pt #Y g w71 388 g7 fgTar
a9 wdgT ¥ ad @A ¢ wiifts
a% wag 9T o § W v
g az as a¥ 7 &) zufag @Y
FRT R I g aF o fF
e 8’ fradt ¥ fag, faad
i Y @Vt 9 Y &, e
& & )

T A FY AT W FYETT WY oy
AT [rfEm | WY A S oy A1
¥ forar o &0 & Fw & i fent
N T @ T8 w7 wew FeT gar
gt e v R oay g ¥
s 39 77 9 § oa s #=
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Ig5T a9 fram & st fad #HIK

1 AR TG FTAT W AFAA G

W & ITHT FIMAT AH |

¥ 9df IuT 93m § @re A ¥
HEATAR, AT AT 937G o=l F
A F FAr |AEAT § fF @gr T w0
FI 3TW-GT TG GH F | IW AT A
HIAET TS0 TAT § AIT SAFT IAHATT
AT ITET F | AR AFELF BT A, B
B FOAFTT T T § AN FIAT A
F¥ & a1 BT AF =Trd F fag w47
ATET =5 SIH § | ATTHA AFA A
1T a7 § PR ST FerRar M avas
F FG BT FL A AT F | TAT 21
¥ SaTF 39 AT ¥ B MT w0 T
% U IA-AT AT TG 1T q TF T4
AR FA GFAT R | T A F O WA
uE WY A § HiET AqY, gearT
T g v gay fasga dEa g
BT TG FT ATE W7 THTL AT AT
AT AT | a5z ¥ 9% g 2 foad e
T & fagrar w1ar € o7 9g 92 F
At grar & e swar Shem g% g
2TFT AVE oA A fEar s ovaEr g
ZIHL T 07 AT T

AIRTT A AE A FEET F
ST SATTF IMT FT ST g8 Fpar
¢ I8 g & faay o fram
SV SR (G I A (v - S
adr & fag o sAEr swhr & o W@
21 wuEssr ¥ fag awg gEr
FEAFT T T AT ITFAFT 9%
faog =am adi fear W@ wr &
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AfRT T A 19 T T FT HAA,
avgr feae 0 § OfF 9T ¥
g O W F fag qfem v
TG FIAT 9SAT 1 3T fog =
wE a= & frwr ¥ mwys wamm
TR ar Iad g A A wwedr #
SR FD FHI AN, AfFT W F ;A
Az il w1 @T § 91 gat g
g Sad wE FN owr s o

TF 9@ H A F graey
q FEA AEA g-— @iy Ad
e g TR X Fw ¥ fag
T FT W@ 7, AFFT ST gardyr favar
wgft 8 S faar @ Faw oag
afvarT fasar & 5 @ fafag
W & A oafr & ar R
FA AL FT GFA, T FITAFT FT
gFT § AT IT A AFY FIF
AT I TEr 1 Iq OHTOU
AT qEA W @ P i
ARG fra A8 o & % At
F FW 9T AT F B 30T Arer
A€ S =wifgg ) 8% 93 fag
AW W FW T fgwT ¥ F oqAg
WA 9% W T F omm g
fr @ga @t Sifeai AT =dfqd #
w3 fa@ a@wmoad wy F
@ fag FOwmd A0 §qear =
W 0 & fag T—TTGFTT & 3T
I FH AR |

T WS F g F 3T I9T FT
ANGT FIAT F |

DR. MAHIPATRAY MEHTA (Kut=

T2 WA FT GF TIR AT @7 ch) : Sir, generally the budget is the
. % % ~ reflection of the fiscal policy of the go-
TV g &F g fF @R & zad

vernment, ie, the economic policy,
FT F T A £ AT 'a’\T ST %’, prevailing in the country. We know
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since independence we are following
a policy of mixed economy in this co-
untry. Today everybody is saying that
it is a very good budget, but it has to
remain congistent with the policy of
mixed economy, which ig the basic
policy of the government. The test of
the cake is in the eating. I wask
the Finance Minister, aftey 28 years
of independence, where has it
led us to? Has the percentage
of people living below the poverty
inceraseq decreased? Has the per-
centage of people selling their blood
and body for their maintenance in-
er d or decr d ? Fverybody is
praising the budget, but where does it
lead {0 ?

It is said that the plan outlay has
been increased by 31 per cent. It i
very good investment, but what about
the distribution of this outlay. which
is most important ? In the fourth plan,
Rs 42,000 crores were invested for
development out of which Rs. 33,000
crores or 80 per cent went to the urban
areas with big industries which give 8
per cent of our national income and 10
per cent employment whereas only Rs
8,000 crores or 20 per cent went to
rural areas which give 80 per cent of
our national income and 50 per cent
of the employment. There is so much
increase in generation of electricity,
but what about the distribution ? 80
per cent of it goes to urban areas
ang just 20 per cent to rural areas.
We hear everybody on the treasury
benches shouting about the rural areas.
I would like to ask the Finance Mini.
ster : what is ihe distribution of the
81 per cent that hasg increased the plan
outlay ? We are taking measures, 1
do not doubt that. But at the same
time, we shout at the top of our voice
that we want io reduce the disparity,
we want to narrow down the gulf be.
tween man and man in India. Does
this Budget Jead us anywhere ? Sir,
thig Budget, as [ told you, is basically
faithful to the mixed economy that is
prevailing over here. I support this
Budget because it is faithful to the
policy. I will give you onhe example.
In 1973-74 the textile industry was
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asked to produce standard cloth, They
did not produce anything. ‘They paid
their penaities. But what was their
profit? Their profit was Bs. 83 or 8T
crores. Nobody talked to the textile in.
dustry as to what they should do, but
the Government increased {0 double
the price of the standard cloth. So, the
ultimate motive fo give cheaper tloth
to the people was marred, Similarly,
look at 1973.74. We were giving deve-
lopment rebate. The Finance Minister,
Mr, Chavan, over here declarsq that
that was abolished. But next year,
along with the development grant, de-
preciation allowance was given and
thus Rs. 35 crores were just given to
them as gift to these people. This year
also plenty of relief is given to them.
This thing goes on.

If we really want to change, as it is
called fight against economy of India
two steps, according to me, will be just
sufficient. India’s real wealth is its man-
power. How many man.-hours we are
wasting today ? Crores of rupees wortly
of man-hours we are wasting daily
and not per year or anything, Unfor-
tunately, unemployment increases. Why
not divert our economy so that com.
pulsory employment should be the main
thing and every able-bodied man must
be utilised for development purpses.
It will have social advantage also.
Then, smuggling will go away, begging
will go away and prostitution will go
away. If every man has to work, it
will give more production and more
development., China has shown us the
way. It Is a phobia to us if we speak
about China. There was no money. It
was the poorest country the world has
ever seen. On top of it, they were opl-
um eaters, Mao has said only one sen-
tence : “Give me the multitude of the
man and I will revolutionise Chine:
1 will give Chine the bread it want”.
We are not utilising qur man power,
that ig the main gdifficulty.

After manpower, second is water—
river water. What is fhe plan of dis-
tribution? How much river water we
are utilising? China is utilising 68 per
cent of their waters but we are utilis.
ing only 10 per cent. 1 come from an
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ken. I know the pangs of the drought;
I know the difficulties of the people
and that is why I say; why Narmada
water §s being wasted? Thousand cf
cusces of water is being wasted daily.

Emergency is there. It has brought
wonderful resulis. Here is our leader
who is very dynamic. She has taken
all poss ble steps ioday. Why rot the
machinery, the Finance Depariment,
should jr0 and sugges! that this man-
power thould be utilised and that
wafer stiould be utilised?

Now, the last but not the least thing.
Why do not you confiscate gold? Why
do not you stop public circulation of
the gold.

Only 37 lakhs of people pay income
tax todsy. In India, only 37 lakhs of
people, put of a population of 60 cro-
res—not even 4 per cent pay income-
tax. How many people will be afiect-
ed” Al] {ne prohlems relating to infla-
tion wili be solved within 24 houurs.
Government can take all the inoney
that it wants. Here are heaps of
money. Government should take {hem.
These are the only two steps The
disease is a very serious une. In India,
people telow the poverty line ave gra-
dually increasing in numter. What
are the measures taken? I was shock-
od to lenrmm jhat the Bihar Goverrment
has passed a law saying that the acce-
sgories nnd parts required for the in-
dustries located in that State wculd be
used only which are maintained by
the fatcories located there. 1 want to
ask the Central Government: do the
public s:xctor projects located in Bihar,
belong only to Bihar? They belong te
the whole of India. They can be used
for the benefit of the whole of India.
Similarly, T am shocked at the theory
that only the sons of the soil should
work there. It is a parochial outlock.
Lastly, nbout textiles. The excise duly
on the printing made on clothes has
been increased, from 7§ per cent to
12 per cent. I think that somebody
gitting somewhere in the Secretariat
has got a naughty idea abous it. They
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think that rich people wear clothes
having more of colour in them. Con-
trary 1s the case, The more gaudy the
colour of the cloth 13, mor2 will the
poor people wear it. Moreover, who
rung these factories? In some areas
one or two persons print on the cloth.
They just sell it; Government have
increased the duty on such clothes. On
the other hand, they have given relief
on clothes made for rich people who
make huge profits,

SHRI M. C. DAGA.:
also affected,

Rajasthan 18

DR, MAHIPATRAY MEHTA: Yes,
It is a home industry. It is the only
smali indusiry which has been subjec-
ted to excise duty.

MR. CHAIRMAN: Dr. Mehta,

please wind up.

DR MAHIPATRAY MEHTA: I
am just winding up. This is political
budget. When Gandhiji wanteq to
fight the British, he sought cooperation
from everybody. We ir India want to
fighi reactionary ang4 fissiparous ten-
dencies. 1. therefore, support this bud-
get and appeal to everybody to stand
hind 1t. All are happy. We will he
able to renove these fissiparous ten-
dencies.

ot s feareiere (W ) 4
Aqafe Y, A1 TE KW |@AOS W
Iw g7 & TG X S wEwit ¥
Ia%t aada fwar 30 & Tar armr
g fF zm¥ o # guiRl & T WY
oF 97E ¥ WAWET 94 WE gAT
A% g faega ag wwe ¥

T gw @ Wl @ fe oaey
91 g9 9% WA v & f oRndy
9T wEEART % s faegw
TN & AW T, WA wrAwe ¥ dwr
waw P @ B ool dAhl
T WU owe § o
wg 70 su% far ¥ e gark frer
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fakg ar ww o & gwen e @
g AR s & g Wy W § ar Ady
€17 g o AR AN wmw
fay ¥ wrg AT g 0 oW ouw
oY a7z ¥ O ww ¥ §, ww
T Ffefgferm & oz 7av A

Avq Zvw H of7 wroX w4 Y
1 oma feer wafearsfer dindr
¥ far @wr W 2 WA ¥
Lo v 1 =7 g7 fzm
v wmmyr g fraw 2 wE @
M weyr D Afy Fw oA
st w1 swar vERw e @wmdo

gt A7y & gAIw Iy A7 fafhe
A 8 FAN ¥ FWrA LT AqTT 10
AR W X AV wmar weST gW
™R gt @ vgw wwaw
& fm sty o o AT oS
AT IgT gvedR adr ¥

qiny §J A H TEATES TAY
Fo OF 1 Vwadww A aw A
a¢ & Zaw @7 § vy o190 gvaz,
Hgsrors & g=gT 10 70z & &
" o15 woH2 wdY AT & Zaw
T OF WEAw W AT o A XM
T Y | WITRT o7 AT AviEy
&7 ¥ w7 Iarar v1gA 33 Ay Unsrheer
AW OTHT | UHI ST A AT IS
ooy g | iy A% Hiswtew s
e ¥ T 9T AT WY RS A o
WAy w A wew & 1 Y Ao
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Wi W oY s swE ¥ g9
¥ oar § o7 gega A F o g
& 3% suv off owEEy STE @ @
g wfed v | ¥ wifaw # gudr
oot & rrmEw § zevwre £ F )
E I e T g7 au A
sfaw & 77 waww v g 7 i
18.00 hrs,

gaa w gae fear & Afew
oft 4 rwH  wmvE ogwI W TP
wA &, IN wagT FvA ¥ fAT g
iy T ¥ Fr & 1 & oA
At ¥ adt swar, wifE syaga
wr P 1 # s g fr omrdEe WY
e AT AT fEw

2057 FTPRT ¥ weniT ENS
|t ¥ owT wrw fox & 9 eTgeTT
9gd AT FT FAT T T A8 HA TART
FAT A ITX 2| gAA FvE F WA
& Jui w1 FTE forem D &, ag
g Y T fgd ) 49 & &% mfz
#r g8 ==y g T fgT o

W gveAr ¥ w6 94 qgEr
2, Yfew wYE A% Wrdwe gwd af Ty
EARERCIEE i R g CE0
& gg A FifE 5, AfT & 1 IWT
=1 i Qg5 & =g §a- afy &, zafey
af qTF 9 AT 1 wuv AT wqAr
/AT F AT AT AR Afy T AT A
oY vu-¥-Fw fow? T Tk § SAN
AR ¥ g1 TRAT RAM L A A
s7ar agr . Iawr arq fasr g«
Fr T grar, gafEYT ™ WA T E™
a7 grr anfey fe o faad g1 tawt
& A NS §, 97 T AT TgAT g )

afe™ & & ag wgu wgw gfe
gAY mEe & @9} ¥ w7 w7 Y el
A e | T e aE -
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{h wazay fagmEer]
fafrgor  ody Y e § sl W
[ g, w9 et ol wifed
o T ifgd i g wwar W weoT
wET ¥ W | §F AT a7 agr ww
AT EAT R 1 EW Ay aew fadw
TS FET ENT | ETATE |

st et wgEeR (i) ¢
wwate wEeg, § o awz W s R
Y g s foaer wot nEviy Y qurd
Bar § 1 wrre) wrew & oy § ag
Ferr wgar g fr g ey welt g
et wE gy §, frem wqwr 9%
are T &, SHET faeror s @ §
awfer At a0 § oI T2 AW A o
HoTT grar § 1

W FY Y wT siafa o
EE LS G
frat® 7 nur xea aaw §, A faare
#Y 377 AT Xrfgy g AW X areT
Y A 9w & gt &, ag Fre
wet Y frerawT BT wifEd, R
F e 3 ?

a2 T3 Y Ny T R,
T W AET TA T 4T 91T T80
? ) 7z wrpE s ¥ar afed v fasr
st ¥ are QYar fredwr, Iawy Gy
2 & qroifr | WA ATT HYAT weRE
oI BT AT |

wifY v IO WA wr faar,
A AR WAL | qGT AT QAT OE
|1y ore feat war 1« wg gt ow 2w
6 fifer fie wYE wore off feda,
wrE qeare; ff feay arqT i vy
Y arefier 3 @AY ot Ty
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wndrer ¥2 {ohfr Aew ¥ ow
regqfir grer &1 agh ow yuvy ol §
W qx et Wt § 1 o aef ot
¥ ? v whw ¥ ¥ woTRAT WY OF
gftwaer @ ol &, o0 e A
wrafad ore afced o wht &, @ war
g? gt = otx ghwm N
wqr & 7 Aofrer Wy wTOATT AT B
dar wok § o T warge e s frgdy
wheET AT 8, A% TRy 4 wX faad
¥ 1 o ag wIT T ARTNT KX @A R
AT FIAET | Ay geafer wf wregra-
FTOT FT AT AMEY 1 RT HFAT AN
ag & f5 staT vaman war s I
qfedt § Y AT gAAT g Ay Ao
qfigi & somg wve TTpdt  #Y €z
2 Afar A wfgy 5 € 50 wradt
TIAT ATHC FATFLE | TOW AN T
FqreT TATAETC ¥ | a7 | TR 1A
ar 50 wfeme wgk @ F w41 AT
e | g ivafrdt ¥ v sATeT Wes
g

Ty ST Ay Afew &1 8, 7@
aser gt | WX gER w7 g
£ g weiyw faeft | Ffwer gt ag
2 fr a7 42 ¥ weTA AT OF AATT
AN dforr A g g =y fear
watr ? qgt T Wy #y wrar fafrec
& g¥ &, war 37 qT AT F SET
e frqn At ? e wod Tafaeed
N ¥ wET § 1 wER agw v
aatz g 1 & ot weardy § & dar A€
ot § Wi ¥aA famy @ s faaig
e § + €, ¥R Wy war wfg¥
qao digo WY vy ghawrT § 7 i@k
Qo dte Wt W &t T R
afirec § 7 99% Ot Qw Oy
waa Wy whieere wif §1 W

|
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wwrafr & ¥ w2 el aw ), o
HAAT 7.0 A X X ¥, Fr e o
¥? oo qa w§ sfasre i €
497 qfY A & B Famfad w9
wr | 37 ®Y sfaere frad wfgd

wiwr gfw w12 9t grf :12 qar
fody oY syarere ®Y wv€ v A &
quraat, e ofcaal, faeare avrstf sie
qiferarie it srarerat & sfgeTe fey
a1F ) Ew get A ¥y oagi 97
oy 43 45 7o wred §) Y «F
fermr ¥ =it £ w1E FR famr ST
w1fg® | 97ET wEvEi w1 wigwre fLar
X |

¥ I FwE-graT Andr ghiv,
yfer s ® I ¥ AT AR T
qar | Y wEr v ® wawew
ATTIT WY THET | IA AFT AW GE
T ¥ | FfE R F ARV R IR
TFEAT & 9T |

#g wfgana Crafat w1 aTrar gon
& qoitafagl & AT & v g7 @il
s warat & sfafafadi & 7 a%
wfgary AT & 1 AfY dfqure wa W@
o1 § ) WIS W 9gy A wEr v
fr oy wifewra ®) RaraarE @ s =
& o Ta7 dfagrT A | TR G
FUAN G INT Y, AfwT w7 oy
wzd § fr afram # dowr w6 W
TTAEEAT ¥ 1 9% ISt § oarw
faqe i RAA A ¥, A wg vk *E
¥ WAE AT % GBRAT a4y grIv
L3

frer % g F FXA T UK
wrar fl it 7Y aar ol ? @
g wom ? s 9y guTe a5t Tl
et wrar @1 ifendte A ds g
s R awar
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T w2AW & Ahr o€ wywt € 0
i 7 WDy w7 gur § e o AqET
fororeY gor wray frar g & 1 & fardrely
aTedt A wgAr W g fr gare fase
& 9N 597 qT W W AT R gl
afe frarsi & 8, ® see @ ) wfeE
w0 gary I Ay qFAR s wr 2 ?
#7 oF watad B} qr, Afer agi
wifer g 1w A7E w9 ¥ W wfa
g2 1 gl oty ¥or & faw W g
agt swravas efvada v fgd o X
TR FAT-EE ardy ¥, Afww F
FAT GIAT |

WITT 1A AR 7 oY i) & e
g7 57 7¢ A1 3 wmba § W 9T
Ffqa ¥ v % Wi oY 1 g widy &
sfgarardy Yoo o w4 | &Y T Ew
e w94 £ 7 e Y ovgAr
afed | gRA waa- A ¥ fag @
fra EslxSaar &,

sy avr WY Tiafadt &Y gk
gy 1 A X ATAT |, I A v
fray orar ¥ 1 Wi TAWY gEwETAT
s Tar g ?

WL ATHIT §A a1 &t &9,
a1 waat vyEl # gerfa Ak faew
wrdrfy T = syt waw gv fesmit
3 aie 37 fipe oS Poratam =Y w@ly

SHRI D. K. PANDA (Bhanjanagat):
“The combined impact of a large bud-
getary defict and credit liberalisation
could be substantianlly expansion of
money supply. This is the harbinger
of inflation. The Finance Minister has
obviously opted for ‘well calculated
risks' instead of hard decisions”. 8o,
has bheen pointed aut. So, I wamt
% know whether g stalement has
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been made by our Finance Minister;
whether @ hard decision can be taken
on this aspect and whether we can
prevent inflation. I am drawing the

attention of the hon. Minister through”

our Chairman.

My first point is, whether we  can
prevent inflation in future or whether
we will simply say, it 15 a well cal-

culated risk, or whether we will bz .

able to take some hard decisions
about it. Can the hon. Minister give
a specific answer while replying to
the debate on the General Budget.

Second.y, 1 want {o know whether
there is any fundamcntal change 1in
the ideological concept about income-
tax policy. The Finance Minister,
five years ago, in his Budpet gpecch
said:

“if we are going to make an effec.
tive dent on the vroblem of income
inequality in aur society, we cannot
flinch from deploying increasing the
instrument of direct taxes,”

Now, he Minance Minister, Mr. C.
Subramaniam and, in support of
that, the Minister of State, Mr, Pra-
nab Kumar Mukherjee, has also said
the same thing. ‘The rmwore the taxes,
the more will be the investment and
the more will be collection of reve-
nues. When five years ago there was
an uncertain ideological concept and
a statement had bezn made like that,
how is it that a change could be made
now in that concept? What are the
factors due to whizh a reduction of
tax on the rick apd monopolists has
been made 7 Why has that concession
been given to them?

Thirdly, there is the pubHc sector.
We know, in the public sector under-
takings, there is a massive and huge
investment. That is quite a welcome
feature. But we want to know whe-
ther the industries which are now
sought to be hampered and fostered
will get the maximum benefit out of
these investments, We weltome mas-
sive investments in the public sector.
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But we want to know whether the
hon, Minister can give a guarantee
that the maximum benefit goes to the
rural sector and the poor sections,
the weaker sections of the society and
not to the affuent, the rich and the
monopolists.

Fourthly, in order to reduce the
economic disparity or inequality or
uneven development in the country, I
want to suggest one or two things.
When we g0 to the people in our
areas, can we say, “Yes, you have got
so much relief”? We have absolutely
no answer. It is the rich, the afftuent
sections of society which have got so
many concessions. Several conces-
sions have been given in the past and
the present concessioms which have
been given to them are cquite in con-
formity with the policy of drift that
has been followed in the last six
months, The liberalisation of ecredit,
giving  concessions, like, investment
allowance of 25 per cent and all that
are some of the things. I am net going
into them in detail. It has been said
that this Budget has a specific role
to play to accelerate growth with
social justice. What social justice has
been given to 82 per cent of the
people who mainly depend upon agri-
culture?

About the 20-point economic pro-
gramme, out of 20 points, 7 points are
entirely meant for the rural poor
people. Out of Rs 2,180 crores which
are set apart for the entire 20-point
programme, Ra, 1,285 crores go to the
generation of power. Similariy, Rs 143
crores go to minor irrigation works
and Rs. 608 crores go tn mafor and
medium irrigation works This shows
that out of Rs. 2,160 crores, about Rs.
2000 crores go towatds power and
irrigation. That iz also a welcome
feature. But are you not going to tax
the rural rich who are getiing the
maximum benefit?
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Another question that arises is this.
Teke, for example, Orissa. There,
1,62,000 acres of wasteland have been
digtributed to the landless people as
per the report of the Orissa Govern-
ment—in spite of several challenges
they have said that this is the correct
thing, 1,62,000 acres have been distri-
huted to the landless poor. But there
ere no budgetary provisions to deve-
lop those lands by way of cooperatjve
farming, through collective effort. So
much of hope is aroused among the
rural poor, but there is no allocation
in our investment for that sector to
develop those lands angd also the sur-
plus land—over and above the ceil-
ing—that will be distributed to the
landless. As a matter of fact, there
is absolutely no credit available.
Unless the people get more and more
credit, they will 0t be in a po:sition
to develop those lands, they cannot
go in for rabi and other crops. There-
fore, my point is that, if our attention
has to be diverted to tha rural sector
to regenerate or to have a self-oriented
growth of our economv, then certam-
1y we have to develop the rural sector;

money has to be invested in those
areas

Then I come to the point of wneven
development, Take, for example, the
backward States. How can they be
developed? We have been uttering
mantras saying:

W T TYT 47 AETAT 67T

That means, we view these rivers,
the Ganga, the Godavary, the Yamuna,
the Cauvery and so on, from the
national concept; we treat them as
our own, but you do not treat Bihar
or Orissa that way. For power gene-
ration, there are innumerable projects
in Orissa; they are being neglected.
We need Rs, 518 crores for the deve~
Jopment of medium and major pro-
jects. The Central assistasce flows to
other States, but not to Orissa. We
generate all the power at the State’s
cost, and a wmajor portion of the
power 52 per cent is being utilised
for all Central projects. Therefore,
Centra] assistance for power projects
in Origsa should be given.
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Therefore, I insist that these things
should be taken into mccount, so that

the uneven development can be mini-
mised,

Ao g e ww (ah) -
wamf wgYem, 15 A, 1976 ¥ fra
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vgignificant reduction of inequality of
income and wealth.,” But five years
8go, the Finance Minister wid us
just the opposite. He had said in
his budget speech: ‘“If we are guing
to make an effactive dent on the
problem of income inequalitieg in
our society, we cannot flinch from
deploying increasingly the instru-
ment of direct taxes.”

T & ¥ VT @ g¥ R g ar
t 1 fegoas #r O & fodr wod
w17 fear ! & 3o wisd wqd amaA
¥ w7 WgAT § --fgrgeaty oY AT
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FTLTRAA FY 99T 27 F7 7927 faay
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SHRI MALLIKARJUN (Medak):
Mr. Chairman, the current budget with
an increase of 31 6 per cent of annual
Plan outlay and of a deficit of Rs. 368
crores has been rereived and wel~
comed by various >ross se: tions of the
society. However, I disagree with the
allegation made by my friend Shri
Chandreppan that the Finanse Minis-
ter has presented the budget with the
intention of duping the ciuntrv. He
has further said that the budpget is
going to increase inflation. I totally
disagree with him.

The budget lays emphasiz on invest-
ment end savings., Increase in pro-
duction in agriculture and indu:trial
sector is indicative of the Government
policy to achieve stable economy in
this coumtry  In the recon<truction of
the nation with the ultimate objective
to establish an egalitarian society, the
budget plays a great role. This
budget is not merely for us who are
present here but it gives incentives to
the people outside in various sectors
of production. Our beloved Prime
Minister is utilising every calorie of
energy and she is dedicating herself
for building up a socialist society
where the Government machinery has
been actively participating in her new
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20 point economic programme enun~-
ciated a few months back. It is not
merely the administrative machinery
which is responsible for achieving this
economic objective for the growth of
our country. It is the people who are
also playing equally responsible role.
‘When I say the people, I mean, parti~
cularly the youth, Now, the youth’s
role has been really sppreciable m
bringing down the prices. We may
say amazingly how youth can play a
role in bringing down ‘the prices.
Their vigilance and alertuess towards
the hoarders and blackmarketeers is
a clear indication in bringing down
the prices, checking the inflation and
other factors. Sir, the youth has got
tremendous enercy, In the past there
was lack of channelisation. Now thetr
energies are bemng channelised under
the dynamic leadership of Mr. Sanjay
Gandhi. We are fortunate in this, Sir;
Mr Sanjay Gandhi, with all his
genetic influence and inherent leader-
ship qualities is constructive in looking
into the problems of the poor people
of the country. He believes in it. e
dedicates himself, Xe has a vision and
with that vision if the youth’s energies
are channelised, properly utilised, X
am fullv confident, there will be the
uphift of the common pecple of this
countrv and the poor peasants of the
country There could be augmentation
in the agricultura! production
improving the rural economy, in in-
dustrial production, in increasing the
national economy, so much so, to ulti~
mately help in the national economiec
development.

With all this view, still, Sir, I have
my own reservations. The Govern-
ment has given a gooq incentive in
order to increase the inputs like power,
coal and other factors like fertilisers,
pesticide and so on and so forth which
will he'p both industry end agrioul-
ture. Sir, lack of time i3 one of the
impediments in this augusi House and
1 have to just draw the sttention of
ihe hon. Minister to some bnportant
points, I wish to say sumething with
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§Shri Mallikerjun}
vegard to agricultural production. I ex-
press my feelings whether the agricul-
tural economy is going to be a stabilis-
ed one in future or not. Apart from the
economic policy which has bheen
evolved along with fiscal policies,
economic discipline, as has been men~
tioned by the hon. Minister is an im-
portant factor. All these are linked
up with discipline they have got
a mutual relationshin. Let me re-
emphasise on the subject of agricul-
tural economy. Is the Goevernment
keenly interested in the maiter of im-
proving the economy of agriculiure?
Take for example, transplantation,
weeding, supplying fertilisers and so
on, for example, for one acr2 of land.
We bave got legislation regarding
minimum wages, removeal of honded
labour, etc. We ull we'zome these
steps. but the question is, what is
produced out of one acre of land? Is
it in proportion with the invesiment of
that farmer or not? This is the ques-
tion Now, my personal fee ing is this.
The farmer cultivates a single acre.
He has no money left at all after
meeting the expenses In this difficult
gituation how he is to live 1s the ques-
tign. Suppose the Government does
not take care of ‘hesa things; what
will happen is this In future I visua-
lise this in a decade or even before
that. Our agricultural economy will
be more adversely affected than any-
thing else,

Therefore, Sir, supporting the
Budget, I wish to reemphasite this
point. The Governraent must consti-
tute at least u cell to look into the
agricultural activities and particularly
the policy should bz price-oriented.
They must see what is the production,
how is he going te hive. what incentive
the Government has to give in order
to involve the agricultui:st more fully
and to improve the economy. To give
that incentive, if necessary, Govein=
ment must come forward with the
subsidy to fertiliser and other things.

And, above ail, Sir, I think, under
the present socialistic structure, it is
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very necessary for the Goverpment
to think very wisely about the co-
operative farming at sthetwise we will
be u great loser in the fujure,

SHRI SHANKERRAO SAVANT
(Kolaba): Mr. Chairman 8ir, budget
is a fitting culmination to the degade
of progress which we have receéntly
celebrated. While congratulating the-
Finance Minister for presenting a real-
istic and more or lesy non-comiro-
versial budget, I want to give certain
suggestions.

Tt is contended by many hpn.
Members—both from this side as well
as on the other 3ide—that the dis-
paritieg between incomes are not going.
to be removed by the prusent policy
of taxation. I would like to point out
that taxation policy camnnot cure in-
equalities of income. Inequalities of
income arise from the fact that the
instruments of production are in the
hands of a few hundred people while
the rest of the crores of people have
to live on wages. As long as that
continues and we continuz accepting
the mixed economy it is imposaible
that disparities in income can be done
away with merely by taxation propo-
sals. In that connection I would hke
to request the Finance Minister to see
that the lower exemption hmit for
income-tax is raised to Rs 12,000,
view of the inflation, This i1s neccs-
sary because we were suffering and
are gtill suffermg from a runway in-
flation. Therefore, although the in-
comes have gone up the expenditures
have also gone up. Realism, therefore,
requires that exemption linit should
be raised to Rs. 12,000 per year to give
relief to the middle class,

My second suggestion is that in the
budget they have made n provigion
that new buildings with plinth area
of 81 sq. metres will be exempted
from wealth fax for five years. As &
matter of fact a building with a plinth
area of 81 sqg. metros will normally
cost less than Rs, 1 1akh at least In the
muffasil,. That means there is mo ecfie
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cession at all. Thersfore, if they want
to encpurage huilding activity, they
should exempt buildings with plinth
ares of 150 sq. metres. Then only
there will be real concession.

Thirdly, the nationalised banks are
not doing the services which they were
expected to do to the agriculturists and
the village artisans. What has hap-
pened is that as a result of 20-point
programme 80 Imany money-icnders
are going out and the.r place has to
be taken only by the nationalised
banks. Therefore. they should be
asked to give more credit to the agri-
culturists and parcicularly to the
village artisans and the rate of inte-
rest should be much lower than what
it is today. The present rate of
interest is prohibitive. Further, I
would like to say that prices of
agricultural  produce, viz, rice,
wheat, millows, pulses, efc. are
going down but the prices of manu-
factured goods are not going down
proportionally. It is absolutely neces-
sary in the nature of things that the
rate of interest shouid be lowered and
that can be done only by the Govern-
ment by fixing a lowered rate of inte-
rest. ‘The present rate of interest
which is charged is extremely high
ang it gets reflected in the cost of pro-
duction, Therefore, prices of manu-
factured goods are not coming down ag
rapidly as the prices of agricultural
goods are coming down.

So far as TV sets are concerned
their taxes are reduceq but it is for
the Government to see thal this re-
duction does not lead to reduction in
the quality. Government must see that
the quality of the T. V, get is at Jeast
the same, if not improved. The Manu-
facturers should not take advantage of
only the reduction in the tax. The
benefit of reduction should go to the
consumer. With these words I sup-
part the budget.

st zwr raw (T i) swwfy
wga, £ KT ¥XCFT aghem ¥ gwdA
FUT £ 0
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SHRI PAOKAI HAOXIP (Outer
Manipur) : Mr. Chaimran, Sir, I con-
gratulate the Finance Minister for this
budget of 1976-77. This budget has
come as a great relief to the three
classes of people, namely, the rich, the
middle-class and the poor people. But
I may hasten to say thai tcday the
small and marginal farmers are expe-
riencing greater difficulties in the
matter of getting facilities. I would
like to say that in the midst of big
rich farmers, these small and margi-
nal farmers are not enjoying the faci-
lities which the rich farmers are en-
joying. In this context, I would like
to point out that Government should
see that the interest of the small and
marginal farmers are protected. After
all, {hese are the people, these are
the two sections of people, in the agri-
cultural field, in the field of agricul-
tural production, who should be given
a fair chance to produce adequately
with sufficient inputs. I would like to
stress on the Government that they
should look into this matter,

The second thing which I would
like to emphasise is that the pensioners
today are also one of the important
sections of Indian people who are
very strong to withstand the suffer-
ings but at the same time so weak to
plead their cases over the years. Wages
of other workers and Government
employees have increased many fold
but these pensioners pay has not been
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incressed, I therefore request that
these unfortunate pensioners should be
taken eare of by the Government. These
pensioners are the ex-Servicemen and
loyal Glovernment servarits who have
given the best part of thetr life in the
service of the nation. They should
therefore get adequate facilities as
oiher Indian people get. They are one
of the most hard-hit sections in times
of scarcities and natural calamities.

The third thing which I would like
to stress is that in the budget there 1s
a mention about the development of
hill areas and tribal areas, In thig con-
nection, X would like to say that I come
from the North-Eastern region which
is indeed one of the opuleat regions in
natural resources. It ig very distress-
ing to point out that due to lack of
adequate finances, the function of the
North-Eastern Council which came into
existence in 1971 has not been upto
the mark so far.

The north-eastern region has many
things to offer for the wupplication of
scientific methods of development.
Unlesg this region is developed quick-
1y, we cannot claim that the whole
country is developing. Backwardness
of any part will be the backwardness
of the nation. Therefore, I would
again appeal to the Finance Minister t-
pay great attenlion to the development
of this region by being more liheral in
the grant of finances to the North-
Eastern Council, so that the schemes
which have been formulated over the
years are implemented in the near
future in keeping with the 20-point
economic programme initiated by
Prime Minister.

With these words, I support the
budget,

SHRI M. S. SANJEEVI RAO
{(Kakinada): Sir, I rise to support the
budget presented by our dynamic Fi-
nance Minister with emphasis on
rapid economic growth coupled with
congolidation and gtabilisation. Thanks
to the ul and resolute leader-
ship of Shrimati Indira Gandhi, an
unprecedented discipline end dedica-
tion has been generated in all walks of

life throughout the country. I congra-
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tulate the Finance Minister on [aking
advantage of the situation and stepping
up the tempo of development to a record
level of investment by increasing the
plan provision from Rs. 5,960 to Rs.
7,852 crores. I congratulate him on his
foresight because whatever he pre~
dicted in the last year’s budget
has almost come true, particu-
larly regarding lis twin priori-
ties of agriculture and jindustry.
It is indeed gratifying to note that the
record buffer stock of foodgrains to the
tune of 11 million tonnes and the in-
crease of industrial production to the
tune of 25 per cent: this itself i¢ an
indication of his success.

As our great Mahatma Gandhi used
to remind us many times, India lives
in its villages. Therefore, the fore-
most priority must be given to agri-
culture and its supporting indusiries
like power, fertilisers, pesticides, etg.
I congratulate our Finance Minisier on
providing Rs, 434 crores for fertilisers
as against Rs, 290 crores. It is indesd
gratifying to note that he has made
enough provision not only for on-going
fertiliser factories but alsg for the new
factories at Bhatinda, Panipat and
Phulpur, I request him to use bhis
good offices to see that adequate funds
are provided also by the IDBI for {he
ouly new private sector factory—Nag-
arjuna Fertiliser Factory—at Kakinada
in Andhra Pradesh.

19.00 hrs,
He is well aware that Andhra
Pradesh has contributed nearly one

million tonnes of rice to the Central
Pool. I am also happy that he has
created a great impact by providing
as much ay Rs. 120 crores in the Cen-
tral Sector and Rs. 1,200 crores far the
State Secior for the development of
power projects. We all know that
power js the real infra-siructure of
our national development. | am happy
that we are going to produce nearly
2500 kilowatts of power for the ocom.
ing year, Here I must emphasige that
we should reslly congratulate our
public sector electrical manufaciaring
industries like the Heavy Elecivicals,

Bhopal, Hydersbad and m for
their tremendous progress. They not
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concentrate at the moment to see thai
our agro-based industrial products
should be bousted. As we know, by ex-
porting nearty 13 lakh lonnes of sugur,
we have earned Rs. 475 crores, We
must concentrate on more sugar pro-
duction. So also, we must concentrate
on textiles and jute. If is a Mappy
augury that today’s papers have in.
formed us that a Textile Department
has been created in the Commerce
Ministry, It is a very useful thing be.
cause we must not only modernise
these agro-based industries but also
technologically step up and standardise
our industries 50 that we can export
more of textifés and jute in addition
1o sugar, Here, | like to bring to your
notice that we have to strengthen ovur
design and consultancy to see that we
export this to the more developing
countries. Here, I would like to con-
gratulate our Indian censultants and
designers for winning a contract in
Libya wherein for the first fime we are
going 1o build an ajrport.

I lke to emphasize the importance
of efectronics to earn more foreign ex-
change. In this iadustry {lechnically
cothpetent labéur is invelvad, I like that
we should coneentrate on electronies
particularly telestogamumivajions. In
Africa and other couniries we can
esm large amount of forsign exchunge
by exporting tele.communication, Indig
s in a fortumate position to design and
plan &Y trpes of electronic communi-
cations incinding miero-waves. 8o alse
1 like that we should cencentrate om

of developing soft wear. Last year, we
have exported soft wear to the tune of
Re. 78 lakhs to the Soviet Ubwm,

I hope, the¢ Finance Minlater will
give due importance to all these Prod
Iemg and see that adequate smoint of
foreign exchange is earnéd as quickly
a8 possible and cur rate of progress is
continued, Thank you.

SHRI P. GANGADEB (Angul): I
must congratulate to the Finsnce
Minister for the meritériows budget
for the year 1976-77 This indeed is
a rejuvenated and productivn-gene-
rating budget, if 1 may say s0. A
combinetion of tax reliefs and macked
increase in the Plan outlay, with a
bias in favour of resl investment, has
rightly inspired the  congdence
amongest the various sectioms of our
society. Special attention hag been
paid to priority sectors and to the
backward distriets of our country.
And more go, appropriate lessoms have
alsc been drawn from the Gamdhisn
approach towsrds economie develop-
ment. The control of inflation has
been a phenomenal success, and lwire,
8ir, it neéds fo be acknowledged, with
gratification, that while our Prime
Minister had received unprecedented
and massive support from the people
during the 1071 elections, she has
evoked cooperation and support In
equa] measure in creating a climate
of national unity end economic &is-
oipline during last year, partigularly
with the announcement of her 26-
point economic programme. There.
fore, in the present mood of uplivwiam
and the economic stability piéwafling
at present, the bold initiative of the
Prime Minister to divect the restinices
properly, wil bear frults f6¢ fhe
Indian econamv, sre, howrvet,
u few aress whare the $inis~
ter could poasibly pay w aut::ﬁm.
tien, so far as the strategy for vuval
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be noted. Coming to direct taxes,
it would have bheen perhaps in
the fitness of things if the in-
<come-tax exempticn  limit had
been reised to Re. 12,000 because, in
that case, the middle class families
could have been spared of the burden
of this direct taxation, 1, therefore,
venture to suggest that the income-
Tax exempion may be graded up at
Jeast to Rs. 10,000, as against the
] level of Rs, 8,000, Anocther
‘weaklirig that emerges out of the
national economy of today is the
balance of payments. The trade gap
©f nearly Rs. 1,100 crores upto Decem-
ber 1975 and the debt-saving and in.
ierest payment obligations around
Rs. 900 crores, pose a great challenge,
in my opinion. No doubt the commit-
ments in regard to foreign aid were
favourable last year; but it shall be a
great error to under-estimate the 1m-
plications of mounting foreign debts
and of greater encouragement needed
to imports. 1 feel that this matter
deserves the attention of the Govern-
ment on a priority basis. There is a
constant cry from Orisss; and I
would draw the attention ot the
Finance Minister to the unfortunate
fact of regional imbalance in Orissa.
Tn my State, Sir, noly 2 per cent cf the
gross domestic product is contributed
by the industries. In spite of that, the
advances given by the banky are
hardly 50 per cent of the deposits
received by them,

Thetefore, the implied oitfiow of
investible funds to other régions cer-
tainly goes ageinst the balanced
regional development whity, we are
all the time gtriving to athieve. In
thiz contet, T would like the Finsnce
Minigter to again coisider ways and
means so that such drain of funds
does not take plave.

In conclusion, 1 would like to sey
thet whild seeking slight wodifications
of the budget projects and . proporais
in terms of my suggestigns, I heve
much pleasure in supmwiing the

S

budget, and I sm sure it will achieve
its sacio-economic objectives regerd.
less of adverse criticisms.

SHRI CHAPALENDU BHATTA-
CHARYYIA (Giridih): Mr, Chairman,
in the context of the emergency and
our Prime Minister’s 20-point pro-
gramme, this budget assumes
significance. We welcome the budget.
We support it because, firstly, it is a
refreshing departure; secoadly, it is
growth-oriented and, thirdly, it prb-
mises us that we are; at long last,
seeing the light at the end of the
tunnel. The priorities are right in
this budget, and in view of the con-
sensug engineereq by our Prime
Minister and the political will behind
this drive, we do fee] confident et
India’s economy will be on the up-
grade.

We would have very much liked the
Finance Ministey to let us know just
at what phase of the economy we afe
in. Are we moving from the horrer
of inflationary slump that was there
during the last two and a half yers,
to a phase of falling price boom? Yo
what extent the Phillip’s Curve s
relevent to our situation, and at what
point are we trying to trade-off wun~
employment with inflation?

The other point is the bank rutes.
Since savings have to increase, since
investments must come up, Since
recovery in the gituation has to be
jnvestment-led, as also Government-
expenditure-led—the question of in-
terest rates assumes urgency, the
relapionship between the infAationsty
rate and the interest rates requirés
scrutiny urgently. In 1875 in Switest-
lang the bank rate was 835 per cent,
Now it has come down to 6.51 per cent
In Germany it was 10.14 per tent;
nowithucomdowntoﬁ.zﬁpereuu.
Even in Britain, where jt was wm
per cent, it has now come down 4o
14.57 per cent. Therefore, a hard jotk
at the complex of interest rgtes now
prevalent through the variqus
agencies has become urgenily naces-
sary, if the determinates of the "ol
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«haic systems, nameély, savings, and
investment have to be healthily ex-
Ronded, so that the turn in the eco-
nomy may have meaning.

, A fine situation it is! There are
some Ministries who can pat them-
selves on the back as glut-makers.
Take, for example, the Department of
Coal, We have 10 million tonnes of
coal at pit-head, So, also the Minstry
of .Steel in the matter of steel and tho
Department of Mines in the matter of
aluminium and the best part of it,
agricuiture, in food stocks, They are
really the basis of strength for a
take.off or an attempt at take-off now
at this phase. We are poised for that
take-off of our economy.

We welcome the abolition of excise
duty on garments, we suggest excise
dutics on drugs should not bz impos-
ed, we suggest that interest rates
should be brought down to increase
investment, we suggest tax relief to
the extent that it will increase the
propensity to zonisume ang support an
acceleration-multiplier growth cycle

* 1 make a special plea for the pen-
sion-earners. Those who were entitl-
ed to the CGHS scheme henefits
should continue to enjoy them.

The penalty clause relating to
wealth tax should be equitably revis-
ed. It is confiscatory. If the wealth
is Rs. 2,10.000 the penalty comes to
Rs. 2,10,000. This should be hrought
in line with income-tax. It is ano-
malous. and hence a ceiling may be
fixed to make it equitable.

We are having so many linear dis-
ciplinary movements In agriculture.
We have to hroaden them into a
multilateral scientific agriculture, and
a co-ordinated wide-spectrum effort
has to be pushed through.

I suggest that we summon up our
rescrves to ensure export of at least
5 million tonnes of coal annually.
There are now 10 miflion tonnes lying
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at the pit-heads. For -this, Haidia,

Parsdeep wund Vimag. ports pegquire
urgent attention,

Coxl which i3 worth Rs, 85 in Indis
will fatch Rs. 650 abroad. I am speak-
ing of the low ash céal. There is
idie tapacity in the engineering mnd
other industries, If wWe cap only
marry off a few with one million
tonnes of steel in States in the place
of Rs, 1,000 a tonne which we are
getting, we can earn Rs. 4500 or
Rs. 5,000 per tonne through fabrica-
tion. Oil rigs and off-shore explora.
tion rigs are particularly indieated,
and that should be done in the eastern
region, from Calcuta and Ramcni to
Vizag.

SHR! I H. KHAN: (Barpeta):
congratulate the Finance Minister on
the current Budge!. This is g real
socialist Budget. 1 think this Budget
will help in the implemeatation of
the 20-point programme which has
defined the wav of sslvation of 60
crores of people If we desire to
bring socfalism and equality in our
society, we must work hard and have
patience for itg results. If we desire
to have gocial and economic equality
in our society, we will have to destroy
capitalism It is a Herculean task to
destroy one class and establish a new
society, but it ig possible for our
Prime Minister.

Government should 4o something
for the agriculturists who are the
worst sufferers in our country. The
salaried people get their salary, the
business class get their business
profit, but the agriculturist has no
alternative way of getting his
purchasing power increaged. With
the fall of general price level,

,the price of agricultural produce

has been decreasel to a grest
extent in comparison with other
goods, The paddy in Assam is chesper
and sold in market st a lower price
than the rates fixed by the Govern.
ment, Again jute fn our vountry,
particularly in Assam, Blher and West



301 Genergl Budget,
19?6-7’!~—Geul. Dise,

Bengal is not well treated. At the
time of harvest, it iz so cheap that the
growesg do not get the actual cost of
proauction by selung it. They are
compelled to sell 1t ip the lower price
as they bhave got no allernative
source of income. In Asasm, jute
growexs are the worst sufferers because
there is no jute mill to consums the
while jute produced in Assam, The
price of Assam jute entirely depends
upon the mercy of Calcutta Jute Mill,
In Assam, Government has taken
some proposals for establishing jute
mills in Assam in public sector as well
as in private sector, but up-till-now,
they are not functioning, The Centre
should give proper attention to this
jute industry in Assam so that Assam’s
jute can be properly utilized.

The agriculturists of India ure most-
ly poor ang then purchasing power 1s
1oo low, If theiy purchasing power
<an be increassed, then they can get a
great relief, This can be encouraged
by secondary occupation ke daity,
poultry, rearing goats, sheep, fowls,
pigs ete. This 1s possible with g <mall
amount of capital but yields ® good
profit. There is ample scope in India
for this type of poultry industry.

Stress should be laid on the small
scale and cottage industries and these
should be introduved in the rural
areas with the help of bank loans so
bat they can get encouragement.
T'hey should be given loans through
rural banks,

Some of our agriculturists have got
no land, but they have got good know-
ledge about agnrculture, This 1s a
great problem in cur Assam. There
are several categcries of landless
people. Some become Jundless by
river-erosion; scme become by selling
their lands while cthers by birth, but
al] of them are agriculturists. They
should be given proper attention and
they should be given land on perma-
nent basis,
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It is a matter of great regret that
up-till-now, there are geveral venture
schools in our country without (fov-
ernment’s help m which the poor
people send their children for edu~
cation. In this civilizei world, edu-
cation is most essential and Govern-
ment should take over all the venture
schools and give free education to the
students upto Higher Secondary stage,
Government should give attention to
the education system so that after
completion of education, the students
can get self-employment and they
should be looked into,

Unless we control our population,
we cannot expect better social and
economic life, whatever may be pro=-
duction of the country, whatever may
be the growth of industry. If POPG-
lation 1s not checked, then we shal}
not be able to meet the total demand
of food of our €ountry, because popu-
lation increases in geometrical pro~
gression whereas food crops increase
in arithmetrical progression, So, it is
most essential to contro]l the popula-
tion in our country,

o Qo Yo g¥RAT (Tt
Tw) - mamfa 9@, & aifrarded
wiid fafree B wem wew §
fF o g7 sza d fadedr  orfegt
& S1e7 T 447 §, T 97T RAT AW
w5 & frowr feaz 5 Ry ¥ aomw
3t fm w7 Q. wifee awe
*art ¥ 5 fqwe # wr $wr ST GFar
& 1 Pl ol & e waw # afy
g afew for o fBOD wrat o)
5Pz Aoy &1 ¥ aren g fr
fedz & w7 Tm9T Wil 1 wAfrwA
¥ Tl 31 W g Rrerr Wiyl )
¥ cfedee e g & frdi o B
T8 £, e & mafywr § 3
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wea can sustain many times our
population, only we have tc plam
properly and work properly and
industrialize cur country ang agri-
culture properly.

gt gemT v 3 wifeera €Y
wrardY ag1 ot & 9z TR R | ag ATEAY
# ad wgewadr § (aww g ) fex
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MR, CHAIRMAN: There are no

more spesakers on the list. The debate
is over, The Minister of Finance will
give his reply tomorrow at 12 noon.

19.39} hrs,
BUSINESS ADVISORY COMMITTEE
ScxmeTH REPORT

THE MINISTER OF WORKS ANKD
HOUSING AND PARLIAMENTARY

CHAITRA 2, 1898 (SAKA)
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AFFAIRS (SHRI K. ‘RAGHU-
RAMAIAH): I beg to present the
Sixtieth Report of the Business Ad.
visory Committee,

MR. CHAIRMAN: The House stands
adjourned to meet again tomorrow at
11-00 am,

19.40 hrs.

The Lok Sabha then adjourned iild
Eleven of the Clock on Tuesday,
March 23, 1976/Chaitre 3, 1898 (Saka).



